
Trade Marks Journal No: 1873 ,   29/10/2018           Class 99 
 

 

Priority claimed from 15/03/2016; Application No. : 1758935 ;Australia 

3531974    13/09/2016
[International Registration No. : 1331728]
TIC GROUP PTY LTD

PO BOX 2040 ALTONA EAST VIC 3025 Australia

Address for service in India/Agents address:
ANAND AND ANAND.

B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer hardware; electronic article surveillance (EAS) tags.

Cl.20;Garment hangers including coat hangers, trouser hangers, lingerie hangers and sock hangers; plastic containers 
for packaging; crates; furniture including shelves for storage.

Cl.35;Goods inventory services including services for monitoring and controlling stock movement, the replenishment 
of stock, and the removal of stock from sale; computerised inventory control.

Cl.39;Goods storage, transportation and retrieval; goods sorting services; garment hanger sorting services; goods 
collection; good delivery services; freight services; packaging of goods including packaging goods for re-use; rental of 
storage space and/or storage containers; collection, sorting and return of defective goods to suppliers.

Cl.40;Recycling services including services for the recycling of mattresses.

Cl.42;Computer consultancy services; computer program maintenance services; computer program updating services; 
computer security consultancy; computer software design services; computerised data storage services; computer 
services for the control of information regarding product returns, product transportation and product location.
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3536665    29/04/2016
[International Registration No. : 1334477]
Foshan Hai Tian Flavoring & Food Company Limited

No. 16, Wen Sha Road, Foshan City Guangdong Province China

Address for service in India/Agents address:
L.S. DAVAR & CO.

32, RADHA MADHAV DUTTA GARDEN LANE, KOLKATA - 700 010.

Proposed to be Used
IR DIVISION
Cl.29;Meat; bouillon concentrates; preparations for making bouillon; caviar; tinned vegetables; deep-frozen instant 
meals predominantly made of meat and vegetables; preserved beancurd; tomato juice for cooking; dehydrated 
vegetables; preserved vegetables; tahini (sesame seed paste); pickles; milk beverages, milk predominating; edible oils; 
eggs; pectin for culinary purposes; prepared nuts; dried edible fungus; albumen for culinary purposes.

Cl.30;Condiments; fermented soybean; gourmet condiments in powder form; oyster sauce; seasonings; soya sauce; 
chicken essence (condiment); vinegar; flavoring sauce; meat tenderizers for household purposes; ketchup (sauce); 
seafood condiments in powder form; flavorings for beverages, other than essential oils; fish sauce; essences for 
foodstuffs, except etheric essences and essential oils; cereal preparations; sample of aspergillus for soya sauce.
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Priority claimed from 28/06/2016; Application No. : 015590672 ;European Union 

3536677    27/10/2016
[International Registration No. : 1334127]
STADA ARZNEIMITTEL AG

Stadastraße 2-18 Bad Vilbel DE

Address for service in India/Agents address:
REMFRY & SAGAR

MILLENIUM PLAZA, SECTOR 27, GURGAON- 122002.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices.

Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; medicine; foodstuffs and 
dietetic substances for medical or veterinary purposes; infant formula; dietary supplements for humans and animals; 
diagnostic preparations for medical purposes; plasters, materials for dressings; material for stopping teeth, dental wax; 
disinfectants; preparations for destroying vermin; fungicides; herbicides.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, diagnostic apparatus for medical purposes, 
artificial limbs, eyes and teeth; orthopedic articles; suture materials.

Cl.35;Advertising; business management; business administration; office functions; wholesaling and retailing relating 
to bleaching preparations and other substances for laundry use, cleaning, polishing, scouring and abrasive preparations, 
soaps, perfumery, essential oils, cosmetics, hair lotions, dentifrices; wholesaling and retailing relating to pharmaceuticals 
and veterinary preparations, sanitary preparations for medical purposes, medicines, dietetic food and substances 
adapted for medical or veterinary use, food for babies, dietary supplements for humans and animals, diagnostic 
preparations for medical purposes; wholesaling and retailing relating to plasters, materials for dressings, material for 
stopping teeth, dental wax, disinfectants, preparations for destroying vermin, fungicides, herbicides; wholesaling and 
retailing relating to surgical, medical, dental and veterinary apparatus and instruments, diagnostic apparatus for medical 
purposes, artificial limbs, eyes and teeth, orthopaedic articles, suture materials, printed matter, instructional and teaching 
material (except apparatus).
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Priority claimed from 09/06/2016; Application No. : 015529001 ;European Union 

3537405    26/10/2016
[International Registration No. : 1336045]
CARL SCHENCK AKTIENGESELLSCHAFT

Landwehrstrasse 55 64293 Darmstadt Germany

Address for service in India/Agents address:
CHANDRAKANT M. JOSHI

501, VISHWANANAK, CHAKALA ROAD, ANDHERI ( EAST), MUMBAI - 400 099.

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools for treatment of materials and for manufacturing; handling apparatus for loading and 
unloading; lifting installations for the transport of workpieces; grabs as parts of machines; robots for use in industry; 
robots for transferring or feeding workpieces; motors other than for land vehicles; drives for machines; machine coupling 
and transmission components (except for land vehicles); clamping devices for use with machine tools; control 
mechanisms for machines, engines or motors; bearings as parts of machines; metalworking machines; robotic 
mechanisms for working metal; tool bits for metalworking machines; toolholders for metalworking machines; machines, 
tools and apparatus for fastening and joining; lifting apparatus; jets being parts of machines; cutting machines [for 
metalworking]; cutting inserts [parts of machines]; drilling machines; milling machines; grinding machines for 
metalworking; welding equipment; electric welding machines; laser welding machines; laser cutting torches; robotic 
electrical welding apparatus; bonding machines; presses [for metalworking]; structural and replacement parts of the 
aforesaid goods.

Cl.9;Balancing machines for the balancing of rotors and rotatable components of machines, motors and engines; 
accessories for balancing machines, especially compensation units for compensating the imbalance of rotors and 
rotatable components to be balanced; mass centering machines; physical apparatus, electrotechnical and electronic 
apparatus (all included in this class); lasers; sensing elements; trip counters; vibration gauges; acceleration sensors; 
safety, security, protection and signalling devices; checking [supervision] apparatus and instruments; diagnostic 
apparatus, not for medical purposes; electrical and electronic control, testing and monitoring apparatus; measuring, 
detecting and monitoring instruments, indicators and controllers; electronic display units; remote control apparatus for 
balancing machines; scientific research and laboratory apparatus, educational apparatus and simulators; testing and 
quality control devices; structural and replacement parts of the aforesaid goods.

Cl.37;Balancing of rotors and rotatable components of machines, motors and engines; installation, cleaning, repair and 
maintenance services relating to material working machines and apparatus; installation, cleaning, repair and maintenance 
services relating to installations for use in material processing and material working; providing information relating to the 
repair or maintenance of material working machines and tools.

Cl.42;Technological consulting and technical project planning; technological consulting and technical project planning 
for material working machines and apparatus; technical planning and simulation of material working machines and 
apparatus; engineering services; technical planning of industrial installations; testing, authentication and quality control; 
testing, authentication and quality control related to material working machines and apparatus.
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Priority claimed from 11/05/2016; Application No. : 87033147 ;United States of America 

3537603    20/05/2016
[International Registration No. : 1333579]
FAM, LLC

5553 Bandini Boulevard, Suite B Bell CA 90201 United States of America

Address for service in India/Agents address:
REMFRY & SAGAR

MILLENIUM PLAZA, SECTOR 27, GURGAON- 122002.

Proposed to be Used
IR DIVISION
Cl.10;Exercise apparatus, namely, massage balls, massage bars, foam massage rollers.

Cl.25;Athletic bras, tank tops, T-shirts, shorts, pants, sweatshirts, sweatpants, jackets, sweaters and underwear; 
athletic and exercise apparel for yoga, namely, yoga pants, yoga shirts.

Cl.27;Personal exercise mats, yoga mats, yoga mat carrying bags, yoga mat carrying cases.

Cl.28;Athletic equipment, exercise equipment, fitness equipment, sports equipment and yoga equipment, namely, 
abdominal exercisers in the nature of abdominal boards, ankle weights, bags specially adapted for gym equipment, 
balance balls, body exercisers, namely, straps that affix to doors as an anchor for performance of various exercises using 
body weight resistance, exercise ropes, namely, ropes that affix to door knobs as an anchor for performance of various 
exercises using body weight resistance, dumbbells, exercise balls, exercise bars, exercise tension bands, exercise 
weights, exercise wheels, foam rollers, hand grips for weight and strength training, hip and thigh weight lifting belts, 
inflatable exercise balls, jump ropes, jump ropes with calorie counters, weight lifting straps, magnetic ankle weights for 
exercise, magnetic knee weights for exercise, magnetic waist belts for exercise, manual leg exercisers, manually operated 
exercise equipment, medicine balls, pilates and yoga balance walking balls, pilates bands, resistance bands, shoulder 
stretcher using resistance cables, resistance ropes for performance of various exercises using body weight resistance, 
rowing action exercisers, slimmer belts in the nature of waist trimmer exercise belts, stretch bands, stretch expanders for 
performance of various exercises using body weight resistance, tension bands, thigh toners, torso tightener machines, 
twist boards, waist slimming belts in the nature of waist trimmer exercise belts, waist trimmer exercise belts, weight lifting 
belts, weighted balls, weighted lifting bars, weighted exercise balls, weights, workout and weight lifting gloves, weighted 
wrist and elbow belts, wrist weights, yoga blocks, yoga bricks.

Cl.35;Online retail store services featuring yoga apparel and yoga exercise items, athletic and exercise apparel, 
clothing, fashion items and tote bags.
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Priority claimed from 13/05/2016; Application No. : 40201608005S ;Singapore 

3540373    14/11/2016
[International Registration No. : 1340015]
XIAOMI SINGAPORE PTE. LTD.

12 Marina View 23-01 Asia Square Tower 2 Singapore 018961 Singapore

Address for service in India/Agents address:
REMFRY & SAGAR

MILLENIUM PLAZA, SECTOR 27, GURGAON- 122002.

Proposed to be Used
IR DIVISION
Cl.7;Agitators; mixers (machines); dishwashers; grinding machines; electric blenders; electric kitchen machines; 
electric fruit presses for household use; soybean reaping cutters (machines); industrial washing machines; washing 
machines for household purposes; washing machines incorporating drying facilities; ironing machines; industrial robots; 
knives (parts of machines); knife blades for electric knives; knife sharpeners (electric); mills (machines); industrial 
cleaning machines; electric cleaning machines; carpet cleaning machines; apparatus for the removal of dust from 
buildings; electric dust removing (cleaning) apparatus; dust removing installations for cleaning purposes; dust 
separators; dust filters and bags for vacuum cleaners; air filters being parts of engines; machines for manufacturing air 
filter elements; filters (parts of machines or engines); apparatus (machines) for filtering; filter presses; filters for industrial 
purposes; central vacuum cleaning apparatus.

Cl.9;Computer storage apparatus; computer apparatus; computer programmes (programs), recorded; keyboards; 
computer operating programs, recorded; computer peripheral equipment; computer software; computer software 
(recorded); monitors (computer hardware); computer monitoring apparatus; computer monitoring instruments; computer 
mouse; data processing equipment; optical data media; optical disks; central processing units; scanners (data 
processing equipment); electronic cards; notebook computers; electronic publications (downloadable); computer 
programs (downloadable software); computer game software; downloadable ring tones for mobile phones; downloadable 
music files; downloadable image files; USB flash drives; portable computers; counters; time recording apparatus; 
electronic timers; detectors; photocopiers (photographic, electrostatic, thermic); mobile or portable fax machine; fax 
devices; scales; measuring apparatus and instruments; gauges; electronic bulletin board apparatus; telephone handsets; 
apparatus for navigation; navigational instruments; radiotelegraphy sets; telegraphic apparatus; radio apparatus; radio 
receivers; radio control units; radios; telephones; video phones; satellite navigational apparatus; hands free kits for 
phones; global positioning system (GPS) apparatus; mobile phones for use in vehicles; cell phones; telephone sets; tape 
recorders; audio amplifiers; video receivers; headsets for telephones; headsets for use with computers; wireless 
headsets for smartphones; anti-dust headsets; loud speakers; apparatus for sound transmission; sound recording 
devices; recording devices for sound and image carriers; time clocks (time recording devices); speakers (audio 
equipment); cameras; portable media players; video recording apparatus; video cameras; cameras (photography); slide 
projectors; photographic projectors for slides; photographic slides; slide framing apparatus; slide projection lenses; slide 
film mounts; pressure gauges; dynamometers; optical instruments, other than for medical use; stereoscopes; video 
monitors; remote control apparatus; electronic measuring devices for telephone lines; automatic test instruments for 
monitoring telephone lines; electric wires; silicon wafers; semi-conductors; sensor apparatus, other than for medical use; 
electric control apparatus; electrical anti-theft devices, other than for vehicles; anti-theft warning devices; burglar alarms; 
optical glasses; glasses adapted to protect the eyes; sunglasses; batteries; battery chargers; vehicle batteries; animated 
cartoons; regulated power supply apparatus; on-off sensors; light regulators (dimmers), electric; plugs, sockets and other
contacts (electric connections); temperature indicators; electric sensors; meters; instruments for measuring pressure; 
simulators for driving or control of vehicles.

Cl.11;Electric lamps; lighting lamps; lighting apparatus and installations; lighting devices for showcases; lampshades; 
flashlights; safety lamps; lighting installations for air vehicles; vehicle lighting apparatus; motor vehicle lamps; lamps; 
electric cookers; cooking apparatus and installations; electric pressure cookers; electric kettles; water heaters; freezers; 
refrigerators; refrigeration installations; refrigeration units; refrigerator deodorizing units; pocket torches, electric; 
toasters; air purification apparatus; air conditioning apparatus; air filtration installations; air cooling apparatus; air dryers;
air-conditioning fans; clothes dryers; dryers for the hands using a warm air drying stream; drying apparatus; electric 
heaters; water filter apparatus; gas purification apparatus; ionizers for the treatment of air or water; machines for the 
processing (purification) of sewage; apparatus for water purification; fabric steamers; heaters for heating irons; 
ventilating fans; axial fans; air humidifier; electric heating apparatus; automatic faucets; water distributing apparatus 
(automatic); water installations (automatic); automatic flushing installations for urinals; toilet stool units with a washing 

6216



water squirter; toilets with washing functions; automatic watering installations; bathroom fixtures; bathroom installations;
bath fittings; portable electric heater; lighters; electric hair dryers; drying apparatus and installations.

Cl.35;Advertising; advertising agency services; online advertising on a computer network; presentation of goods on 
communication media, for retail purposes; placing of advertisements; preparation of advertisements; cost analysis; 
business information agency services; business management and organization consultancy; market analysis; business 
evaluation services; business research; provision of business information; arranging exhibitions for commercial 
purposes; arranging exhibitions for advertising purposes; commercial information and advice for consumers (consumer 
advice shop); provision of assistance (business) in the establishment of franchises; administration of the business affairs 
of franchises; import and export agencies; on-line trading services in which seller posts products to be auctioned and 
bidding is done via the Internet marketing; arranging and concluding commercial transactions for others; computer file 
management; data processing; compilation of information into computer databases; database management; data 
retrieval; accounting; account auditing; sponsorship search.

Cl.42;Technical research; biotechnology research; research and development of new products for others; scientific 
research and development; scientific laboratory services; quality control; building and structural inspection services 
(engineering, quality assessment, and surveying services); calibration (measuring); measurement services; 
meteorological information; material testing; mechanical research; industrial design; packaging design; interior design; 
fashion design; computer programming; computer software consultancy; updating of computer software; providing 
information, including online, about design and development of computer hardware and software; rental and maintenance 
of computer software; rental of computer hardware; rental of computers; recovery of computer data; development of 
computer system; advisory services relating to computer system analysis; computer systems integration services; 
computer systems design; copying of computer software; conversion of data or documents from physical to electronic 
media; creating and maintaining web sites for others; installation of computer software; rental of web servers; rental of a 
database server (to third parties); computer virus protection services; provision of Internet search engines; digitization of 
documents (scanning); monitoring of computer systems by remote access; product quality evaluation; quality control of 
goods; graphic art design.
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Priority claimed from 19/02/2016; Application No. : 015126841 ;European Union 

3540398    25/07/2016
[International Registration No. : 1338898]
ADP GAUSELMANN GMBH

Merkur-Allee 1-15 32339 Espelkamp Germany

Address for service in India/Agents address:
H. K. ACHARYA & COMPANY.

HK Avenue, 19. Swastik Society, Navrangpura, Ahmedabad 380009, Gujarat, INDIA

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, dvds and other digital recording media; cash 
registers, calculating machines, data processing equipment, computers; computer software; fire-extinguishing apparatus; 
musical jukeboxes and parts for the aforesaid automatic machines; automatic cash dispensers, automatic money 
counting and money changing machines; mechanisms for coin-operated apparatus; computer and video games software; 
games software for use on any computer platform, including electronic entertainment and games consoles; computer 
games (programs for-); computer games; video games (software); computer games provided through a global computer 
network or supplied by means of multimedia electronic broadcast or through telecommunications or electronic 
transmission or via the internet; computer games, leisure and recreational software, video games and computer software, 
all being provided in the form of storage media; programs for operating electric and electronic apparatus for games, 
amusement and/or entertainment purposes; automatic lottery machines; computer software for computer games on the 
internet; online games (software); computer software in the form of an app for mobile devices and computers; calculating 
apparatus in coin-operated machines and parts for the aforesaid goods; apparatus for recording, transmission, 
processing or reproduction of data, including sound or images, including parts for all the aforesaid goods, except radio 
sets, television receivers, hi-fi systems, video recorders, telephone apparatus, fax machines and telephone answering 
machines; computer hardware and software for casino and amusement arcade games, for gaming machines, slot 
machines or video lottery gaming machines or games of chance via the internet; electric, electronic, optical or automatic 
apparatus, for identifying data carriers, identity cards and credit cards, bank notes and coins; electric, electronic or 
optical alarm and monitoring installations, including video cameras and apparatus for image transmission and image 
processing; data processing apparatus and computers, including data processing apparatus and computers being 
components for data networks and parts facilitating data network communications; electric wiring harnesses; circuit 
boards, printed board assemblies (electronic components) and combinations thereof, being assemblies and equipment 
parts, included in this class.

Cl.28;Games; toys; gymnastic and sporting articles not included in other classes; decorations for christmas trees; 
gaming apparatus (including coin-operated apparatus); coin-operated arcade games (machines); games for amusement 
arcades (included in this class); coin-operated video gaming apparatus; video games apparatus adapted for use with 
external screens or monitors only; casino fittings, namely roulette tables, roulette wheels; coin-operated automatic 
gaming machines and gaming machines, in particular for gaming arcades, with or without a prize payout; electronic or 
electrotechnical gaming apparatus, gaming machines, gaming machines and slot machines operated by coins, tokens, 
banknotes, tickets or by means of electronic, magnetic or biometric storage media, in particular for commercial use in 
casinos and amusement arcades, with or without a prize payout; automatic gaming machines and gaming machines, in 
particular for commercial use in casinos and gaming arcades, with or without a prize payout; coin-operated gaming 
machines and/or electronic money-based gaming apparatus (machines), with or without prizes; housings adapted for 
gaming machines, gaming apparatus and automatic gaming machines, operated by means of coins, tokens, tickets or by 
means of electronic, magnetic or biometric storage media, in particular for commercial use in casinos and gaming 
arcades, with or without a prize payout; electronic games; apparatus for electronic games and parts thereof; video output 
game machines; drawing apparatus for prize games and lotteries, draws or raffles; housings of metal, plastic and/or wood 
for coin-operated automatic machines; apparatus for games (including video games), other than adapted for use with 
external screens or monitors only; electropneumatic and electric slot machines with pulling handles (gaming machines); 
gaming tables, in particular for table football, billiards, sliding games; quoits (playthings) and darts; electric, electronic or 
electromechanical gaming apparatus for bingo games, lotteries or video lottery games and for betting offices, connected 
or unconnected to a computer network; lcd games consoles; automatic gaming machines; all the aforesaid automatic 
gaming machines, machines and apparatus connected to a computer network; apparatus and devices for accepting and 
storing money, being fittings for the aforesaid automatic machines, included in this class.
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Priority claimed from 12/07/2016; Application No. : 532521 ;Czech Republic 

3554164    12/07/2016
[International Registration No. : 1343989]
EP INFRASTRUCTURE, A.S.

Parižská 130/26 CZ-110 00 Praha 1 Czech Republic

Address for service in India/Agents address:
S. MAJUMDAR & CO.

5, HARISH MUKHERJEE ROAD, KOLKATA - 700 025, INDIA.

Proposed to be Used
IR DIVISION
Cl.4;Electricity, electrical energy, including electricity and electrical energy generated from renewable sources; coal; 
natural gas; none of these products being meant to the nuclear energy industry.

Cl.9;Power installations (other than generators) for distributing electricity, gas and fluids; switchboxes (electricity); 
distribution boxes (electricity); switches; electricity conduits; none of these products being meant to the nuclear energy 
industry.

Cl.35;Purchase and sale of energy; import and export of electricity, gas, coal, solid, liquid and gaseous fuels; 
procurement and intermediary activities in the field of a trade with energy (electricity, heat, hot water, steam); none of 
these services being meant to the nuclear energy industry.

Cl.36;Financial services relating to the brokerage of energy and fuels; none of these services being meant to the 
nuclear energy industry.

Cl.37;Extraction and mining services; installation services, in particular maintenance, repair, construction, restoration 
and refurbishment of electrical equipment and distribution of electricity; none of these services being meant to the 
nuclear energy industry.

Cl.39;Storage, distribution, transport and supply of electricity, natural gas, heat, water, energy, fuels and illuminating 
materials; none of these services being meant to the nuclear energy industry.

Cl.40;Production, of energy (electricity, heat, hot water, steam), treatment of the aforesaid substances; consultancy in 
the field of the aforesaid services; energy supply services included in this class, namely the production of electricity and 
gas, processing and treatment of gas, natural resources and fuels for the production of energy, electricity, heat, water and 
steam; energy generation consultancy; none of these services being meant to the nuclear energy industry.
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Priority claimed from 04/08/2016; Application No. : 302016000082468 ;Italy 

3573345    19/08/2016
[International Registration No. : 1349818]
PRODOTTI STELLA S.P.A.

Via IV Novembre 12 I-36077 ALTAVILLA VICENTINA (VI) Italy

Address for service in India/Agents address:
S. MAJUMDAR & CO.

5, HARISH MUKHERJEE ROAD, KOLKATA - 700 025, INDIA.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.29;White of eggs; albumen for culinary purposes; milk beverages, milk predominating; fruit peel; cocoa butter for 
food; cranberry sauce [compote]; jams; fruits, tinned [canned (Am.)]; milk shakes; fruit chips; frozen fruits; fruit, 
preserved; fruit, stewed; candied fruit; crystallized fruits; candied fruits; berries, preserved; gelatine; fruit jellies; edible 
fats; coconut fat; almonds, ground; marmalade; fatty substances for the manufacture of edible fats; hazelnuts, prepared; 
nuts, prepared; cream [dairy products]; fruit pulp; milk products; fruit-based snack food; yolk of eggs; yogurt.

Cl.30;Coffee flavorings; vanilla flavorings for culinary purposes; cocoa-based beverages; coffee-based beverages; 
chocolate-based beverages; tea-based beverages; cookies; petit-beurre biscuits; puddings; waffles; chocolate; aromatic 
preparations for food; confectionery; pancakes; candy decorations [edible]; chocolate decorations for cakes; chips 
[cereal products]; ice cream; edible ices; fruit jellies [confectionery]; cake frosting [icing]; cocoa-based ingredients for 
confectionery and ice cream products; thickening agents for cooking foodstuffs; binding agents for ice cream [edible 
ices]; mint for confectionery; honey; dessert mousses [confectionery]; almond paste; pastry dough; cake dough; pasta; 
pastries; cake powder; powders for making ice cream; cocoa-based ingredients for confectionery products; preparations 
for stiffening whipped cream; sauces [condiments]; sherbets [ices]; frozen yogurt [confectionery ices]; candy decorations 
for cakes; sugar; ice cream confections.
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Priority claimed from 16/11/2016; Application No. : 30 2016 032 993 ;Germany 

3573819    24/05/2017
[International Registration No. : 1342509]
DMK BABY GMBH

Henrich-Focke-Str. 4 28199 Bremen Germany

Address for service in India/Agents address:
S. MAJUMDAR & CO.

5, HARISH MUKHERJEE ROAD, KOLKATA - 700 025, INDIA.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.16;Printed matter; magazines; books.

Cl.38;Online messaging services; providing user access to a global computer network and online sites containing 
information on a wide range of topics; providing access to the Internet; transferring information and data via computer 
networks and the Internet; transmission of information via computer networks; transmission of news and current affairs 
information; computer communications services for the transmission of information; transmission of data and 
information by computer and electronic communication means; providing access to a global computer network for the 
transfer and dissemination of information.

Cl.42;Research in the field of science; scientific research; research and development services; laboratory research and 
analysis services; analytical laboratory services; scientific laboratory services; laboratory services for analytical testing.
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3597676    02/03/2017
[International Registration No. : 1356793]
RIVERBEND ASSOCIATES, LLC

40 Grade Dr., 1924 Powell OH 43065 United States of America

Address for service in India/Agents address:
BHAGWATI & CO.

4 -G - 2 COURT CHAMBERS, 35, NEW MARINE LINES, MUMBAI - 400 020.

Proposed to be Used
IR DIVISION
Cl.41;Providing of training, educational courses, educational programs, and coaching services in the field of 
addressing personal and corporate needs, namely, and how to cope with difficult times, solve personal issues, mentoring, 
motivation, encouragement, and how to gain access to a positive environment.

Cl.44;Conducting wellness services featuring training sessions, educational courses, programs, and mentoring to help 
clients achieve personal and business goals, namely, providing consulting services in the field of mental health and 
wellness; providing support services and guidance to clients to facilitate their coping with challenges, personal issues, 
and problems, namely, providing counseling services in the fields of health and lifestyle wellness; providing motivational 
services and discourses to clients, namely, conducting in-person personal lifestyle wellness assessments and providing 
information on health and wellness; wellness counselling by providing a program for individual and corporate clients 
personal development assistance through program training sessions, courses, seminars, and coaching services, and 
allowing clients to learn ancient secrets, self-assessment items, mechanisms to learn from others, and mechanisms to 
make life changes, namely, providing wellness services, namely, personal assessments, personalized routines, 
maintenance schedules, and counseling.
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3597680    06/03/2017
[International Registration No. : 1357049]
TCL CORPORATION

No.19 Zone, Zhongkai High Technology Development Zone, Huizhou Guangdong Province China

Address for service in India/Agents address:
S. MAJUMDAR & CO.

5, HARISH MUKHERJEE ROAD, KOLKATA - 700 025, INDIA.

Proposed to be Used
IR DIVISION
Cl.7;Food preparation machines, electromechanical; fruit presses, electric, for household purposes; ironing machines; 
dishwashers; kitchen machines, electric; blenders, electric, for household purposes; soymilk machines, for household 
purposes; dry cleaning machines; washing machines [laundry]; wringing machines for laundry; filters for cleaning 
cooling air, for engines; compressors for air conditioners; machines and apparatus for cleaning, electric; vacuum 
cleaners; 3D printers.

Cl.9;Computer programs [downloadable software]; computer peripheral devices; monitors [computer hardware]; 
computers; tablet computers; smartwatches; electronic agendas; facsimile machines; electronic notice boards; telephone 
apparatus; mobile telephones; navigational instruments; network communication apparatus; television apparatus; 
camcorders; headphones; DVD players; audio and video receivers; sound reproduction apparatus; sound recording 
apparatus; sound transmitting apparatus; cameras [photography]; audiovisual teaching apparatus; materials for 
electricity mains [wires, cables]; integrated circuits; light-emitting diodes [LED]; switches, electric; sockets, plugs and 
other contacts [electric connections]; video screens; remote control apparatus for household purpose; anti- theft warning 
apparatus; 3D spectacle; portable power supplies; batteries, electric.

Cl.11;Lamps; cooking utensils, electric; cooking apparatus and installations; grills [cooking appliances]; gas burners; 
pressure cooking saucepans, electric; coffee machines, electric; kettles, electric; microwave ovens [cooking apparatus]; 
bread-making machines; refrigerators; freezers; ice machines and apparatus; air conditioning apparatus and installations;
air purifying apparatus and machines; dehumidifier for household purpose; extractor hoods for kitchens; laundry dryers, 
electric; fans [air-conditioning]; fabric steamers; hair driers [dryers]; humidifiers; heating apparatus; heating installations; 
heaters for showers; hand drying apparatus for washrooms; heaters for baths; water purifying apparatus and machines; 
water dispenser; sterilizers; heating apparatus, electric.

Cl.35;Advertising; display of goods and services by electronic means for the purpose of teleshopping and home 
shopping; business management consultancy; public relations; providing business information via a web site; sales 
promotion for others; provision of an on-line marketplace for buyers and sellers of goods and services; human resources 
management; compilation or systemization of information into computer databases; book-keeping.
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3602049    28/11/2016
[International Registration No. : 1357608]
SERGIO GALLONE

Via Ferdinando Russo, 34 I-80123 Napoli Italy

Address for service in India/Agents address:
H. K. ACHARYA & COMPANY.

HK Avenue, 19. Swastik Society, Navrangpura, Ahmedabad 380009, Gujarat, INDIA

Proposed to be Used
IR DIVISION
Cl.24;Diapered linen; piece goods made of textile materials bonded with rubbers; piece goods made of textile materials 
bonded with plastics; breathable piece goods made of textile materials bonded with rubber; breathable piece goods made 
of textile materials bonded with plastics; piece goods made of non-woven plastic material; textile piece goods 
(polyurethane coated -) for making waterproof clothing; textiles made of cotton; textile piece goods made of cotton; 
textiles made of satin; textiles made of velvet; felt piece goods; textiles made of synthetic materials; piece goods made of 
woven plastic material; textiles for making up into articles of clothing; textiles treated with a flame resistant finish; 
brocades; kashmir fabric; canvas for tapestry or embroidery; waste cotton fabrics; haircloth [sackcloth]; interfacings; 
fabric covers for kitchen appliances; cotton fabrics; crepe [fabric].

Cl.25;Clothing; headgear.
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3612664    26/05/2017
[International Registration No. : 1359777]
ZAKRYTOE AKTSIONERNOE OBSHCHESTVO "PENZASPETSAVTOMASH"

ul. Minskaya, 13-74, RU-440047 Penza Russian Federation

Address for service in India/Agents address:
L.S. DAVAR & CO.

5/1, KALKAJI EXTENSION, NEW DELHI- 110 019.

Proposed to be Used
IR DIVISION
Cl.6;Tanks of metal; containers of metal for liquid fuel; containers of metal [storage, transport].

Cl.7;Mufflers for motors and engines; brake pads, other than for vehicles; compressors [machines]; machine 
wheelwork; exhaust manifold for engines; reduction gears, other than for land vehicles; propulsion mechanisms, other 
than for land vehicles; pumps [machines]; pumps [parts of machines, engines or motors]; vacuum pumps [machines]; 
compressed air pumps; pumps for heating installations; lubricating pumps; centrifugal pumps.

Cl.11;Oil-scrubbing apparatus; air filters for household purposes; air filters for industrial installations.
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Priority claimed from 07/10/2016; Application No. : 143270 ;Bulgaria 

3613050    08/03/2017
[International Registration No. : 1359982]
DIMITAR HRISTOV BALEV

Blvd. Vitosha No. 137, apt.17 BG-1408 SOFIA Bulgaria

Address for service in India/Agents address:
S. MAJUMDAR & CO.

5, HARISH MUKHERJEE ROAD, KOLKATA - 700 025, INDIA.

Proposed to be Used
IR DIVISION
Cl.3;Soaps; perfumery; essential oils; aromatics [essential oils]; essential oils for use in air fresheners; ionone 
[perfumery]; extracts of flowers [perfumes]; potpourris [fragrances]; fragrances for personal use; aromatics for 
fragrances; air fragrancing preparations; fragrances for household purposes; fragrances for automobiles; automobile 
cleaners; sachets for perfuming linen; scented wood; scented water; tissues impregnated with cosmetic lotions; cloths 
impregnated with a detergent for cleaning; bath salts, not for medical purposes.

Cl.5;Salts for mineral water baths; air purifying preparations; car deodorants; deodorants for clothing and textiles; air 
deodorising preparations; preparations for the neutralising of odours; disposable sanitizing wipes; disposable babies" 
napkins of cellulose; cleaning cloths impregnated with disinfectant for hygiene purposes; tissues impregnated with 
antibacterial preparations.
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3613492    05/12/2016
[International Registration No. : 1359813]
SYNERGY CHC CORP.

865 Spring Street Westbrook ME 04092 United States of America

Address for service in India/Agents address:
ANAND AND ANAND.

B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.25;Lingerie, bras, sports bras, undergarments, panties, slips, body shapers, bodysuits, camisoles, hosiery, leggings, 
tights, socks, tops, bottoms, dresses, skirts, loungewear, footwear, headwear, jackets, sweatshirts, hooded jackets, 
robes, slippers; shorts, swim wear, bathing suits, bathing suit cover ups.

Cl.35;Retail store services featuring apparel, lingerie, swimwear, fashion accessories, bags, sunglasses, fragrances, 
cosmetics, personal care products, jewelry, footwear, headwear, towels, bed linens, candles, home decor.

6227



Trade Marks Journal No: 1873 ,   29/10/2018           Class 99 
 

Priority claimed from 14/12/2016; Application No. : 4322288 ;France 

3615830    14/04/2017
[International Registration No. : 1360548]
INTERNATIONAL BUSINESS MACHINES CORPORATION

New Orchard Road Armonk NY 10504 United States of America

Address for service in India/Agents address:
ANAND AND ANAND.

B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.35;Advertising; sales promotion (for others); business management and consultancy; business information; 
distribution of prospectuses; distribution of samples; arranging newspaper subscriptions for others; accounting; 
document reproduction; systematization of data in a central file; organization of exhibitions for commercial or advertising 
purposes.

Cl.41;Education; entertainment; training; organization and conducting of seminars and conferences; organization of 
exhibitions for cultural or educational purposes; production of radio and television programs; sporting and cultural 
activities; educational services, namely conducting of courses, seminars, conferences and workshops in the field of 
computers, information technology, audio and image processing technology, telecommunication and global computer 
networks; training in the field of computer operation and information technology; conducting entertainment exhibitions in 
the form of information technology demonstrations; entertainment services, namely, online computer game services; 
conducting of recreational presentations, namely, sporting competitions in real time via a global computer network and 
conducting of recreational presentations, namely, provision of demonstrations on web sites offering museum exhibitions, 
sporting events, art gallery exhibitions, concerts and musical recordings; editing services for books, newspapers; 
production of shows and films; organization and conducting of conferences, symposiums, congresses; conducting of 
exhibitions for cultural or educational purposes; booking of seats for shows.

Cl.42;Computer programming; computer services for cognitive computing; computer services for information 
management; data management information services; cloud computing; software design, updating and maintenance; 
computer software and hardware design for third parties, and support services concerning computers provided by 
computer specialists, computing services, namely the creation, design and maintenance of web sites for third parties; 
analysis of computer systems, integration of computer networks and databases, computer programming services for 
others, all relating to commercial interactions on global computer networks; technical support services, namely, repair of 
operating systems and computer programs by computer technicians; design of computer and software interconnection 
systems, namely: electronic interconnection of computers and software; testing of computer programs (software) and 
hardware (quality control and technical control); technical project studies in the field of computer hardware and software; 
computer consulting in connection with computer hardware, namely consulting in computer research and development; 
computer system analysis; computer advice and assistance concerning Internet use; rental of computers and software; 
scientific and industrial research, namely research and development of new products, biological research, bacteriological 
research, chemical research, cosmetic research, mechanical research, geological research, technical research, 
pharmaceutical research, scientific research for medical purposes.
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Priority claimed from 29/06/2016; Application No. : 695926 ;Switzerland 

3615831    09/12/2016
[International Registration No. : 1360527]
PHILIPP PLEIN

Via Dufour 20 CH-6900 Lugano Switzerland

Address for service in India/Agents address:
L.S. DAVAR & CO.

5/1, KALKAJI EXTENSION, NEW DELHI- 110 019.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.3;Soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices.

Cl.9;Parts and accessories for portable and handheld digital electronic apparatus, particularly pouches for computers 
and tablet computers, sleeves for computers and tablet computers; parts and accessories for mobile telephones, 
particularly pouches and sleeves for mobile telephones; soft cases for cell phones; cases for mobile telephones; cases of 
leather or imitation leather for mobile telephones; bags of fabric or textile for mobile telephones; smartphones; 
smartwatches; electronic tablets; spectacles [optics]; sunglasses; frames for spectacles and sunglasses; cases for 
spectacles and sunglasses; small chains for spectacles and sunglasses; strings for spectacles and sunglasses.

Cl.14;Precious metals and their alloys and goods made of these materials or coated therewith not included in other 
classes; jewelry; precious stones; timepieces and chronometric instruments; clocks and watches; key rings (jewelry and 
costume jewelry).

Cl.18;Leather and imitations of leather not included in other classes; animal skins; everyday bags; backpacks; travel 
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bags and other luggage; handbags; trunks and suitcases; attaché cases, briefcases and pocket wallets; purses; leather 
cases; key cases; key cases; cases for business cards and credit cards; sports bags; satchels; toiletry bags, empty; 
umbrellas; parasols; walking sticks; whips; saddlery.

Cl.25;Clothing, footwear, headgear.

Cl.26;Brooches [clothing accessories]; feathers [clothing accessories]; buckles [clothing accessories]; brassards; 
birds" feathers [clothing accessories]; ostrich feathers [clothing accessories]; belt buckles [clothing accessories]; 
buckles of precious metal [clothing accessories]; haberdashery and trimming articles for garments; badges (for wear) not 
of precious metal; ornamental novelty badges; expanding bands for holding sleeves; brassards; cords for clothing; hair 
bands; buttons for clothing; patches of fabric for clothing; zip fasteners; edgings for clothing; clasps for clothing; sewing 
kits and decorative haberdashery textile articles.

Cl.28;Appliances for gymnastics; gymnastic and sporting articles; games, toys; accessories for dolls.

Cl.35;Wholesale and retail sale services, also on the Internet, namely for the sale of soaps, perfumery, essential oils, 
cosmetics, hair lotions, dentifrices, parts and accessories for portable and handheld digital electronic apparatus, 
particularly pouches for computers and tablet computers, sleeves for computers and tablet computers, parts and 
accessories for mobile telephones, particularly pouches and sleeves for mobile telephones, soft cases for cellular 
telephones, cases for mobile telephones, leather or imitation leather cases for portable telephones, fabric or textile bags 
for mobile telephones, smartphones, smartwatches, electronic tablets, spectacles (optics), sunglasses, frames for 
spectacles and sunglasses, cases for spectacles and sunglasses, chains for spectacles and sunglasses, strings for 
spectacles and sunglasses, precious metals and their alloys and products of these materials or those coated therewith 
and not included for other classes, fine jewelry, jewelry, precious stones, timepieces and chronometric instruments, 
clocks and watches, key rings (jewelry and costume jewelry), leather and imitations of leather not included in other 
classes, animal skins, everyday bags, backpacks, travel bags and other luggage, handbags, trunks and suitcases, attaché 
cases, briefcases and pocket wallets, purses, leather cases, cases for keys, key holder cases, business card and credit 
card cases, sports bags, school bags, empty toiletry bags, umbrellas, parasols, walking sticks, whips, saddlery, furniture, 
particularly home furniture, kitchen furniture, mirrors (silvered glass), frames, utensils and receptacles for household or 
kitchen use, combs and sponges, glassware, porcelain and earthenware not included in other classes, fabrics and textile 
products, not included in other classes, bed and table covers, clothing, footwear, headgear, brooches (clothing 
accessories), articles for dolls, feathers (clothing accessories), buckles (clothing accessories), armbands, birds" feathers 
(clothing accessories), ostrich feathers (clothing accessories), belt buckles (clothing accessories), buckles made out of 
precious metals (clothing accessories), haberdashery and trimming articles for clothing, badges made out of non-
precious metals, ornamental badges, expanding bands for holding sleeves, armbands, cords for clothing, hair bands, 
buttons for clothing, patches of fabric for clothing, zip fasteners, edgings for clothing, clasps for clothing, sewing kits and 
decorative haberdashery textile articles, gymnastics apparatus, gymnastic and sports articles, games, toys, clothing 
accessories, food supplements, mineral substances and mineral solutions, bathroom towels, terry towels, fitness towels, 
bath towels, energy beverages, fitness beverages, protein fitness beverages, beers, mineral and aerated waters and other 
non-alcoholic beverages, fruit beverages and fruit juices, syrups and other preparations for making beverages; 
organization of fashion shows for advertising purposes; organization of fashion shows for commercial purposes.
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Priority claimed from 19/12/2016; Application No. : 4323409 ;France 

3615886    09/06/2017
[International Registration No. : 1360914]
PARFUMS CHRISTIAN DIOR

33 Avenue Hoche F-75008 Paris France

Address for service in India/Agents address:
ANAND AND ANAND.

B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.3;Perfumery especially perfumes, toilet water, eau-de-cologne; make-up products; cosmetic products, cosmetic 
products for face and body care; deodorants for personal use; perfumed body, bath and shower gels, milks; soaps.

Cl.4;Candles, perfumed candles.
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Priority claimed from 06/12/2016; Application No. : UK00003200767 ;United Kingdom 

3622527    06/06/2017
[International Registration No. : 1362275]
THE VEGETARIAN SOCIETY OF THE UNITED KINGDOM LIMITED

Parkdale, Dunham Road Altrincham, Cheshire WA14 4QG United Kingdom

Address for service in India/Agents address:
ANAND AND ANAND.

B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.3;Toiletries; non-medicated toilet preparations; preparations for the care, treatment and cleansing of skin and hair; 
preparations for the bath and shower; body gels; face gels; bath gels; shower gels; bubble bath; bath oils; bathing 
lotions; hair care preparations and substances; shampoos, conditioners; sprays, creams, mousses, lotions and balms, all 
for use on the hair; hair oils; cosmetics; make-up; foundations; blushers; facial powders; mascara; eyeliners; eye 
shadows; eye make-up; make-up remover; eye make-up remover; face and body cleansers; lip gloss; lipsticks; nail balm; 
nail polish; nail polish remover; moisturisers; body creams; face creams; hand creams; skin creams; beauty serums; hair 
serums; serums for cosmetic purposes; body oils; face oils; massage oils; baby oils and creams; beauty lotions; body 
lotions; facial lotions; eye lotions; skin lotions; non-medicated lotions; soaps; face wash; hand wash; facial cleansers; 
hand cleansers; skin cleansers; deodorants, body fragrances; body sprays; perfumes; colognes; toilet waters; talcum 
powders; suntan oils, creams and lotions (cosmetics); cosmetics for sun tanning; room fragrances; but not including any 
such goods containing extracts derived from meat, fish, shellfish, or fowl, or meat and / or bone stock, or animal and / or 
carcass fats, or any other products or ingredients derived from animals, and all such goods being suitable for use by 
vegans.

Cl.9;Computer software; downloadable computer software; computer application software; downloadable application 
software, all for use on mobile telephones, computer tablets, mobile communications devices, wireless devices, personal 
computers and laptop computers; computer programs and computer software for use in the creation, conduct and 
management of online social and business networks; computer programs and computer software for use in the creation, 
conduct and management of online community networks; downloadable software enabling the online user to access, 
upload, download, edit, amend, post, show, display, view, create, edit, tag, publish, share, comment on, critique, rate, 
stream and transmit multimedia content, digital publications, electronic publications, online-journals, blogs, digital 
images, digital photographs, videos, films, photos, audio recordings, audio content, audio-visual recordings, video 
recordings, digital content, animation, pictures, images, messages, comments, text, information, pod-casts, data, digital 
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information, or any other user-generated electronic content; computer programs and computer software for use in 
searching data bases; computer software and computer programs for use in accessing, searching and managing data, or 
for data retrieval, or for uploading data, or for downloading data; data, documents, publications, information, video 
recordings, audio recordings, audio-visual recordings, digital content, text, and other media or multi-media, all being 
electronically recorded and downloadable from the Internet, intranets, extranets or any other communications networks; 
downloadable computer software applications for displaying and sharing a user"s location and personal preferences, and 
for finding, locating, and interacting with other users, places, institutions and businesses.

Cl.16;Printed matter; books, booklets, catalogues, magazines, newspapers, newsletters, leaflets, leaflet holders, 
directories, posters, pamphlets, periodical publications, calendars, diaries, photographs, pictures, stickers, car stickers, 
wrapping paper, cards, postcards, guides, gift cards, Xmas cards; stationery, pens, pencils; packaging made of paper, 
cardboard and plastic; carrier bags.

Cl.25;Clothing; footwear; headgear.

Cl.29;Meat substitutes; poultry substitutes; fish substitutes; preserved, processed, frozen, dried and cooked fruits and 
vegetables; processed, prepared, preserved and cooked nuts; vegetable preserves; fruit preserves; pickles; jellies, jams, 
compotes; marmalade; egg substitutes; butter substitutes; cheese substitutes; milk substitutes; dairy product 
substitutes; dairy free yoghurts; edible oils and fats; prepared, pre-prepared and pre-packaged meals consisting primarily 
of meat substitutes, poultry substitutes, fish substitutes, vegetables, fruits, processed nuts, egg substitutes or dairy 
product substitutes; chilled meals made from or predominantly made from meat substitutes, poultry substitutes, fish 
substitutes, vegetables, fruits, processed nuts, egg substitutes or dairy product substitutes; food products prepared for 
human consumption made from meat substitutes, poultry substitutes, fish substitutes, vegetables, fruits, processed nuts, 
egg substitutes or dairy product substitutes; prepared foodstuffs in the form of meals made from or predominantly made 
from meat substitutes, poultry substitutes, fish substitutes, vegetables, fruits, processed nuts, egg substitutes or dairy 
product substitutes; nutritionally balanced low-calorie prepared meals made from or predominantly made from meat 
substitutes, poultry substitutes, fish substitutes, vegetables, fruits, processed nuts, egg substitutes or dairy product 
substitutes; stir fry prepared meals made from or predominantly made meat substitutes, poultry substitutes, fish 
substitutes, vegetables, fruits, processed nuts, egg substitutes or dairy product substitutes , and also including pasta, 
rice or noodles; soups and preparations for making soups; snack foods made from meat substitutes, poultry substitutes, 
fish substitutes, vegetables, fruits, processed nuts, egg substitutes or dairy product substitutes; vegetable based snack 
foods; fruit based snack foods; nut based snack foods; but not including any such goods containing the flesh of meat, 
fish, shellfish, or fowl, or extracts derived from meat, fish, shellfish, or fowl, or meat and / or bone stock, or animal and / or
carcass fats, or any other products or ingredients derived from animals, and all such goods being suitable for vegans.

Cl.30;Coffee, tea, cocoa and artificial coffee; sugar, honey, treacle; flour and preparations made from cereals; 
preparations made from cereals for food for human consumption; bread; biscuits; cakes; pastries; non-medicated 
confectionery; edible dairy free ices; dairy free ice-cream; yeast, baking-powder; salt; mustard; vinegar, sauces 
(condiments); prepared foodstuffs in the form of sauces; chutneys; imitation mayonnaise; imitation salad cream; spices; 
dried, processed or culinary herbs; tapioca and sago; pies and pasties, containing meat substitutes, poultry substitutes, 
fish substitutes, vegetables, fruits, processed nuts, egg substitutes or dairy product substitutes or any combination 
thereof; pasta and pasta products; pasta sauces; prepared, pre-prepared or pre-packaged pasta meals; prepared, pre-
prepared or pre-pack pizzas; pizza sauces; prepared, pre-prepared or pre-packaged pizza meals; prepared, pre-prepared 
or pre-packaged meals made from pastry, rice, pasta or noodles; prepared, pre-prepared or pre-packaged meals 
containing principally of pastry, pasta, rice or noodles; prepared, pre-prepared or pre-packaged meals consisting 
principally of pastry, pasta, rice or noodles, and also including meat substitutes, poultry substitutes, fish substitutes, 
vegetables, fruits, processed nuts, egg substitutes or dairy product substitutes or any combination thereof; foodstuffs 
prepared in the form of meals consisting principally of pastry, pasta, rice or noodles, and also including meat substitutes, 
poultry substitutes, fish substitutes, vegetables, fruits, processed nuts, egg substitutes or dairy product substitutes or 
any combination thereof; nutritionally balanced low-calorie prepared meals consisting principally of pastry, pasta, rice or 
noodles, and also including meat substitutes, poultry substitutes, fish substitutes, vegetables, fruits, processed nuts, egg 
substitutes or dairy product substitutes or any combination thereof; prepared stir fry meals, made from or predominantly 
made from pasta, rice or noodles pasta, rice or noodles, and also including meat substitutes, poultry substitutes, fish 
substitutes, vegetables, fruits, processed nuts, egg substitutes or dairy product substitutes or any combination thereof; 
cereal based snack foods; rice based snack foods; pasta based snack foods; noodle based snack foods; but not 
including any such goods containing the flesh of meat, fish, shellfish, or fowl, or extracts derived from meat, fish, 
shellfish, or fowl, or meat and / or bone stock, or animal and / or carcass fats, or any other products or ingredients derived
from animals, and all such goods being suitable for vegans.

Cl.32;Beer; lager; stout; shandy; mineral and aerated waters; non-alcoholic drinks; soft drinks; fruit juices; vegetable 
juices; cordials; syrups, concentrates and other preparations for making non-alcoholic beverages; non-alcoholic cocktail 
mixes; but not including any such goods containing extracts derived from meat, fish, shellfish, or fowl, or meat and / or 
bone stock, or animal and / or carcass fats, or any other products or ingredients derived from animals, and all such goods 
being suitable for vegans.

Cl.33;Alcoholic beverages (other than beer); pre-mixed alcoholic beverages (other than beer); spirits, wines, 
vermouths, sherry, liqueurs; alcoholic cocktail mixes; alcoholic aperitif bitters; alcoholic bitters; but not including any 
such goods containing extracts derived from meat, fish, shellfish, or fowl, or meat and / or bone stock, or animal and / or 
carcass fats, or any other products or ingredients derived from animals, and all such goods being suitable for vegans.

Cl.41;Cookery schools; cooking instruction; training related to cooking and nutrition; instruction in the preparation, 
cooking and servicing of food and drink; instruction in nutritional values of food and drink; instruction in the planning and
preparation of meals and menus; arranging cookery demonstrations (entertainment); arranging cookery demonstrations 
(entertainment); educational services; arranging of training courses; arranging workshops; arranging conferences, 
seminars and meetings; arranging conferences for educational, entertainment and recreational purposes; team building 
(education) services; team building (entertainment) services; party planning; organisation of parties; arrangement and 
organisation of roadshows (entertainment); arrangement and organisation of roadshows (training); arranging and 
organising roadshows and exhibitions for cultural, entertainment or educational purposes; arranging of cultural activities 
and cultural events; arranging of events for educational and entertainment purposes; organisation of parties and events 
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(entertainment) in connection with charitable fundraising; hosting, arranging, organising and conducting events for 
cultural, entertainment and educational purposes; event management services in relation to events for cultural, 
entertainment and educational purposes; entertainment services; interactive entertainment services; provision of non-
downloadable electronic publications, audio recordings and audio-visual recordings from the Internet, intranets or any 
other communications network; publishing services; electronic publishing services; production of audio recordings, 
audio-visual recordings; production of CDs and DVDs; production of radio programmes; production of television 
programmes.

Cl.42;Computer programing services; maintenance and updating of computer software and computer software 
applications; design and development of computer software for others; hosting on-line web facilities for others for 
organizing and conducting meetings, events and interactive discussions via the Internet or other communications 
networks; hosting virtual communities for registered users to organize groups, events, participate in discussions, 
aggregate information and resources, and engage in social, business and community networking; hosting of digital 
content online; providing temporary use of non-downloadable software enabling the user to access, upload, download, 
edit, amend, post, show, display, view, create, edit, tag, publish, share, comment on, critique, rate, stream and transmit 
multimedia content, digital publications, electronic publications, online-journals, blogs, digital images, digital 
photographs, videos, films, photos, audio recordings, audio content, audio-visual recordings, video recordings, digital 
content, animation, pictures, images, messages, comments, text, information, pod-casts, data, digital information, or any 
other user-generated electronic content; providing temporary use of non-downloadable software enabling the user to 
undertake social networking or business networking; providing temporary use of non-downloadable software enabling 
the user to undertake marketing, seek employment, recruit personnel, advertise, undertake marketing and promotion, and 
provide information in relation to foods, cooking and cuisines; providing temporary use of non downloadable software 
applications for use in the creation and management of online social networks; providing temporary use of non-
downloadable software enabling users to search, locate and communicate with others via electronic global 
communications networks for networking, conducting polls and surveys, tracking online references to businesses, 
researching organizations, career and job opportunities, discussing business topics; providing search engines for 
obtaining data from searchable indices and databases of information, namely, text, electronic documents, databases, 
graphics and audio visual information, by means of global computer information network or other global communications 
networks; computer services in the nature of customized web pages featuring user-defined information, personal profiles, 
audio, video and images; hosting websites containing personalized information; creating, hosting and maintaining 
websites that provide an on-line community for advertising and marketing; hosting an online website community for 
registered users to upload, download, post, show, display, tag, share and transmit messages, comments, multimedia 
content, videos, movies, films, photos, audio content, animation, pictures, images, text, information, and other user-
generated content and engage in communication and collaboration between and among themselves, to form groups and 
to engage in social networking; mapping services; provision of temporary use of non-downloadable computer software 
application for measuring, sharing, and storing information, goals, and activities; provision of temporary use of non-
downloadable computer software applications for displaying and sharing a user"s location and personal preferences, and 
for finding, locating, and interacting with other users, places, institutions and businesses.

Cl.43;Hotel services; provision of hotel facilities and accommodation; provision of boarding house and guest house 
accommodation and facilities; provision of camping and campground facilities; provision of holiday camp 
accommodation; rental of temporary accommodation; tourist hostels; restaurants, bars and cafes; catering services; all 
included in this class.

6234



Trade Marks Journal No: 1873 ,   29/10/2018           Class 99 
 

 

Priority claimed from 18/11/2016; Application No. : 4315714 ;France 

3625362    12/05/2017
[International Registration No. : 1362941]
HERMES INTERNATIONAL

24 rue du Faubourg Saint-Honoré F-75008 PARIS France

Address for service in India/Agents address:
ANAND AND ANAND.

B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.18;Handbags, travel bags, backpacks, wallets, purses, card cases (wallets), key cases (leatherware), tidies of leather, 
traveling sets (empty), pouches intended to hold toiletry articles (empty), clutch bags (evening handbags).

Cl.24;Fabrics and textile goods not included in other classes, woven fabrics, knitted fabrics, fabrics for textile use, non-
woven fabrics, textile material for clothing, bed covers, traveling rugs (lap robes), sofa throws, curtains of textile, 
household linen, cushion covers, bed linen, bath linen (except clothing), table linen not of paper, pocket handkerchiefs of 
textile, labels of cloth, boxes of textile, tidies of textile, upholstery fabrics, linings (textile).
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3631906    06/07/2017
[International Registration No. : 1364141]
CYTEC INDUSTRIES INC.

504 Carnergie Center Princeton NJ 08540 US

Address for service in India/Agents address:
L.S. DAVAR & CO.

5/1, KALKAJI EXTENSION, NEW DELHI- 110 019.

Proposed to be Used
IR DIVISION
Cl.1;Chemical preparations used in industry; unprocessed plastics; unprocessed synthetic and artificial resins; light 
stabilizers, antioxidants for use in the plastics industry.

Cl.17;Products of semi-worked plastics and synthetic resins in the form of powders, pellets, rods, sheets, strips, foams,
fibres, films and slabs; semi-finished elements made from plastic material and synthetic resins, namely, foils, bars, 
blocks, pellets, sheets, tubes, profiles and plates.

Cl.40;Treatment of materials, namely, material treatment of plastics; processing of plastics; treatment of plastic 
materials for the production of packaging; treatment of plastics materials to produce plastics mouldings.
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3632239    12/06/2017
[International Registration No. : 1363865]
FISCHER PANDA GMBH

Otto-Hahn-Straße 40 33104 Paderborn Germany

Address for service in India/Agents address:
L.S. DAVAR & CO.

5/1, KALKAJI EXTENSION, NEW DELHI- 110 019.

Proposed to be Used
IR DIVISION
Cl.7;Generators of electricity; machines for mobile power supplying and mobile energy supplying; hybrid (diesel-
electric) drives (except for land vehicles), in particular for ships, yachts, sailing boats and motorboats.

Cl.9;Apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; electric wires and electric cables, in particular electric conduits with prefabricated electric connectors for drive 
and automation systems in the field of machine, installation and vehicle construction (on-board electrical systems, cable 
harnesses; electric converters, in particular ac/dc converters, rectifiers, inverters.
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3633060    19/07/2017
[International Registration No. : 1363922]
MARGARITAVILLE ENTERPRISES, LLC

256 Worth Avenue, Suite Q-R Palm Beach FL 33480 United States of America

Address for service in India/Agents address:
ANAND AND ANAND.

B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.36;Real estate and vacation property management; real estate leasing; vacation real estate time share services.

Cl.43;Hotels; resort hotels; bar services; restaurant services; providing temporary accommodation at condominiums, 
villas and cottages, providing temporary housing accommodations, residential hotel services.
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Priority claimed from 05/09/2016; Application No. : 015803356 ;European Union 

3633237    01/03/2017
[International Registration No. : 1363704]
TCL CORPORATION

No.19 Zone, Zhongkai High Technology Development Zone, Huizhou Guangdong CN

Address for service in India/Agents address:
S. MAJUMDAR & CO.

5, HARISH MUKHERJEE ROAD, KOLKATA - 700 025, INDIA.

Proposed to be Used
IR DIVISION
Cl.7;Machines for treatment of materials and for manufacturing and machine tools; motors and engines (except for land 
vehicles); machine coupling and transmission components (except for land vehicles); food preparation machines, 
electromechanical; food processors, electric; fruit presses, electric, for household purposes; ironing machines; 
dishwashers; kitchen machines, electric; kitchen grinders, electric; crushers for kitchen use, electric; blenders, electric, 
for household purposes; mills for household purposes, other than hand-operated; whisks, electric, for household 
purposes; washing apparatus; washing machines [laundry]; spin driers [not heated]; filters for cleaning cooling air, for 
engines; compressors for refrigerators or air conditioners; machines and apparatus for cleaning, electric; vacuum 
cleaners; 3D printers; dry cleaning machines; electromechanical beverage preparation machines; coffee grinders, other 
than hand-operated; compressors (machines); shoe polishers, electric; agricultural machines; elevating apparatus; 
apparatus for dressing; hand-held tools, other than hand-operated; generators of electricity; control mechanisms for 
machines, engines or motors; propulsion mechanisms other than for land vehicles; waste disposers [machines]; parts 
and fittings for all above-mentioned goods.

Cl.9;Scientific, photographic, cinematographic, signalling, and teaching apparatus and instruments; compact discs, 
DVDs and other digital recording media; mechanisms for coin-operated apparatus; computers; laptop computers; 
notebook computers; tablet computers; electronic book readers; computer memory devices; computer peripheral 
devices; computer hardware; computer software; computer software, recorded; computer software applications, 
downloadable; computer game software; computer programmes, recorded; computer operating programs, recorded; 
computer programs [downloadable software]; navigational instruments; apparatus for receiving, recording, transmission 
or reproduction of sound or images; cameras [photography]; cases especially made for photographic apparatus and 
instruments; digital photo frames; photocopiers [photographic, electrostatic, thermic]; facsimile machines; television 
apparatus; video screens; video telephones; video baby monitors; compact disc players; DVD players; portable media 
players; record players; cordless telephones; mobile telephones; radiotelephony sets; telephone apparatus; telephone 
wires; smartphones; smartwatches; network communication apparatus; headphones; audiovisual teaching apparatus; 
electronic notice boards; apparatus and instruments for conducting, switching, transforming, accumulating, distributing, 
regulating or controlling electricity; materials for electricity mains [wires, cables]; switches, electric; sockets, plugs and 
other contacts [electric connections]; circuit breakers; electric relays; electric converters; set of electric checking and 
testing apparatus; light-emitting diodes [LED]; integrated circuits; smart cards [integrated circuit cards]; remote control 
apparatus; alarms; anti-theft warning apparatus; spectacles [optics], in particular 3D spectacles; batteries, electric; 
galvanic batteries; solar batteries; battery chargers; LCD screen; LED screen; amplifiers; speakers; personal stereos; 
DVD recorders; MP3 players; set top boxes; camcorders; scanners; walkie-talkies; program-controlled telephone 
exchange apparatus; switchboards; intercommunication apparatus; video door phone; monitors [computer hardware]; 
modems; data processing apparatus; downloadable electronic publications; optical apparatus and instruments; oxygen 
transvasing apparatus; electric locks; parts and fittings of the above-mentioned goods.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; cooling installations and machines; air conditioning apparatus and installations; air filtering 
installations; air purifying apparatus and machines; air sterilisers; air deodorising apparatus; fans [air-conditioning]; 
ventilation [air-conditioning] installations and apparatus; filters for air conditioning; ionization apparatus for the treatment 
of air or water; coffee machines, electric; coffee percolators, electric; kettles, electric; lighting apparatus and installations; 
lighting apparatus for vehicles; light-emitting diodes [LED] lighting apparatus; cooking utensils, electric; cooking 
apparatus and installations; microwave ovens [cooking apparatus]; bread toasters; toasters; bread baking machines; 
bread-making machines; gas burners; furnaces, ovens, other than for laboratory use; induction cookers; pressure 
cooking saucepans, electric; roasting apparatus; griddles [cooking appliances]; grills [cooking appliances]; autoclaves 
[electric pressure cookers]; pressure cookers [autoclaves], electric; automatic rice cooker; refrigerating apparatus and 
machines; refrigerating appliances and installations; refrigerators; freezers; ice machines and apparatus; hair driers 
[dryers]; hair driers; hair dryers; extractor hoods for kitchens; laundry dryers, electric; fabric steamers; hand drying 
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apparatus for washrooms; heating apparatus and installations; heating boilers; heating apparatus, electric; heaters for 
baths; showers; hot air apparatus; air dryers; drying apparatus and installations; humidifiers; dehumidifier; sterilizers; 
water purification installations; water purifying apparatus and machines; water filtering apparatus; water sterilizers; water 
softening apparatus and installations; filters for drinking water; toilet seats; toilets [water-closets]; water closets; electric 
hot water bottles; kitchen ranges [ovens]; beverages cooling apparatus; ice cream making machines; electric fans for 
personal use; electric laundry dryers; air drying apparatus; water dispenser; disinfectant apparatus; pocket warmers; 
sanitary apparatus and installations; garment steamers; parts and fittings for the above-mentioned goods.

Cl.35;Advertising and publicity; telemarketing services; television advertising; sales promotion for others; on-line 
advertising on a computer network; presentation of goods on communication media, for retail purposes; advertising by 
mail order; production of advertising films; bill-posting; outdoor advertising; updating of advertising material; 
demonstration of goods; dissemination of advertising matter; distribution of samples; public relations; provision of an on-
line marketplace for buyers and sellers of goods and services; organization of exhibitions and trade fairs for commercial 
or advertising purposes; marketing research; cost price analysis; marketing; commercial information and advice for 
consumers [consumer advice shop]; compilation or systemization of information into computer databases; updating and 
maintenance of data in computer databases; business appraisals; business consultancy; business management 
consultancy; business research; business information; personnel management consultancy; book-keeping; accounting; 
import-export agencies; procurement services for others [purchasing goods and services for other business]; 
employment agencies; relocation services for businesses; office machines and equipment rental; rental of vending 
machines.
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3633353    27/02/2017
[International Registration No. : 1363173]
SF MEDICAL PRODUCTS GMBH

Forckenbeckstraße 9-13 14199 Berlin Germany

Address for service in India/Agents address:
H. K. ACHARYA & COMPANY.

HK Avenue, 19. Swastik Society, Navrangpura, Ahmedabad 380009, Gujarat, INDIA

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.3;Cotton wool for cosmetic purposes; swabs (toiletries).

Cl.5;Absorbent cotton; adhesive tapes for medical purposes; aseptic cotton; capsules for medicines; corn rings for the 
feet; cotton for medical purposes; dressings, medical; first-aid boxes, filled; fly catching paper; gauze for dressings; 
haemostatic pencils; lint for medical purposes; menstruation pads; napkins for incontinents; panty liners (sanitary); 
petroleum jelly for medical purposes; plasters for medical purposes; sanitary panties; sanitary towels; surgical cloth 
(tissues); surgical dressings; vulnerary sponges; wadding for medical purposes.

Cl.10;Acupuncture needles; bandages, elastic; blood testing apparatus; boots for medical purposes; catgut; catheters; 
clothing especially for operating rooms; containers especially made for medical waste; defibrillators; dental apparatus; 
dialysers; drainage tubes for medical purposes; droppers for medical purposes; elastic stockings for surgical purposes; 
feeding bottles; gloves for medical purposes; injectors for medical purposes; knives for surgical purposes; lancets; 
masks for use by medical personnel; medical apparatus and instruments; needles for medical purposes; plaster 
bandages for orthopaedic purposes (casts (Am.)); probes for medical purposes; scalpels; slings (supporting bandages); 
sphygmomanometers; sterile sheets, surgical; stethoscopes; surgical apparatus and instruments; surgical drapes; suture 
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needles; syringes for injections; syringes for medical purposes; thermometers for medical purposes; traction apparatus 
for medical purposes; urological apparatus and instruments; veterinary apparatus and instruments; bracelets for medical 
purposes.

Cl.37;Sterilization, cleaning and disinfection of medical instruments and apparatus, namely disposable syringes, 
cannulae, infusion sets, transfusion sets, blood bags, catheters, plasters for medical purposes, gloves.
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Priority claimed from 19/03/2015; Application No. : 40201504590X ;Singapore 

3633553    14/07/2017
[International Registration No. : 1282748]
FLEX LTD.

2 Changi South Lane Singapore 486123 Singapore

Address for service in India/Agents address:
ANAND AND ANAND.

B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
MARK TO BE USED AS WHOLE AND AS PER PRESENTATION IN BIRTH NOTIFICATION.

Cl.35;Supply chain management services; business management of logistics in the field of electronics; procurement, 
namely purchasing electronics for others and inventory management services for others; wholesale distributorship 
services in the field of electronics.

Cl.40;Custom manufacturing services for others in the field of electronics to order and/or specification of others; 
custom manufacture of electronics for others.

Cl.42;Engineering services, consulting services in the fields of new product development and electronics; new product 
design services; research and development of new products; technical support services, namely, providing technical 
advice related to the manufacture of electronics.
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Priority claimed from 19/03/2015; Application No. : 40201504588V ;Singapore 

3633602    14/07/2017
[International Registration No. : 1274585]
FLEX LTD.

2 Changi South Lane Singapore 486123 Singapore

Address for service in India/Agents address:
ANAND AND ANAND.

B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.35;Supply chain management services; business management of logistics in the field of electronics; procurement, 
namely purchasing electronics for others and inventory management services for others; wholesale distributorship 
services in the field of electronics.

Cl.40;Custom manufacturing services for others in the field of electronics to order and/or specification of others; 
custom manufacture of electronics for others.

Cl.42;Engineering services, consulting services in the fields of new product development and electronics; new product 
design services; research and development of new products; technological support services, namely, providing technical 
advice related to the manufacture of electronics.
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3643655    27/02/2017
[International Registration No. : 1365677]
SF MEDICAL PRODUCTS GMBH

Forckenbeckstraße 9-13 14199 Berlin Germany

Address for service in India/Agents address:
H. K. ACHARYA & COMPANY.

HK Avenue, 19. Swastik Society, Navrangpura, Ahmedabad 380009, Gujarat, INDIA

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.3;Cotton wool for cosmetic purposes; swabs (toiletries).

Cl.5;Absorbent cotton; adhesive tapes for medical purposes; aseptic cotton; capsules for medicines; corn rings for the 
feet; cotton for medical purposes; dressings, medical; first-aid boxes, filled; fly catching paper; gauze for dressings; 
haemostatic pencils; lint for medical purposes; menstruation pads; napkins for incontinents; panty liners (sanitary); 
petroleum jelly for medical purposes; plasters for medical purposes; sanitary panties; sanitary towels; surgical cloth 
(tissues); surgical dressings; vulnerary sponges; wadding for medical purposes.

Cl.10;Acupuncture needles; bandages, elastic; blood testing apparatus; boots for medical purposes; catgut; catheters; 
clothing especially for operating rooms; containers especially made for medical waste; defibrillators; dental apparatus; 
dialysers; drainage tubes for medical purposes; droppers for medical purposes; elastic stockings for surgical purposes; 
feeding bottles; gloves for medical purposes; injectors for medical purposes; knives for surgical purposes; lancets; 
masks for use by medical personnel; medical apparatus and instruments; needles for medical purposes; plaster 
bandages for orthopaedic purposes (casts (Am.)); probes for medical purposes; scalpels; slings (supporting bandages); 
sphygmomanometers; sterile sheets, surgical; stethoscopes; surgical apparatus and instruments; surgical drapes; suture 
needles; syringes for injections; syringes for medical purposes; thermometers for medical purposes; traction apparatus 
for medical purposes; urological apparatus and instruments; veterinary apparatus and instruments; bracelets for medical 
purposes.
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Priority claimed from 07/03/2017; Application No. : 2017-029786 ;Japan 

3648769    10/03/2017
[International Registration No. : 1366694]
MITSUBISHI PLASTICS, INC.

1-1-1, Marunouchi, Chiyoda-ku Tokyo 100-8252 Japan

Address for service in India/Agents address:
ANAND AND ANAND.

B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.1;Industrial chemicals; alumina; alumina fiber coating agents; chemical preparations for the treatment of exhaust 
gas; catalysts and catalyst supports for use in exhaust gas purification; catalyst supports for use in exhaust gas 
purification for land vehicles; catalyst supports for use in exhaust gas purification for automobiles, two-wheeled motor 
vehicles, bicycles, vessels, aircraft, railway rolling stock, agricultural machines and agricultural implements, mining 
machines and apparatus, construction machines and apparatus, loading-unloading machines and apparatus, industrial 
fishing machines, forestry machines and apparatus, snow ploughs, lawnmowers, mowing machines, grass trimmers, 
blowers for outdoor vacuum cleaners, blowing machines and fixed engines; alumina fiber sorbents; alumina fiber 
finishing and treatment agents for softening and smoothing; unprocessed plastics in all forms; coating agents for 
preventing alumina fiber combustion; unprocessed plastics mixed with alumina fiber; chemical pulps; alumina fiber 
pulps; alumina in the form of powder or granules.

Cl.7;Non-electric prime movers, not for land vehicles; parts and fittings of non-electric prime movers; exhaust systems 
for engines and their parts and fittings; exhaust gas treatment systems for internal combustion engines and their parts 
and fittings; substrate supports and seals being parts and fittings for exhaust gas treatment systems for internal 
combustion engines; substrate supports for exhaust gas treatment systems; seals being parts and fittings for exhaust 
gas treatment systems; thermal insulating materials being parts and fittings for exhaust gas treatment systems; sound or 
acoustic insulation materials being parts and fittings for exhaust gas treatment systems; exhaust silencers for engines; 
substrate supports for exhaust gas treatment systems for land vehicles; substrate supports for exhaust gas treatment 
systems for automobiles, two-wheeled motor vehicles, bicycles, vessels, aircraft, railway rolling stock, agricultural 
machines and agricultural implements, mining machines and apparatus, construction machines and apparatus, loading-
unloading machines and apparatus, industrial fishing machines, forestry machines and apparatus, snow ploughs, 
lawnmowers, mowing machines, grass trimmers, blowers for outdoor vacuum cleaners, blowing machines and fixed 
engines; construction machines and apparatus and their parts and fittings; loading-unloading machines and apparatus 
and their parts and fittings; snow blowers and their parts and fittings; mining machines and apparatus and their parts and 
fittings; agricultural machines and agricultural implements and apparatus and their parts and fittings, other than hand-
operated; forestry machines and apparatus and their parts and fittings; lawnmowers and their parts and fittings; mowing 
machines and their parts and fittings; grass trimmers and their parts and fittings; blowing machines and their parts and 
fittings.

Cl.17;Thermal insulating materials; thermal insulating materials of alumina fiber for exhaust gas treatment systems; 
insulating refractory materials; insulators; soundproofing materials of alumina fiber, not for building purposes; alumina 
fiber, not for textile use; chemical fiber, not for textile use; seals; seals of alumina fiber; non-conducting materials for 
retaining heat for nuclear reactors and industrial furnaces for plumbing purposes; plastic semi-worked products; 
insulating materials of alumina fiber for exhaust gas treatment systems and thermal treatment systems for automobiles; 
thermal insulating blankets of alumina fiber, not for building purposes; thermal insulating boards of alumina fiber for 
heating furnaces for industrial purposes; thermal insulating mats of alumina fiber, not for building purposes; thermal 
insulating boards of alumina fiber, not for building purposes; thermal insulating materials for industrial furnaces; 
insulating sheets for hot water heaters; insulating materials for water heaters; insulating materials for boilers, fuel cells 
and pipes; shock-absorbing buffers of alumina fiber for exhaust gas treatment systems and thermal treatment systems 
for automobiles; seals for exhaust gas purification installations; thermal seals; seals of alumina fiber in bulks; insulating 
refractory materials of inorganic fiber; electrical insulating materials; packings of alumina fiber; alumina fiber in the form 
of powder or granules, not for building materials; alumina fiber in the form of mats, not for building materials; alumina 
fiber, not for textile use; inorganic fiber, not for textile use; thermal insulating sheets of alumina fiber, not for building 
purposes; thermal insulating sheets of inorganic fiber, not for building purposes; thermal insulating materials for exhaust 
gas treatment systems for automobiles, two-wheeled motor vehicles, bicycles, vessels, aircraft, railway rolling stock, 
agricultural machines and agricultural implements, mining machines and apparatus, construction machines and 
apparatus, loading-unloading machines and apparatus, industrial fishing machines, forestry machines and apparatus, 
snow ploughs, lawnmowers, mowing machines, grass trimmers, blowers for outdoor vacuum cleaners, blowing machines 
and fixed engines; thermal insulating materials for exhaust gas treatment systems for automobiles; thermal insulating 
materials for exhaust gas treatment systems for power plants; thermal insulating materials for exhaust gas treatment 
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systems; seals for exhaust gas treatment systems; sound or acoustic insulation materials for exhaust gas treatment 
systems.

Cl.19;Ceramic building materials, bricks and refractory products; refractory products of alumina fiber; refractory 
products for nuclear reactors and industrial furnaces; insulating refractory products for furnace linings; insulation 
materials of alumina fiber for building; insulating refractory bricks; insulating refractory products in the form of blocks 
and sheets for use in lining furnace body; cement and its products; alumina cement; nonmetallic mineral materials, 
unworked or partly worked; boards and powder of inorganic fiber; boards and powder of alumina fiber; reinforcing 
materials, not of metal, for building; building or construction materials of alumina fiber.
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3652929    07/06/2017
[International Registration No. : 1367576]
WOLFGANG BÜLOW

c/o Bionic Production GmbH, Am Schleusengraben 14 21029 Hamburg Germany

Address for service in India/Agents address:
H. K. ACHARYA & COMPANY.

HK Avenue, 19. Swastik Society, Navrangpura, Ahmedabad 380009, Gujarat, INDIA

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools for treatment of materials and for manufacturing; pumps, compressors and fans; 
shaper cutters [machines]; cutting, drilling, abrading, sharpening and surface treatment machines and apparatus; 
compressors [machines]; clutches for machines; agricultural, earthmoving, construction, oil and gas extraction and 
mining equipment; driving chains for machines; pressing machines; ironing machines and laundry presses; joining 
machines; rotary tool bits [parts of machines]; current generators; moulds [parts of machines]; pumps [machines]; 
winching machines; machines for manufacturing joints; machine knives; casting wheels; setting presses [machines]; 
machining centres; blades [parts of machines]; rolling presses [machines]; process control units [hydraulic]; anti-lock 
brake apparatus for machines; moulding dies [parts of machines]; chainguards [parts of machines]; milling tools 
[machines]; blowing engines; reducing gears [parts of machines]; single point cutting tools [machines]; standard shank 
drills [machines]; machine cocks; industrial robots; steam engine boilers; driving devices for machines; machines for 
making tools; shaping and moulding machines; sweeping, cleaning, washing and laundering machines; control 
mechanisms for machines, engines or motors; percussion hammers [machines]; machine wheels; industrial robots for 
use in manufacture; machines for burnishing; regulators for machines; dispensing machines; dispensing machines [other
than vending machines]; linking devices [parts of machines]; routers [machines]; stands for machines; pressure pumps; 
3D printers; drilling bits [parts of machines]; housings [parts of machines]; industrial robots for use in the handling of 
workpieces; machines for shaping; machine guides [parts of machines]; transferring machines; bench presses 
[machines]; moulds for forging metal products [parts of machines]; tools [parts of machines]; belt sanders [machines]; 
smoothing presses; gear cutters [machines]; servo-cutters [machines]; milling machines; axles for machines; steam 
hammers [machines]; orbital sanding machines.

Cl.9;Checking (supervision) apparatus and instruments; electronic control instruments; sensors and detectors; 
monitoring instruments; testing apparatus not for medical purposes; mechanical engineering software; analysis 
instruments for photogrammetric purposes; testing and quality control devices; photographic developing apparatus; 3D 
scanners; computer software development tools; diagnostic apparatus, not for medical purposes; image capturing and 
developing devices; data recorded electronically.

Cl.12;Parts and fittings for land vehicles; parts and fittings for air and space vehicles; parts and fittings for vehicles; 
parts and fittings for water vehicles; vehicles and conveyances.

Cl.40;Printing, and photographic and cinematographic development; design printing for others; custom construction of 
machines; 3D reproduction services.

Cl.42;Engineering services relating to data processing; design of computer hardware; engineering services relating to 
computer programming; engineering services for the analysis of machinery; technological services relating to design; 
design of instruments; research and development services in the field of engineering; design of computer peripherals; 
design services relating to computer hardware and to computer programmes; mechanical research; development of 
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computer hardware for the manufacturing industries; technological engineering analysis; industrial engineering design 
services; services in the field of science and technology and related research and development services; new product 
design; engineering consultancy services; scientific and technological design; computer aided design services; computer
hardware development; automotive design; engineering services; image processing software development; design of 
printed material; design of vehicles and vehicle parts and components; computer design services; visual design; 
research in the field of science provided by engineers; development of word processing software; graphic arts design; 
software development, programming and implementation; research in the field of technology provided by engineers; 
development of computer programs; design services; design of prostheses; mechanical engineering; technical design; 
product design; custom design services; engineering services for others; quality control of building materials; computer 
system design; engineering services relating to machine tool design; technological advisory services relating to machine 
engineering analysis; engineering services for the design of machinery; software design for others; design of cars; 
software design and development; testing the functionality of machines; engineering services relating to metal forming 
systems; technological services and design relating thereto; design services for parts of motor vehicles; engineering 
research; analysis of the structural behaviour of building materials; design of motor vehicle parts.
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Priority claimed from 27/12/2016; Application No. : 30 2016 036 488 ;Germany 

3663331    23/06/2017
[International Registration No. : 1370160]
EUROIMMUN MEDIZINISCHE LABORDIAGNOSTIKA AG

Seekamp 31 23560 Lübeck Germany

Address for service in India/Agents address:
L.S. DAVAR & CO.

32, RADHA MADHAV DUTTA GARDEN LANE, KOLKATA - 700 010.

Proposed to be Used
IR DIVISION
Cl.1;Diagnostic preparations, diagnostic agents and diagnostic substances for scientific purposes, in particular 
immobilised proteins on a carrier/a carrier material, in particular a biochip, microsphere, test strip, blot, microtiter plate or 
membrane.

Cl.5;Diagnostic agents, in particular diagnostic agents for medical and veterinary purposes; diagnostic agents for 
medical and veterinary purposes, diagnostic agents for medical and veterinary purposes, in particular immobilised 
proteins on a support/a support material, in particular a biochip, microsphere, test strip, blot, microtiter plate or 
membrane; reagents for medical and veterinary diagnostic purposes; reagents for medical and veterinary diagnostic 
purposes, in particular immobilised proteins on a support/a support material, in particular a paper ring, biochip, 
microsphere, test strip, blot, microtiter plate or membrane.

Cl.9;Measuring, detecting and monitoring instruments, measuring, detecting and monitoring devices and measuring, 
detecting and monitoring regulators for preparing, processing and evaluating diagnostic samples, for detecting allergies, 
sensors and detectors, in particular UV, fluorescence and chemiluminescence detectors for preparing, processing and 
evaluating diagnostic samples; apparatuses for recording, transmission or reproduction of diagnostic data, sound or 
images, in particular cameras, microscopes, photometers, microtiter plate photometers, ELISA (enzyme-linked 
immunosorbent assay) readers, microtiter plate readers.
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Priority claimed from 02/05/2017; Application No. : 302017000046787 ;Italy 

3663343    06/07/2017
[International Registration No. : 1371402]
EUROVO SRL

Via Mensa 3 Lugo Frazione S.Maria in Fabriago (Ravenna) IT

Address for service in India/Agents address:
L.S. DAVAR & CO.

5/1, KALKAJI EXTENSION, NEW DELHI- 110 019.

Proposed to be Used
IR DIVISION
Cl.1;Enzymes for the food industry; enzymes for use in the processing of food by-products, enzymes for use in protein 
hydrolysis; enzymes for use in the manufacture of pet food; enzymes for use in the manufacture of animal food; enzymes 
for use in the manufacture of nutraceuticals; enzymes to assist in digestion for use in the manufacture of animal feeds; 
chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; unprocessed 
artificial resins, unprocessed plastics; manures; fire extinguishing compositions; tempering and soldering preparations; 
chemical substances for preserving foodstuffs; tanning substances; adhesives used in industry.

Cl.5;Cultures of microorganisms for medical or veterinary use; antibacterial pharmaceuticals; enzymes for veterinary 
purposes; enzyme dietary supplements; veterinary preparations; dietetic food and substances adapted for medical or 
veterinary use, food for babies; dietary supplements for humans and animals; plasters, materials for dressings; material 
for stopping teeth, dental wax; disinfectants; preparations for destroying vermin; fungicides, herbicides.
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3679770    18/07/2017
[International Registration No. : 1375080]
INTERNATIONAL BUSINESS MACHINES CORPORATION

New Orchard Road Armonk NY 10504 United States of America

Address for service in India/Agents address:
ANAND AND ANAND.

B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; semiconductor devices and integrated circuits; semiconductor chips and computer hardware 
with specific microprocessor chips; semiconductor chips with a predefined architecture; software for design and 
development of software applications; software development tools; computer operating system software; computer 
software application programs that implement a subset of the specification for a set of software interfaces for the design 
and development of software applications in a specific environment; and instruction manuals, in electronic format, sold 
with the aforesaid goods.

Cl.16;Printed matter, namely user guides and instruction manuals relating to the design and development of an 
architecture for computer hardware, applications and computer programs.

Cl.37;Customized installation, repair and maintenance of computer hardware.

Cl.42;Consultancy services relating to computer hardware architecture design and development; consultancy services 
in the field of computer hardware design, development and use; integration of computer hardware and software; 
computer test and and software services; installation, updating and maintenance of software; computer programming for 
others; computer consulting services in the field of computer hardware; computer system analysis.
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Priority claimed from 04/04/2017; Application No. : 4020170042824 ;Republic of Korea 

3680364    29/06/2017
[International Registration No. : 1375252]
GTS GLOBAL Co., Ltd.

(Bundang Technopark, Yatap-dong) C-508, 744, Pangyo-ro, Bundang-gu, Seongnam-si Gyeonggi-do 13510 KR

Address for service in India/Agents address:
H. K. ACHARYA & COMPANY.

HK Avenue, 19. Swastik Society, Navrangpura, Ahmedabad 380009, Gujarat, INDIA

Proposed to be Used
IR DIVISION
Cl.9;Goggles for sports; spectacles; sunglasses; cases for sunglasses and protective eyewear; swimming goggles; life 
jackets; flotation vest; swim floats for safety purposes; snorkels; swimming face masks; nose clips for swimming; gloves 
for protection against accidents; protective helmets; protection masks.

Cl.18;Cosmetic bags sold empty; clothing for pets; leather; imitation leather; bags; bags for sports; purses; trunks and 
traveling bags; rucksacks for mountaineers; Boston bags; beach bags; pouch baby carriers; handbags; hipsacks; boxes 
made of leather; bags [envelopes, pouches] of leather for packaging; furniture coverings of leather; umbrellas; leather 
leads.

Cl.25;Clothing; money belts [clothing]; footwear; footwear for men and women; shoes; deck-shoes; aqua shoes; 
sandals; slippers; insoles; footwear uppers; non-slipping devices for footwear; sports wear; overcoats; bottoms 
[clothing]; outerclothing; shirts; socks; leg warmers; water socks; gloves including those made of skin, hide or fur; caps 
[headwear]; belts [clothing]; waterproof clothing.

Cl.28;Gymnastic and sporting articles; games and playthings; sporting articles; flippers for swimming; knee guards 
[sports articles]; yoga blocks; yoga toning bands; yoga straps; pillows for use in the practice of yoga; bolsters for use in 
the practice of yoga; eye pillows for use in the practice of yoga; gym balls for yoga; circle for Pilates; flex-band for 
Pilates; Pilates exercise bars; Pilates toning ball; Pilates foam roller; elbow guards [sports articles]; golf gloves; fishing 
tackle.
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Priority claimed from 19/01/2017; Application No. : 16266694 ;European Union 

3688015    19/07/2017
[International Registration No. : 1376929]
MAXAMCORP HOLDING, S.L.

Avda. del Partenón, 16 - 5ª Planta, Campo de las Naciones E-28042 Madrid Spain

Address for service in India/Agents address:
S. MAJUMDAR & CO.

5, HARISH MUKHERJEE ROAD, KOLKATA - 700 025, INDIA.

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; 
unprocessed artificial resins, unprocessed plastics; manures; fire extinguishing compositions; tempering and soldering 
preparations; chemical substances for preserving foodstuffs; tanning substances; adhesives used in industry; chemicals 
used in the explosives industry; ammonium nitrate; ammonium nitrate fertilizer; nitrates; manures; all of the 
aforementioned expressly excluding thermplastic polymers and olefinic compounds for use in manufacturing

Cl.13;Firearms; ammunition and projectiles; explosives; fireworks; mines [explosives]; detonators; detonating plugs; 
explosive devices; granular explosives; blasting compounds; gelatinous explosives; liquid explosives; blasting gelatin; 
initiating explosives; howitzers; explosive shells; explosive torpedoes; explosive fuses used in mining; blasting paper; 
detonating caps, other than toys; explosive caps; fuses for explosives; fuses for explosives, for use in mines; detonating 
caps, other than toys; nitrocellulose explosives; nitrated gun cotton [explosives]; nitrate of ammonia explosives; organic-
nitrate explosives; nitrostarch explosives; acetyl-nitrocellulose; liquid explosives; ammonium nitrate explosives; gun 
cotton; explosive substances and devices, other than arms; projectiles [weapons]; shoulder straps for weapons; 
gunstocks; belts adapted for ammunition; rifle barrels; cartridge loading apparatus; cartridges; cartridge pouches; 
apparatus for filling cartridge belts; shells [projectiles]; cartridge cases; primings [fuses]; automatic firearm ammunition 
belts; detonating fuses for explosives; powder horns; cleaning brushes for firearms; gun cases; rifles (trigger guards for -
); guns (sighting mirrors for -); sights, other than telescopic sights, for firearms; hammers for guns and rifles; firing 
platforms; silencers for guns; tear gas weapons; signal rocket flares; temporary defence sprays; guns [weapons]; pistols 
[arms]; ballistic missiles; motorized weapons; side arms [firearms]; conducted electrical weapons (cew); magazines for 
weapons; side arms [firearms]; projectiles for weapons; guns (harpoon -) [weapons]; mortars [firearms]; trunnions for 
heavy weapons; gas bombs [weapon]; explosive harpoon guns [weapons]; firearms (ammunition for -); air pistols 
[weapons]; hunting gun cartridges; cartridges for firearms; covers for firearms; tripods for firearms; butt plates for 
firearms; silencers for firearms; sporting firearms; sporting firearms; air gun pellets; spring-activated spearguns 
[weapons]; powder flasks for firearms; case covers for firearms; sparklers [fireworks]; weapon apparatus; weapons; 
weapons; automatic firearm ammunition belts; radio controlled miniature aerial targets for military use; pyrotechnic 
products; missiles; ballistic missiles; bombs; cannons; slingshots [weapons]; rockets; launchers for projectiles; 
projecting apparatus for missiles; mortars [firearms]; flamethrowers [weapons]; trunnions for heavy weapons; radar 
jamming warheads; military pyrotechnics; marine pyrotechnics (flares); tanks [weapons]; torpedoes; barrels for cannons.

Cl.35;Advertising; business management; business administration; office functions; wholesaling, retailing and sale via 
global computer networks of chemicals used in industry, fertilisers, firearms, ammunition and projectiles, explosives, 
fireworks, detonators, shoulder straps for weapons, gun stocks, belts adapted for ammunition, gun barrels, detonating 
caps other than toys, cartridge loading apparatus, cartridge belts, apparatus for filling cartridge belts, cartridge cases, 
primings (fuses), automatic firearm ammunition belts; wholesaling, retailing and sale via global computer networks of 
detonating fuses for explosives, powder horns, breeches of firearms, gun carriages (artillery), cleaning brushes for 
firearms, gun cases, trigger guards for guns and rifles, fuses for explosives, fuses for explosives, for use in mines; 
wholesaling, retailing and sale via global computer networks of sighting mirrors for guns and rifles, sights, other than 
telescopic sights, for firearms, trunnions for heavy weapons, hammers for guns and rifles, firing platforms, noise-
suppressors for guns, detonating plugs, tear-gas weapons, signal rockets, temporary defence sprays; business research; 
import-export agencies; market research; promotional sponsorship.

Cl.36;Charitable fund raising; financial sponsorship; organisation of collections; fundraising and sponsorship; financial
sponsorship and patronage; provision of finance for civil engineering constructions; insurance; financial affairs; 
monetary affairs; real estate affairs; deposit of valuables; financial consulting; financial information; insurance 
consultancy; insurance information.

Cl.37;Demolition services; underground civil engineering construction services; mining extraction; mining extraction; 
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rental of drilling and mining apparatus; repair or maintenance of mining machines and apparatus; supervision of 
demolition works; soil blasting; rock blasting; rental of automotive machinery for use in mining; building construction 
supervision; demolition of buildings; machinery installation, maintenance and repair; mining extraction; providing 
information relating to the repair or maintenance of mining machines and apparatus; civil engineering demolition; civil 
engineering construction; building construction; rental of tools, plant and equipment for construction and demolition; 
rental of bulldozers; hire of building machinery; rental of cranes [construction equipment]; rental of excavators.

Cl.40;Treatment of explosives; decontamination of hazardous materials; treatment of waste; treatment of hazardous 
liquids; treatment [reclamation] of material from hazardous products; consultancy relating to the treatment of chemical 
pollution; treatment of waste materials; treatment of hazardous waste; consultancy relating to the destruction of waste 
and trash; purification of gases; processing of chemicals; recycling services; consultancy relating to the recycling of 
waste and trash.

Cl.42;Scientific and technological services and research and design relating thereto; industry analysis and research 
services; design and development of computer hardware and software; blasting vibration measurement; blasting 
vibration analysis; engineering services; civil engineering; engineering of explosives; testing product safety; design and 
development of regenerative energy generation systems; design of explosives, guns and rifles, and firearms; technical 
advice relating to safety testing; safety technological testing services; conducting and analysing blast site surveys; 
testing and safety testing of equipment and/or goods; design, planning, quality assessment, monitoring and electronic 
storage of data of blast applications including design and/or programming of computer software in connection therewith; 
conducting research and studies of scientific and technological projects; technical analysis of risks resulting from the 
manufacture, handling, transport and use of chemicals and derivatives; providing of technological advice, technological 
consultancy and technological assistance to mining, extraction and excavation industries and users of explosives; 
providing of temporary use of non-downloadable computer software online for viewing, annotating, storing, downloading 
and distributing electronic files, images, audio, video, data, and documents, and for audio and video conferencing, and for
communication and collaboration via global and local computer networks, mobile telephones and other communications 
networks; computer services, namely, hosting of websites online for viewing, annotating, storing, downloading and 
distributing electronic files, images, audio, video, data, and documents, and for audio and video conferencing, and for 
communication and collaboration via computer networks; cloud computing; cloud computing; electronic storage of files, 
images, audio, video, data and documents; conversion of data or documents from physical to electronic media; 
packaging design; rental of software; providing technical advice relating to energy-saving measures; consultancy in the 
field of energy-saving; design and development of energy distribution networks; consultancy relating to technological 
services in the field of power and energy supply; technical consultancy in uses of energy; technological consultancy in 
production of energy; cloud seeding; digitization of documents [scanning].

Cl.45;Legal services; security services for the physical protection of tangible property and individuals; physical 
security consultancy; security services for buildings; rental of safety equipment; physical security consultancy; security 
inspection services for others; inspection of factories for safety purposes; security assessment of risks; monitoring of 
security systems; consultancy on regulations on safety at work.
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Priority claimed from 28/04/2017; Application No. : 016659708 ;European Union 

3688542    07/09/2017
[International Registration No. : 1376937]
JOHN GALT, SIA

Parka aleja 18, Dzilnuciems, Babites pag. LV-2107 Babites nov. Latvia

Address for service in India/Agents address:
H. K. ACHARYA & COMPANY.

HK Avenue, 19. Swastik Society, Navrangpura, Ahmedabad 380009, Gujarat, INDIA

Proposed to be Used
IR DIVISION
Cl.8;Cutlery; blade sharpening instruments; can openers, non-electric; cheese slicers, non-electric; tableware [knives, 
forks and spoons]; egg slicers, non-electric; hoop cutters [hand tools]; knife steels; knives; pizza cutters, non-electric; 
scaling knives; sharpening instruments; sharpening stones; grindstones [hand tools]; silver plate [knives, forks and 
spoons]; spoons; table forks; vegetable choppers; vegetable knives; vegetable peelers [hand operated knives]; hair 
cutting and removal implements; hair styling appliances; hygienic and beauty implements for humans and animals; 
manicure and pedicure tools; razors; disposable razors; electric shavers; non-electric razors; razor cases.

Cl.21;Cookie [biscuit] cutters; cooking pots; cooking utensils, non-electric; dish covers; cutting boards for the kitchen; 
kitchen mixers, non-electric; garlic presses [kitchen utensils]; graters [household utensils]; tableware, other than knives, 
forks and spoons; utensils for household purposes; kitchen containers; kitchen utensils; pastry cutters; pepper mills, 
hand-operated; autoclaves [pressure cookers], non-electric; spice sets; stew-pans; strainers; tankards; tea balls; tea 
caddies; tea cosies; tea services [tableware]; tea strainers; teapots.

Cl.35;Advertising; provision of advertising space, time and media; retail and wholesale services in relation to cutlery, 
blade sharpening instruments, can openers, non-electric, tableware [knives, forks and spoons], egg slicers, non-electric, 
hoop cutters [hand tools], knives, sharpening stones, grindstones [hand tools], silver plate [knives, forks and spoons], 
also via internet; retail and wholesale services in relation to vegetable choppers, vegetable knives, vegetable peelers 
[hand operated knives], cooking pots, cooking utensils, non-electric, cutting boards for the kitchen, kitchen mixers, non-
electric, garlic presses [kitchen utensils], graters [household utensils], also via internet; retail and wholesale services in 
relation to utensils for household purposes, kitchen utensils, pastry cutters, pepper mills, hand-operated, autoclaves 
[pressure cookers], non-electric, spice sets, strainers, tankards, tea balls, tea cosies, tea services [tableware], teapots, 
also via internet; retail and wholesale services in relation to hair cutting and removal implements, hair styling appliances, 
hygienic and beauty implements for humans and animals, manicure and pedicure tools, razors, disposable razors, electric 
shavers, non-electric razors, razor cases, also via internet.
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Priority claimed from 27/03/2017; Application No. : 4349415 ;France 

3693934    13/07/2017
[International Registration No. : 1377777]
INTERNATIONAL BUSINESS MACHINES CORPORATION

New Orchard Road, Armonk New York NY 10504 United States of America

Address for service in India/Agents address:
ANAND AND ANAND.

B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware and computer programs; computer hardware, namely, computers, servers and storage 
apparatus; computer programs for monitoring operations and executing computer systems, software and computer 
networks for the protection of computer networks and security software; computer programs for use in connecting 
disparate computer networks and systems, servers and storage apparatus; computer operating system software; 
computer programs for linking computers together and for enabling computer activities across a global computer 
network; computer programs for managing systems, software and processes that exist within an information technology 
environment, instructional manuals sold as a unit therewith; cloud computing system, namely a network integrating 
computer hardware and software for dynamic provisioning, virtualization, and consumption metering of computer 
resources.

Cl.41;Educational services; organization and conducting of conferences, exhibitions, colloquiums, presentations, 
technical demonstrations and training courses, all in the field of computer networks, security software and computer 
products and services.

Cl.42;Computer services; computer system integration services; computer consultation services; consulting services 
relating to assessment, security software and for protecting computer networks againts attacks, intrusion and abusive 
use and use of computer hardware and software for others; technical support services, namely trouble-shooting for 
computers, servers and computer programs (computer services) relating to the protection of computer networks and 
relating to security software; computer system design services for others; analysis of computer systems, protection of 
computer networks and relating to security software; interconnection of computers and computer programs, namely, 
integration of computer systems and computer networks; testing of computer programs and computer hardware, namely, 
software, computer and server testing; installation, updating and maintenance of computer programs; computer 
programming services for others included in this class; cloud computing services, namely network integrated computer 
hardware and software services for dynamic provisioning, virtualization, and consumption metering of computer 
resources.
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Priority claimed from 26/08/2016; Application No. : 30 2016 025 279 ;Germany 

3704215    27/02/2017
[International Registration No. : 1379187]
MÖVE BIKES GMBH

Felchtaer Straße 27 99974 Mühlhausen Germany

Address for service in India/Agents address:
L.S. DAVAR & CO.

5/1, KALKAJI EXTENSION, NEW DELHI- 110 019.

Proposed to be Used
IR DIVISION
Cl.7;Shaft mounted gear units [other than for land vehicles]; bicycle dynamos; crankcases for gear boxes [other than 
for land vehicles]; gear units with modifiable speed [other than for land vehicles]; gear units [other than for land vehicles]; 
gear unit assemblies [other than for land vehicles]; transmission units [other than for land vehicles]; power transmission 
parts [other than for land vehicles]; gear boxes [other than for land vehicles]; gear motors [other than for land vehicles]; 
bicycle assembling machines; transmission control mechanisms.

Cl.9;Computers for use with bicycles; electric bike locks; helmets for bicycles; satellite navigational system for 
bicycles; global positioning systems for use with bicycles; bicycle speedometers; carriers adapted for mobile phones; 
and parts and fittings of all the aforesaid goods, included in the class.

Cl.12;Audible warning devices for cycles; audible warning systems for cycles; structural parts of bicycles; brake levers 
for cycles; bicycle handlebar grips; bicycle stands [parts of bicycles, cycles]; bicycles; racing bicycles; direction 
indicators for bicycles; water bottle cages for bicycles; toe straps for use on bicycles; luggage bags for bicycles; luggage 
carriers for bicycles; gear wheels [bicycle parts]; chains [bicycle parts]; bicycle gears; chain guards for bicycles; child 
carrying trailers; bicycle stands; cranks for bicycles; handle bars for bicycles; handlebar grips for bicycles; air pumps for 
bicycles for the inflation of tyres; metal bells for bicycles; motorised bicycles; frames for bicycles, inner tubes [for two-
wheeled motor vehicles or bicycles]; wheels for bicycles, bicycle seat posts; saddle covers for bicycle; tubeless tires 
[tyres] for bicycles; inner tubes for bicycles, guard plates for two-wheeled motor vehicles or bicycles, spoke guards for 
bicycles; spindles of bicycles; cycle mudguards for bicycles, shock absorbers for bicycles, stand for bicycles [parts of 
bicycles]; bicycle stabilizers, saddles for bicycles, cycles or motorcycles; bicycle carriers; bicycle training wheels; water 
bottle cages for bicycles, bicycle gears.
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Priority claimed from 07/06/2013; Application No. : 85953731 ;United States of America 

3704873    17/03/2016
[International Registration No. : 1216762]
OUTLAST TECHNOLOGIES, LLC

831 Pine Ridge Road Golden CO 80403 United States of America

Address for service in India/Agents address:
ANAND AND ANAND.

B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.17;Insulating polymeric shells, namely, macro and micro capsules containing phase change material used for 
thermal regulation for use in or on buildings, appliances, clothing, footwear, sleepwear and bedding.

Cl.22;Textile fibers and textile filaments.

Cl.23;Threads and yarns for textile use.

Cl.24;Woven and non-woven fabrics, namely, polyester, carbon fibers, nylon, cellulosic fibers, rayon, saran, acetate, 
polyethylene, acrylic, olefin, spandex, fiber glass, fluorocarbon, melamine, wool, cotton, canvas, linen, and silk 
incorporating a phase change material.

Cl.25;Apparel and footwear, namely, shirts, jackets, coats, pants, shorts, skirts, vests, dresses, knickers, overalls, jump 
suits, flight suits, snow suits, hats, ear muffs, caps, scarves, headbands, wristbands, gloves, glove liners, mittens, 
sweaters, sweatshirts, jerseys, base layer underwear, dress suits, smocks, infant wear, socks, sock liners, boots, booties, 
boot liners, shoes, sandals, insoles, hosiery, tights, leg warmers and gaiters.
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Priority claimed from 13/04/2017; Application No. : UK00003224988 ;United Kingdom 

3705213    26/09/2017
[International Registration No. : 1378074]
SYMINGTON'S LIMITED

Unit 8, South Fork Industrial Estate, Dartmouth Way, Garnet Road Leeds LS11 5JL United Kingdom

Address for service in India/Agents address:
ANAND AND ANAND.

B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.29;Instant and prepared meals; preparations for making instant and prepared meals; instant food which requires 
heating; soups; pulses; preparations consisting principally of pulses.

Cl.30;Instant and prepared meals; preparations for making instant and prepared meals; instant food which requires 
heating; rice; preparations consisting principally of rice; noodles; preparations consisting principally of noodles; 
couscous; processed grains; food preparations based on grains; pasta; prepared meals consisting principally of pasta.
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Priority claimed from 10/08/2017; Application No. : 87563473 ;United States of America 

3938558    07/02/2018
[International Registration No. : 1421556]
WOODWARD, INC.

1000 East Drake Rd Fort Collins CO 80525 United States of America

Address for service in India/Agents address:
ARCHER & ANGEL

K - 4, SOUTH EXTENSION - II, NEW DELHI - 110 049.

Proposed to be Used
IR DIVISION
Cl.7;Engine parts, namely, fuel injectors, air filters for engines, fuel filters, fuel mixers, hydraulic manifolds, and angle, 
planetary and spur gearheads and gearboxes; linear and rotary actuators; nozzles for fuel and water; electric motors, and 
their parts, not for land vehicles; pumps and compressors as parts of machines, motors and engines; pneumatic, 
hydraulic and hydro mechanical controls for machines, motors and engines; speed governors and speed sensors for 
machines, motors and engines; electrical machinery, namely, electrical power generators, electric motors, and converters 
comprised of electric generators and electric motors and having variable speeds and constant output frequencies for high
power application; valves being parts of machines operated pneumatically and by air; engine parts, namely, electronic 
fuel injection modules; fuel injection systems and parts thereof, comprised primarily of fuel pumps, injectors for injecting 
fuel, rails, pressure pipes, nozzles, sensors, harnesses, and control modules; gears for machines; electronic components 
in the nature of heat exchangers, carburetors, and spark plugs; wind turbines.

Cl.9;Electric, electronic and electromechanical controls for motors, turbines, turbomachinery, engines, generators 
munitions, weapons stations and machines; electric, electronic and electromechanical controls for aircraft, namely, flight 
control systems, integrated cockpit control systems, propeller controls, sensors for determining position, acceleration, 
and engine speed; electric and electrical controllers and integrated control systems for use in the field of electric power 
generation and distribution; automatic transfer switches (ATS); electrical and electronic components for engine control 
systems for use in the defense, aerospace, power generation and distribution, transportation, oil and gas industries; 
solenoids; aircraft turbine engine controllers; industrial turbine engine controllers; wind turbine controllers; computer 
software and computer hardware for controlling engines, turbines, turbomachinery, weapons stations, power stations and 
aircraft.

Cl.37;Providing servicing, repair, and technical support services, namely, troubleshooting in the nature of the repair of 
computer hardware, machines, turbines, weapons stations, power stations, aircraft, motors, engines, power generation 
equipment, aircraft, munitions systems and control systems and parts therefor.

Cl.42;Technical consultation and research services in the field of aerospace; engineering services for gas and steam 
turbines; product development and engineering services for others; research and development of computer software; 
repair, troubleshooting and technical support services for computer software; repair of computer software.
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Priority claimed from 10/07/2017; Application No. : 30 2017 106 835 ;Germany 

3940188    10/01/2018
[International Registration No. : 1421588]
BILFINGER SE

Carl-Reiß-Platz 1-5 68165 Mannheim Germany

Address for service in India/Agents address:
H. K. ACHARYA & COMPANY.

HK Avenue, 19. Swastik Society, Navrangpura, Ahmedabad 380009, Gujarat, INDIA

Proposed to be Used
IR DIVISION
Cl.6;Windows of metal with lead glass panes for protection against irradiation; barrels and casks of metal for collecting 
waste; tanks and insulating containers of metal, double-lid air locks of metal; pipes and tubes of metal and pipeline 
systems consisting thereof; coated pipes of metal protected against corrosion and erosion; membrane walls of metal; 
containers of metal; the aforesaid goods being for power plants, waste incineration installations and industrial 
installations; components for nuclear reactors, namely containment vessels, air locks, exchanging machines, tank-
linings, gates, doors and shielding, made of metal; spherical containers for liquid and gaseous media and pressurised 
containers; prefabricated hangar parts and building parts in the form of frames of steel beams and profiled metal sheets, 
including in combination with connecting elements consisting of a large number of different materials, for manufacturing 
multi-storey buildings, power plants, warehouses and hangar structures; parts for hydraulic engineering purposes, 
namely sluice gates, contactors, fish-belly flap gate, bottom outlet elements, non-return flap valves; transport containers 
and storage containers of metal for radioactive substances and objects; accessories and replacement parts for storage 
containers and transport containers for radioactive substances and objects.

Cl.7;Machines, namely waste compacting machines, machine tools, conveyers [machines], elevating apparatus, jacks 
[machines], handling machines, automatic [manipulators], presses [machines for industrial purposes and robots; electric 
soldering apparatus; machines, mechanical apparatus, equipment and installations for handling, lifting and lowering 
piece goods, in particular containers; cranes; bridge cranes; gantry cranes; machines and devices for handling and 
transporting containers with radioactive substances and objects; machines and mechanical apparatus for crushing fuels 
and raw materials, in particular mills [machines]; conveying installations, blowing machines; dust removing installations 
for cleaning purposes; current generators; superheaters; compressors; turbines, namely steam and gas turbines (not for 
land vehicles), steam condensers; pumps (machines); electrotechnical, and process control installations consisting of 
control units for machines and motors or engines for operating power plant installations, waste incineration installations 
and individual components therefor; all of the aforesaid goods in the field of the restructuring and dismantling of power 
plants; automatic raking machines for cleaning.

Cl.9;Superconductive magnets and magnet systems consisting thereof; installations consisting predominantly of 
apparatus for producing x-rays (not for medical purposes); electromagnetic coils; detectors; particle accelerators; 
components for fusion experiments, namely ovens for laboratory experiments, magnets, switches (electric), electric coils; 
particle accelerators; steering apparatus, automatic, for vehicles; electric installations for the remote control of industrial 
operations in nuclear installations and in environmental technology.

Cl.11;Unit heaters; steam generating apparatus; heating installations and steam generators; the aforesaid goods being 
intended for power plant technology installations and firing technology installations, consisting of heat exchangers, 
burners, non-automatic separators for steam heating installations, furnaces, hot gas generators, filters (parts of industrial 
installations), waste heat boilers and preheaters; rotary air preheaters; heating elements; heating boilers, gas 
condensers; refrigerating installations; refrigerators; nuclear reactors; air-conditioning fans; parts for the aforesaid firing 
technology machines and installations for solid, liquid and gaseous fuels- burner valves; preheating apparatus; gas 
reduction apparatus- combination oil and gas burners or gas surface burners; flue gas purification installations and 
components therefor, included in this class; water treatment installations and wastewater treatment installations; water 
conditioning installations and wastewater conditioning installations and parts therefor for clarifying wastewater.

Cl.35;Personnel placement (temporary employment agencies) for inspection work and organisational coordination of 
inspection work.

Cl.37;Installation, maintenance and repair of nuclear installations and machines therefor; installation and deinstallation 
of fuel elements; dismantling of nuclear installations; assembly and disassembly services of components or complete 
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installations and components therefor, including steam generators, pipelines and steel construction, firing installations, 
heat recovery systems, ash removal systems, installations and machines for pulverising coal; maintenance and servicing 
of storage and transport containers for radioactive materials and objects; repair of storage and transport containers for 
radioactive materials and objects; rebuilding of nuclear installations; construction of installations for conditioning 
irradiated fuel elements for direct final storage, construction of temporary storage for irradiated fuel elements.

Cl.39;Conducting of specialised transport in nuclear installations; packaging, transport and storage of waste and 
recycling materials; transportation of radioactive materials and objects, transportation of radioactive materials and 
objects by way of land vehicles, rail vehicles or ships; storage of radioactive materials or objects; rental of storage and 
transport containers for radioactive materials or objects; operation of warehouses for radioactive materials and objects; 
temporary storage of radioactive waste and irradiated fuel elements.

Cl.40;On-site and off-site treatment of waste; recycling of irradiated fuel elements in accordance with recycling 
agreements; treating (recycling) radioactive waste.

Cl.42;Technological services, namely technical planning, technical evaluation, construction drafting, technical 
inspection of components or complete installations and components therefor, including steam generators, pipelines and 
steel construction, power plant installations, firing installations, heat recovery systems, ash removal systems, 
installations and machines for pulverising coal, water treatment installations in the context of set-up and trial operations; 
remote monitoring services for maintenance purposes in and on components or complete installations and components 
therefor, including steam generators, pipelines and steel construction, power plant installations, firing installations, heat 
recovery systems, ash removal systems, installations and machines for pulverising coal, water treatment installations and
technical development services, in particular for process optimisation and industrial analysis, in particular for power plant
installations, waste incineration installations and industrial installations; inspection of reactors; technical consultancy 
relating to nuclear technology, magnet technology and environmental technology; technical project planning and 
surveying in the field of nuclear technology, magnet technology and environmental technology; development of super-
conductive magnets and magnet systems; construction planning of fixed and mobile installations for treating radioactive 
waste, construction planning of fixed and mobile installations for treating liquid and solid radioactive waste in nuclear 
facilities, construction planning of waste packaging and transport containers; construction planning of temporary storage 
and construction planning of temporary storage for radioactive waste; technical project management in connection with 
the decommissioning of nuclear installations; examination and technical planning of decommissioning measures; 
construction planning of temporary storage for irradiated fuel.

Cl.45;Legal services, namely implementation of licensing procedures for nuclear installations; legal services, namely 
granting of rights for transporting transport containers with radioactive substances to permanent repositories for nuclear 
waste.
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Priority claimed from 08/02/2017; Application No. : 302017000013511 ;Italy 

3949191    30/08/2018
[International Registration No. : 1378821]
BISIO PROGETTI S.P.A.

Via Enzo Ferrari, 49, Zona D3 I-15121 ALESSANDRIA Italy

Proposed to be Used
IR DIVISION
Cl.5;Medical capsules of plastic and compostable or biodegradable materials; capsules of plastic and compostable or 
biodegradable materials for pharmaceuticals; unit dose plastic capsules sold empty for ophthalmological preparations.

Cl.20;Stoppers, not of metal; bottle caps, not of metal; bottle closures, not of metal; closures, not of metal, for 
containers; containers, not of metal [storage, transport]; packaging containers of plastic; non-metal caps for bottles; 
capsules, pods, containers and caps of plastic and/or plastic compostable or biodegradable materials for use in food and 
cosmetic industry; dispensers of plastic and/or plastic compostable or biodegradable materials for use in food and 
cosmetic industry; empty capsules and pods of plastic and/or plastic compostable or biodegradable materials for use in 
coffee machines; empty capsules and pods of plastic and/or plastic compostable or biodegradable materials for coffee, 
tea, infusions, hot chocolate and soluble beverages; plastic containers for preserving foodstuffs.
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Priority claimed from 05/07/2017; Application No. : 016950917 ;European Union 

3949403    22/08/2018
[International Registration No. : 1382912]
TRERE' INNOVATION S.r.l.

Via Modena, 18 I-46041 ASOLA (Mantova) Italy

Proposed to be Used
IR DIVISION
Cl.25;Socks for men, women and children; tights; knee-high socks; socks; sports socks for men, women and children; 
underwear; sportswear; rainproof clothing; casualwear; clothing for men, women, and children; articles of sports 
clothing; articles of leisure clothing; coats; jackets [clothing]; heavy jackets; trousers; trousers shorts; sweat shirts; 
jumpers; sweaters; undershirts; tee-shirts; sashes for wear; gloves [clothing]; headscarves; berets; bonnets; hats; waist 
belts; shoes; footwear for men and women; children's footwear; footwear.

Cl.35;Online sale in relation to stockings and clothing; consumer information; retailing and wholesaling of socks and 
clothing; internet sales of socks and clothing; sales in relation to socks and clothing; presentation of goods on 
communications media; internet sales of socks and clothing; presentation of socks and clothing on the internet.
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Priority claimed from 18/01/2016; Application No. : 86878577 ;United States of America 

3949738    22/08/2018
[International Registration No. : 1314933]
Visier, Inc.

550 S. Winchester Blvd., Suite 620 San Jose CA 95128 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for data storage, processing, and visualization for use in business analytics applications and 
business planning applications

Cl.35;Business management, consulting, and support staff services relating to business analytics applications and 
business planning applications.

Cl.42;Software as a service (SaaS) featuring software for data storage, processing, and visualization related to 
business analytics applications and business planning applications.
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Priority claimed from 05/02/2018; Application No. : 1369210 ;Benelux 

3949748    01/05/2018
[International Registration No. : 1422182]
DSM IP Assets B.V.

Het Overloon 1 NL-6411 TE Heerlen Netherlands

Proposed to be Used
IR DIVISION
Cl.9;Photovoltaic installations for generating solar electricity; solar panels, cells, batteries, modules, cell plates for the 
production of electricity.

Cl.19;Non-metal roofing incorporating solar cells; plates and panels made of glass for building purposes; anti- 
reflective glass and diffusing glass for building purposes; building glass with integrated solar cells; glass plated used in 
building, especially chemical treated glass plates for, among others, photovoltaic solar panels.

Cl.37;Installation and maintenance of solar energy systems and alternative energy products for residential and 
commercial use.

Cl.40;Generation of electricity from solar energy.
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3954750    04/09/2018
[International Registration No. : 1423211]
Turner Broadcasting System Europe Limited

Turner House, 16 Great Marlborough Street London W1F 7HS United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Audio and audio visual recordings; portable audio speakers, compact disc players, personal stereos, electronic 
docking stations, headphones, earphones, personal computers and tablet computers, mouse pads, computer mice, 
computer keyboards, USB flash drives, karaoke machines, walkie-talkies, telephones, calculators, rulers, computers, 
cameras (photographic), film (photographic), decorative magnets, digital photo frames; protective helmets for sports, 
snorkel tubes, swim masks, swim goggles; eyeglasses, sunglasses, frames and cases therefor; downloadable audio, 
video, audiovisual and image files; computer software, video game cartridges, video game software, computer joystick, 
downloadable software for mobile devices, memory cards for video game machines; bags for personal electronic devices, 
namely cell phones, laptops, tablet computers, digital cameras, digital audio players and electronic book readers, 
protective sleeves, covers and cases for cell phones, laptops, tablet computers, digital cameras, digital audio players and 
electronic book readers, cell phone face plates, straps and charms.

Cl.41;Entertainment services, namely providing entertainment programs and content via television, satellite, the 
internet, wireless networks and other electronic communication networks; providing non-downloadable online 
publications; providing audio visual content, entertainment information and online games via a website; providing on-line 
music, not downloadable, providing on-line videos, not downloadable, presenting live entertainment performances; 
amusement park services; production of films, television and digital entertainment content.
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Priority claimed from 15/03/2018; Application No. : 1371823 ;Benelux 

3961166    23/08/2018
[International Registration No. : 1425160]
D.E. Global Group B.V.

Koningin Julianaplein 10 NL-2595 AA 's-Gravenhage Netherlands

Proposed to be Used
IR DIVISION
Cl.9;Bullet-proof clothing; bullet-proof vests; clothing especially made for laboratories; clothing for protection against 
accidents, irradiation and fire; clothing for protection against fire; knee-pads for workers; navigation apparatus for 
vehicles (on-board computers); navigational instruments; protective suits for aviators; protective helmets; protective 
masks; radar apparatus; shoes for protection against accidents, irradiation and fire; solderers' helmets.

Cl.13;Firearms; ammunition and projectiles; explosives; fireworks; acetyl-nitrocellulose; air pistols [weapons]; 
ammonium nitrate explosives; ammunition; ammunition for firearms; apparatus for filling cartridge belts; automatic 
firearm ammunition belts; artillery guns [cannons]; ballistic missiles; ballistic weapons; bandoliers for weapons; belts 
adapted for ammunition; bengal lights; breeches of firearms; cannons; carbines; cartridge loading apparatus; cartridge 
cases; cartridge pouches; cartridges; cleaning brushes for firearms; detonating caps, other than toys; detonating fuses 
for explosives; detonating plugs; detonators; dynamite; explosive cartridges; explosive powders; explosives; 
firecrackers; flare pistols; firing platforms; firing lanyards for explosives; fireworks; fuses for explosives, for use in 
mines; gun carriages [artillery]; gun barrels; fuses for explosives; fog signals, explosive; gun cases; guncotton; 
gunpowder; guns [weapons]; gunstocks; hammers for guns; hammers for guns and rifles; hammers for rifles; hand 
grenades; harpoon guns [weapons]; hunting firearms; lead shot for hunting; machine guns; mines [explosives]; mortars 
[firearms]; motorized weapons; noise-suppressors for guns; percussion caps, other than toys; pistols [arms]; powder 
horns; primings [fuses]; projectiles [weapons]; pyrophoric substances; pyrotechnic products; pyroxylin; rescue flares, 
explosives or pyrotechnicals; revolvers; rifle barrels; rifle cases; rifles; rocket launchers; rockets [projectiles]; shells 
[projectiles]; shoulder straps for weapons; side arms [firearms]; sighting mirrors for guns and rifles; sighting mirrors for 
guns; sighting mirrors for rifles; sights, other than telescopic sights, for firearms; sights, other than telescopic sights, for 
artillery; signal rocket flares; sporting firearms; sprays for personal defense purposes; sprays for personal defence 
purposes; tanks [weapons]; tear-gas weapons; torpedoes; trigger guards for guns and rifles; trigger guards for rifles; 
trunnions for heavy weapons.

Cl.25;Clothing, footwear, headgear.
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Priority claimed from 15/02/2018; Application No. : 718052 ;Switzerland 

3961194    13/08/2018
[International Registration No. : 1424483]
Mikron Holding AG

Mühlebrücke 2 CH-2502 Biel Switzerland

Proposed to be Used
IR DIVISION
Cl.7;Transfer machines for machining workpieces, including for dimensional inspection and assembly operations; 
robots; devices (machines) for conveying, feeding and evacuating workpieces.

Cl.42;Scientific, technological and technical project studies for installations comprising machining machines; 
scientific, technological and technical study services in the field of mechanical engineering and automatic machines; 
development of software for computers.
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3961286    06/09/2018
[International Registration No. : 1382566]
KOLODYAZHNIY OLEKSIY

Krivomazova Str., 10, apt. 102 Kharkiv 61157 Ukraine

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; non-medicated soaps; perfumery, essential oils, non-medicated cosmetics, non-medicated hair lotions; 
non-medicated dentifrices; abrasive cloth; abrasive paper; abrasives; adhesives for affixing false eyelashes; adhesives 
for affixing false hair; adhesives for cosmetic purposes; after- shave lotions; air fragrancing preparations; almond milk for 
cosmetic purposes; almond oil; almond soap; aloe vera preparations for cosmetic purposes; alum stones [astringents]; 
amber [perfume]; ammonia [volatile alkali] [detergent]; antiperspirant soap; antiperspirants [toiletries]; antistatic 
preparations for household purposes; aromatics [essential oils]; astringents for cosmetic purposes; badian essence; 
balms, other than for medical purposes; bases for flower perfumes; bath preparations, not for medical purposes; bath 
salts, not for medical purposes; beard dyes; beauty masks; bergamot oil; bleaching preparations [decolorants] for 
cosmetic purposes; bleaching salts; bleaching soda; breath freshening sprays; breath freshening strips; cake flavorings 
[essential oils]; cakes of toilet soap; canned pressurized air for cleaning and dusting purposes; carbides of metal 
[abrasives]; cleaning chalk; cleaning preparations; cleansers for intimate personal hygiene purposes, non medicated; 
cleansing milk for toilet purposes; cloths impregnated with a detergent for cleaning; cobblers' wax; collagen preparations 
for cosmetic purposes; colorants for toilet purposes; color- [colour-] brightening chemicals for household purposes 
[laundry]; color-removing preparations; corundum [abrasive]; cosmetic creams; cosmetic dyes; cosmetic kits; cosmetic 
pencils; cosmetic preparations for baths; cosmetic preparations for eyelashes; cosmetic preparations for skin care; 
cosmetic preparations for slimming purposes; cosmetics; cosmetics for animals; cotton sticks for cosmetic purposes; 
cotton wool for cosmetic purposes; creams for leather; decorative transfers for cosmetic purposes; degreasers, other 
than for use in manufacturing processes; dental bleaching gels; dentifrices; denture polishes; deodorants for human 
beings or for animals; deodorants for pets; deodorant soap; depilatory preparations; depilatory wax; descaling 
preparations for household purposes; detergents, other than for use in manufacturing operations and for medical 
purposes; diamantine [abrasive]; douching preparations for personal sanitary or deodorant purposes [toiletries]; dry-
cleaning preparations; drying agents for dishwashing machines; dry shampoos; eau de Cologne; emery; emery cloth; 
emery paper; essential oils; essential oils of cedarwood; essential oils of citron; essential oils of lemon; ethereal 
essences; extracts of flowers [perfumes]; eyebrow cosmetics; eyebrow pencils; eye-washes, not for medical purposes; 
fabric softeners for laundry use; false eyelashes; false nails; flavorings for beverages [essential oils]; floor wax; floor wax 
removers [scouring preparations]; food flavorings [essential oils]; fumigation preparations [perfumes]; furbishing 
preparations; gaultheria oil; geraniol; glass cloth [abrasive cloth]; greases for cosmetic purposes; grinding preparations; 
hair conditioners; hair dyes; hair lotions; hair spray; hair straightening preparations; hair waving preparations; 
heliotropine; henna [cosmetic dye]; herbal extracts for cosmetic purposes; hydrogen peroxide for cosmetic purposes; 
incense; ionone [perfumery]; jasmine oil; Javelle water; joss sticks; lacquer-removing preparations; laundry bleach; 
laundry blueing; laundry glaze; laundry preparations; laundry soaking preparations; laundry starch; laundry wax; 
lavender oil; lavender water; leather bleaching preparations; lip glosses; lipstick cases; lipsticks; lotions for cosmetic 
purposes; make-up; make-up powder; make-up preparations; make-up removing preparations; mascara; massage gels, 
other than for medical purposes; mint essence [essential oil]; mint for perfumery; mouthwashes, not for medical 
purposes; musk [perfumery]; mustache wax; nail art stickers; nail care preparations; nail polish; nail varnish removers; 
neutralizes for permanent waving (terms too vague in the opinion of the International Bureau – Rule 13 (2) (b) of the 
Common Regulations); non-slipping liquids for floors; non-slipping wax for floors; oil of turpentine for degreasing; oils 
for cleaning purposes; oils for cosmetic purposes; oils for perfumes and scents; oils for toilet purposes; paint stripping 
preparations; pastes for razor strops; perfumery; perfumes; petroleum jelly for cosmetic purposes; phytocosmetic 
preparations; polish for furniture and flooring; polishing creams; polishing paper; polishing preparations; polishing 
rouge; polishing stones; polishing wax; pomades for cosmetic purposes; potpourris [fragrances]; preparations for 
cleaning dentures; preparations for unblocking drain pipes; preparations to make the leaves of plants shiny; 
preservatives for leather [polishes]; pumice stone; quillaia bark for washing; rose oil; rust removing preparations; sachets
for perfuming linen; safrol; sandpaper; scented water; scented wood; scouring solutions, shampoos; shampoos for 
animals [non-medicated grooming preparations]; shampoos for pets [non-medicated grooming preparations]; shaving 
preparations; shaving soap; shaving stones [astringents]; shining preparations [polish]; shoe cream; shoemakers' wax; 
shoe polish; shoe wax; silicon carbide [abrasive]; skin whitening creams; smoothing preparations [starching]; smoothing 
stones; soap; soap for brightening textile; soap for foot perspiration; soda lye; stain removers; starch glaze for laundry 
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purposes; sunscreen preparations; sun-tanning preparations [cosmetics]; tailors' wax; talcum powder, for toilet use; 
teeth whitening strips; terpenes [essential oils]; tissues impregnated with cosmetic lotions; tissues impregnated with 
make-up removing preparations; toiletry preparations; toilet water; tripoli stone for polishing; turpentine for degreasing; 
vaginal washes for personal sanitary or deodorant purposes; varnish-removing preparations; volcanic ash for cleaning; 
wallpaper cleaning preparations; washing soda, for cleaning; wax for parquet floors; whiting; windshield cleaning liquids.

Cl.8;Hand tools and implements [hand-operated]; cutlery; side arms; razors; abrading instruments [hand instruments]; 
adzes [tools]; agricultural forks [hand tools]; agricultural implements, hand-operated; air pumps, hand-operated; annular 
screw plates; apparatus for destroying plant parasites, hand-operated; apparatus for tattooing; augers [hand tools]; awls; 
axes; baby spoons, table forks and table knives; bayonets; beard clippers; bench vices [hand implements]; bill-hooks; 
bits [hand tools]; bits [parts of hand tools]; blades for planes; blades [hand tools]; blade sharpening instruments; blades 
[weapons]; border shears; borers; bow saws; braiders [hand tools]; branding irons; breast drills; budding knives; can 
openers, non-electric; carpenters' augers; cattle shearers; caulking irons; centre punches [hand tools]; ceramic knives; 
cheese slicers, non-electric; chisels; choppers [knives]; clamps for carpenters or coopers; cleavers; crimping irons; crow 
bars; curling tongs; cuticle tweezers; cutlery; cutter bars [hand tools]; cutters; cutting tools [hand tools]; daggers; 
depilation appliances, electric and non-electric; dies [hand tools]; diggers [hand tools]; ditchers [hand tools]; drawing 
knives; drill holders [hand tools]; ear-piercing apparatus; earth rammers [hand tools]; edge tools [hand tools]; egg slicers,
non-electric; embossers [hand tools]; emery boards; emery files; emery grinding wheels; engraving needles; expanders 
[hand tools]; extension pieces for braces for screw taps; eyelash curlers; farriers' knives; files [tools]; fingernail 
polishers, electric or non-electric; fire irons; fireplace bellows [hand tools]; fish tapes [hand tools]; flat irons; foundry 
ladles [hand tools]; frames for handsaws; fruit pickers [hand tools]; fullers [hand tools]; fulling tools [hand tools]; garden 
tools, hand-operated; gimlets [hand tools]; glaziers' diamonds [parts of hand tools]; goffering irons; gouges [hand tools]; 
grafting tools [hand tools]; graving tools [hand tools]; grindstones [hand tools]; guns, hand-operated, for the extrusion of 
mastics; guns [hand tools]; hackles [hand tools]; hainault scythes; hair clippers for animals [hand instruments]; hair 
clippers for personal use, electric and non-electric; hair-removing tweezers; hammers [hand tools]; hand drills, hand-
operated; hand implements for hair curling; handles for hand-operated hand tools; hand pumps; hand tools, hand-
operated; harpoons; harpoons for fishing; hatchets; hobby knives [scalpels]; hoes [hand tools]; holing axes; hollowing 
bits [parts of hand tools]; hoop cutters [hand tools]; hunting knives; ice picks; implements for decanting liquids [hand 
tools]; insecticide sprayers [hand tools]; instruments and tools for skinning animals; instruments for punching tickets; 
irons [non-electric hand tools]; jig-saws; knife handles; knives; ladles [hand tools]; lasts [shoemakers' hand tools]; lawn 
clippers [hand instruments]; leather strops; levers; lifting jacks, hand-operated; livestock marking tools; machetes; 
mallets [hand instruments]; manicure sets; manicure sets, electric; marline spikes; masons' hammers; mattocks; metal 
band stretchers [hand tools]; metal wire stretchers [hand tools]; milling cutters [hand tools]; mincing knives [hand tools]; 
mitre [miter (Am.)] boxes [hand tools]; molding irons; money scoops; mortars for pounding [hand tools]; mortise chisels; 
nail clippers, electric or non-electric; nail drawers [hand tools]; nail files; nail files, electric; nail nippers; nail pullers, 
hand-operated; nail punches; needle files; non-electric caulking guns; numbering punches; oyster openers; palette 
knives; paring irons [hand tools]; paring knives; pedicure sets; penknives; perforating tools [hand tools]; pestles for 
pounding [hand tools]; pickaxes; pickhammers; picks [hand tools]; pin punches; pizza cutters, non-electric; plane irons; 
planes; plastic spoons, table forks and table knives; pliers; polishing irons [glazing tools]; priming irons [hand tools]; 
pruning knives; pruning shears; punches [hand tools]; punch pliers [hand tools]; punch rings [knuckle dusters]; 
rabbeting planes; rakes [hand tools]; rams [hand tools]; rasps [hand tools]; ratchets [hand tools]; razor blades; razor 
cases; razors, electric or non-electric; razor strops; reamers; reamer sockets; riveters [hand tools]; riveting hammers 
[hand tools]; sabres; sand trap rakes; saw blades [parts of hand tools]; saw holders; saws [hand tools]; scaling knives; 
scissors; scrapers for skis; scrapers [hand tools]; scraping tools [hand tools]; screwdrivers, non-electric; sculptors' 
chisels; scythe handles; scythe rings; scythes; scythe stones; secateurs; sharpening instruments; sharpening steels; 
sharpening stones; shaving cases; shear blades; shearers [hand instruments]; shears; shovels [hand tools]; sickles; side 
arms, other than firearms; silver plate [knives, forks and spoons]; ski edge sharpening tools, hand-operated; 
sledgehammers; spades [hand tools]; spatulas for use by artists; spatulas [hand tools]; spoons; squares [hand tools]; 
stamping-out tools [hand tools]; stone hammers; stropping instruments; swords; sword scabbards; syringes for spraying 
insecticides; table cutlery [knives, forks and spoons]; table forks; taps [hand tools]; tap wrenches; tattoo needles; thistle 
extirpators [hand tools]; tongs; tool belts [holders]; tree pruners; trowels; trowels [gardening]; truncheons; tube cutters 
[hand tools]; tube cutting instruments; tweezers; vegetable choppers; vegetable slicers; vices; weeding forks [hand 
tools]; whetstone holders; wick trimmers [scissors]; wire strippers [hand tools]; wrenches [hand tools].

Cl.21;Household or kitchen utensils and containers; combs and sponges, brushes, except paintbrushes; brush-making 
materials; articles for cleaning purposes; unworked or semi-worked glass, except building glass; glassware, porcelain 
and earthenware; abrasive pads for kitchen purposes; abrasive sponges for scrubbing the skin; aerosol dispensers, not 
for medical purposes; animal bristles [brushware]; apparatus for wax-polishing, non-electric; aquarium hoods; baby 
baths, portable; baking mats; basins [receptacles]; baskets for household purposes; basting brushes; basting spoons 
[cooking utensils]; beaters, non-electric; beer mugs; bird baths; birdcages; blenders, non-electric, for household 
purposes; boot jacks; boot trees [stretchers]; bottle openers, electric and non-electric; bottles; bowls [basins]; boxes for 
dispensing paper towels; boxes of glass; bread baskets for household purposes; bread bins; bread boards; broom 
handles; brooms; brushes; brushes for cleaning tanks and containers; brushes for footwear; brush goods; buckets; 
buckets made of woven fabrics; bulb basters; busts of porcelain, ceramic, earthenware or glass; butter-dish covers; 
butter dishes; buttonhooks; cabarets [trays]; cages for household pets; cake molds [moulds]; candelabra [candlesticks]; 
candle extinguishers; candle jars [holders]; candle rings; candy boxes; carpet beaters [hand instruments]; carpet 
sweepers; car washing mitts; cauldrons; ceramics for household purposes; chamber pots; chamois leather for cleaning; 
cheese-dish covers; china ornaments; chopsticks; cinder sifters [household utensils]; cleaning instruments, hand-
operated; cleaning tow; closures for pot lids; clothes-pegs; cloth for washing floors; clothing stretchers; cloths for 
cleaning; coasters, not of paper or textile; cocktail shakers; cocktail stirrers; coffee filters, non-electric; coffee grinders, 
hand-operated; coffee percolators, non-electric; coffeepots, non-electric; coffee services [tableware]; coin banks; cold 
packs for chilling food and beverages; comb cases; combs; combs for animals; confectioners' decorating bags [pastry 
bags]; containers for household or kitchen use; cookery molds [moulds]; cookie [biscuit] cutters; cookie jars; cooking 
pots; cooking pot sets; cooking skewers of metal; cooking utensils, non-electric; coolers [ice pails]; corkscrews, electric 
and non-electric; cosmetic spatulas; cosmetic utensils; cotton waste for cleaning; covers, not of paper, for flower pots; 
cruets; cruet sets for oil and vinegar; crumb trays; crushers for kitchen use, non-electric; crystal [glassware]; cups; cups 
of paper or plastic; currycombs; cutting boards for the kitchen; decanters; decanter tags; deep fryers, non-electric; 
demijohns; deodorising apparatus for personal use; dish covers; dishes; dishwashing brushes; disposable table plates; 
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drinking bottles for sports; drinking glasses; drinking horns; drinking straws; drinking troughs; drinking vessels; dripping
pans; drying racks for laundry; dustbins; dusting apparatus, non-electric; dusting cloths [rags]; earthenware; 
earthenware saucepans; egg cups; egg separators, non-electric, for household purposes; electric brushes, except parts 
of machines; electric combs; electric devices for attracting and killing insects; enamelled glass, not for building; 
epergnes; eyebrow brushes; eyelash brushes; feather-dusters; feeding troughs; fiberglass, other than for insulation or 
textile use; fiberglass thread, not for textile use; figurines [statuettes] of porcelain, ceramic, earthenware or glass; fitted 
picnic baskets, including dishes; flasks; flat-iron stands; floss for dental purposes; flower pots; fly swatters; fly traps; 
foam toe separators for use in pedicures; food steamers, non-electric; fruit cups; fruit presses, non-electric, for 
household purposes; frying pans; funnels; furniture dusters; fused silica [semi-worked product], other than for building; 
gardening gloves; garlic presses [kitchen utensils]; glass bowls; glass bulbs [receptacles]; glasses [receptacles]; glass 
flasks [containers]; glass for vehicle windows [semi-finished product]; glass incorporating fine electrical conductors; 
glass jars [carboys]; glass stoppers; glass, unworked or semi-worked, except building glass; glass wool, other than for 
insulation; gloves for household purposes; glove stretchers; glue-pots; graters for kitchen use; grills [cooking utensils]; 
grill supports; hair for brushes; heads for electric toothbrushes; heaters for feeding bottles, non-electric; heat-insulated 
containers; heat-insulated containers for beverages; hip flasks; holders for flowers and plants [flower arranging]; horse 
brushes; horsehair for brush-making; hot pots, not electrically heated; ice cream scoops; ice cube molds [moulds]; ice 
tongs; indoor aquaria; indoor terrariums [plant cultivation]; indoor terrariums [vivariums]; insect traps; insulating flasks; 
ironing board covers, shaped; ironing boards; isothermic bags; kettles, non-electric; kitchen containers; kitchen grinders, 
non-electric; kitchen utensils; knife rests for the table; ladles for serving wine; lamp-glass brushes; large-toothed combs 
for the hair; lazy susans; lint removers, electric or non-electric; liqueur sets; litter boxes for pets; lunch boxes; majolica; 
make-up brushes; make-up removing appliances; make-up sponges; mangers for animals; material for brush-making; 
menu card holders; mess-tins; mills for household purposes, hand-operated; mixing spoons [kitchen utensils]; molds 
[kitchen utensils]; mops; mop wringer buckets; mop wringers; mortars for kitchen use; mosaics of glass, not for building; 
mouse traps; mugs; nail brushes; napkin rings; nest eggs, artificial; noodle machines, hand-operated; nozzles for 
watering cans; nozzles for watering hose; nutcrackers; opal glass; opaline glass; oven mitts; painted glassware; paper 
plates; pastry cutters; pepper mills, hand-operated; pepper pots; perfume burners; perfume vaporizers; pestles for 
kitchen use; pie servers; pig bristles for brush-making; piggy banks; pipettes [wine-tasters]; pitchers; place mats, not of 
paper or textile; plate glass [raw material]; plates to prevent milk boiling over; plug-in diffusers for mosquito repellents; 
plungers for clearing blocked drains; polishing apparatus and machines, for household purposes, non-electric; polishing 
cloths; polishing gloves; polishing leather; polishing materials for making shiny, except preparations, paper and stone; 
porcelain ware; portable cool boxes, non-electric; potholders; pot lids; pots; pottery; poultry rings; pouring spouts; 
powder compacts; powdered glass for decoration; powder puffs; pressure cookers, non-electric; rat traps; refrigerating 
bottles; reusable ice cubes; rings for birds; rolling pins, domestic; salad bowls; salad tongs; salt cellars; saucepan 
scourers of metal; saucers; scoops for household purposes; scouring pads; scrubbing brushes; services [dishes]; 
serving ladles; shaving brushes; shaving brush stands; shoe horns; shoe trees [stretchers]; sieves [household utensils]; 
sifters [household utensils]; signboards of porcelain or glass; siphon bottles for carbonated water; ski wax brushes; 
smoke absorbers for household purposes; soap boxes; soap dispensers; soap holders; soup bowls; spatulas for kitchen 
use; spice sets; sponge holders; sponges for household purposes; sprinklers; statues of porcelain, ceramic, earthenware 
or glass; steel wool for cleaning; stew-pans; strainers for household purposes; sugar bowls; sugar tongs; syringes for 
watering flowers and plants; tablemats, not of paper or textile; table napkin holders; table plates; tableware, other than 
knives, forks and spoons; tankards; tar-brushes, long handled; tea caddies; tea cosies; tea infusers; teapots; tea services 
[tableware]; tea strainers; thermally insulated containers for food; tie presses; toilet brushes; toilet cases; toilet paper 
dispensers; toilet paper holders; toilet sponges; toilet utensils; toothbrushes; toothbrushes, electric; toothpick holders; 
toothpicks; tortilla presses, non-electric [kitchen utensils]; towel rails and rings; trays for household purposes; trays of 
paper, for household purposes; trivets [table utensils]; trouser presses; urns; utensils for household purposes; vases; 
vegetable dishes; vessels of metal for making ices and iced drinks; vitreous silica fibers [fibres], not for textile use; waffle 
irons, non-electric; washing boards; washtubs; waste paper baskets; water apparatus for cleaning teeth and gums; 
watering cans; watering devices; wax-polishing appliances, non-electric, for shoes; whisks, non-electric, for household 
purposes; window-boxes; wine aerators; wool waste for cleaning; works of art of porcelain, ceramic, earthenware or 
glass.
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Priority claimed from 25/01/2018; Application No. : 4020180011607 ;Republic of Korea 

3966730    17/07/2018
[International Registration No. : 1426877]
TemTree Co., Ltd.

321, Samsan-ro, Nam-gu Ulsan 44713 Republic of Korea

YANG, HONG SUN

B-508, 110, Uisadang-daero, Yeongdeungpo-gu Seoul 07322 Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Computer software that permits games to be played; recorded messenger program; intelligence application 
programs downloadable for wireless terminals; downloadable smart phone application [software]; computer software 
applications, downloadable; computer programs [downloadable software]; databases software applications; computer 
application software for digital or electronic tablets; recorded game software for mobile phones; software for smart TV 
[application]; smart phone application [software]; application software for smart phone; computer software for application 
and database integration; operating system programs; computer application software for mobile phones; computer 
application software [downloadable]; computer software.

Cl.36;Virtual money brokerage; exchanging virtual money; financial trading; processing of financial transactions; 
consultancy services relating to finance; financial assistance; brokerage services relating to financial instruments; 
financing services; financial wealth management services; provision of information in the field of financing; financial 
brokerage; financial investment management; brokerage services relating to electronic money [bitcoin] exchange; 
provision of pricing information about electronic money [bitcoin]; trusteeship of electronic money [bitcoin]; 
administration of electronic money [bitcoin] deposit taking; electronic money transactions; electronic money 
managements; issuance of electronic money.
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Priority claimed from 05/12/2017; Application No. : 017562811 ;European Union 

3966807    04/06/2018
[International Registration No. : 1426790]
Bjelin Sweden AB

Apelvägen 2 SE-263 62 VIKEN Sweden

Proposed to be Used
IR DIVISION
Cl.19;Artificial wood; bamboo flooring; bathroom tiles (non-metallic -); boards made of wood particles; boards of wood 
fibre; boards (wooden floor -); boards of wood; board material made of polyethylene used as a wood substitute; building 
boards made from wood and waterproof resins; building boards (non-metallic -); building boards of plastics materials; 
building components of imitation wood; building components of wood; building panels, not of metal; ceiling boards of 
wood; ceiling panels (non-metallic -); ceramic floor coverings; ceramic floor tiles; ceramic tiles for covering floors; 
ceramic tiles; ceramic tiles for flooring of building; ceramic tiles for floors; ceramic wall tiles; cladding board (non-
metallic -); cladding, not of metal, for building; cladding (non-metallic -) for ceilings; cladding panels (non-metallic -) for 
walls; cladding panels (non-metallic -); cladding sheets of wood; decking (non-metallic -); dividing wall panels (non-
metallic -); fiberboard; fiber reinforced plastic construction materials; fiberboard (building materials); fiberboards; fibre 
board for use in building; fibre boards of wood fibre bonded with resin and particle boards; fibreboard for building; floor 
boards (of wood); floor boards of non-metallic materials; floor boards (non-metallic -); floor boards (parquet -); floor 
coverings of wood; floor tiles (non-metallic -) for building; floor tiles, not of metal; floor tiles of wood; floorboards; 
flooring made of wood; flooring materials (non-metallic -); flooring (non-metallic -); flooring (parquet -); flooring tiles (non-
metallic -); floors, not of metal; glazed ceramic floor tiles; glazed ceramic wall tiles; glue-laminated wood; hardboard 
panels; hardwood flooring; laminate flooring, not of metal; laminated boards (non-metallic -) for walls; laminated boards 
(non-metallic -) for building use; laminated chipboard; laminated fibreboard; laminated wood; laminates (non-metallic -); 
laminates of non-metallic materials for use in building; non-metal floor panels; non-metal wall tiles; non-metallic wall 
panels; panelling materials (non-metallic -) for use in building; panels (building -) not of metal; parquet floor boards; 
parquet flooring; parquet flooring made of cork; parquet flooring made of wood; parquet flooring of cork; parquet flooring 
of wood; parquet wood flooring; particle board for use in building; tiles (non-metallic -) for floors; tiles; tiles, not of metal, 
for building; tiles, not of metal; tiles of ceramic for walls; tiles of ceramic for floors; tile flooring, not of metal; tile 
floorings, not of metal; veneer wood; veneer for floors; veneers; veneered chipboard; vinyl floor coverings for forming a 
floor; vinyl flooring; wall boards, not of metal; wall claddings (non-metallic -); wall claddings, not of metal, for building; 
wall panels (non-metallic -); wall panelling made of non-metallic materials; wall panels not of metal; wall tiles, not of metal;
wall tiles, not of metal, for building; wood and artificial wood; wood; wood boards; wood chipboard; wood core plywood; 
wood-fiber reinforced cement boards (cement excelsior boards); wood fibre boards; wood fibreboard; wood for building; 
wood paneling; wood panelling; wood laminates; wood veneers; wood veneer; wood tile flooring; wooden floor boards; 
wooden flooring; wooden floors; wooden tiles; wooden veneers.

Cl.20;Bedroom furniture; boards in the nature of furniture; book shelves; bookcases; bookshelves; cabinets; cabinets 
(furniture); chests; closets; counter tops; counter tops for use with sinks; counter stands; counters (furniture); counters 
for display purposes; countertops (furniture parts); countertops; cupboard doors; cupboard units; cupboards; cupboards 
being furniture; desks (furniture); desk tops; desks and tables; drawer fronts; drawers; drawers (furniture parts); drawers 
for furniture; furniture; furniture for offices; furniture for shops; furniture for storage; furniture for house, office and 
garden; furniture for kitchens; furniture made from wood; furniture made from substitutes for wood; furniture made of 
plastics; furniture panels; furniture shelves; furniture units; household furniture; indoor furniture; kitchen furniture; 
kitchen cupboards; kitchen cabinets; kitchen units; kitchen display units; modular shelving (furniture); modular desks 
(furniture); modular bathroom furniture; non-metallic chests; non-metallic furniture (other than specially made for medical 
or laboratory use); non-metallic shelves (furniture); panelling for furniture; panels being parts of furniture; sections of 
panelling for furniture; shelves; shelf units (furniture); furniture for shops; wooden furniture; wooden panels for furniture; 
worktops; worktables.

Cl.27;Carpet tiles; carpet tiles for covering floors; carpet tiles made of plastics; carpet tiles made of rubber; carpets; 
cork tiles; coverings (floor -); coverings for existing floors; floor coverings [for existing floors]; floor coverings; linoleum; 
linoleum for covering existing floors; linoleum for use on floors; tiles made of linoleum; tiles (carpet -); tiles made of 
linoleum for fixing to existing floors; tiles made of linoleum for fixing to existing walls; underlay for carpets; underlays for 
carpeting; vinyl floor coverings; vinyl floor coverings for existing floors; vinyl wall coverings; wall coverings, not of 
textile; wall coverings of cork; wall coverings of plastic; wallcoverings.
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Cl.35;Electronic commerce services, namely, providing information about products via telecommunication networks for
advertising and sales purposes.
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Priority claimed from 04/04/2018; Application No. : 017884276 ;Andorra 

3966809    07/05/2018
[International Registration No. : 1426928]
Yara International ASA

P.O. Box 343 Skøyen N-0213 Oslo Norway

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, agriculture, horticulture and forestry; fertilizers; fertilizer coatings; chemicals for 
coating of fertilizers.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus, instruments and sensors, including apparatus, installations and 
sensors for measuring the chlorophyll content in plants, apparatus, instruments and sensors for measuring the fertilizer 
content of the soil, apparatus, instruments and sensors for measuring of crop nitrogen requirements and apparatus and 
instruments for measuring, varying and distributing of fertilizers, apparatus, installations and sensors for measuring 
precipitation, apparatus, instruments and sensors for measuring the content of minerals in the soil; computer data 
processing equipment and computer software for controlling and regulating the dispersion of fertilizers; equipment for 
measuring, dosing and mixing of gases and fluids, including those comprised primarily of software, electronic control 
panel, sensors, injectors, flow meters, flow and pressure switches, pressure indicators and regulators, metering valves 
and warning unit; gas detectors; manometers; apparatus for recording, transmission or reproduction of sound or images; 
magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; calculating machines, 
data processing equipment, computers; computer software, including software for measuring of crop nitrogen 
requirements and software for measuring, varying and distributing of fertilizers, software for measuring chlorophyll 
content in plants, software for measuring fertilizer content of the soil, software for measuring the content of minerals in 
the soil software for measuring dosing and mixing of gas and fluids; application software (apps), including application 
software for crop and crop deficiency identification; apparatus, instruments and sensors for emission control and 
abatement of polluting gases and other pollutants, including apparatus, instruments and sensors for nitrogen oxide [NOx] 
and sulfur oxide [SOx] and hydrogen sulfide [H2S] emission control and apparatus, instruments and sensors for nitrogen 
oxide [NOx] and sulfur oxide [SOx] and hydrogen sulfide [H2S] abatement; including computer software for nitrogen oxide
[NOx] and sulfur oxide [SOx] and hydrogen sulfide [H2S] emission control and computer software for nitrogen oxide 
[NOx] and sulfuroxide [SOx] and hydrogen sulfide [H2S] abatement; apparatus, instruments and sensors for use in 
agriculture, horticulture, aquaculture and forestry and maritime services; apparatus, instruments and sensors for 
dispensing liquid fuels, fuel additives, chemical additives, petrol and diesel for service stations and their accessories, in 
particular metering devices, monitoring devices and dosage dispensers; computer software for dispensing liquid fuels, 
fuel additives, chemical additives, petrol and diesel for service stations and their accessories, in particular metering 
devices, monitoring devices and dosage dispensers.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; scientific and technological services relating to 
agriculture, horticulture, aquaculture and forestry and maritime services; industrial analysis and research services 
relating to agriculture, horticulture, aquaculture and forestry and maritime services; industrial analysis and research 
services relating to measuring the chlorophyll content in plants, measuring the fertilizer content of the soil, measuring of 
crop nitrogen requirements, crop deficiency identification, varying and distributing of fertilizers, measuring precipitation, 
measuring the content of minerals in the soil, emission control and abatement of polluting gases and other pollutants, 
including nitrogen oxide [NOx] and sulfur oxide [SOx] and hydrogen sulfide [H2S] emission control and nitrogen oxide 
[NOx] and sulfur oxide [SOx] and hydrogen sulfide [H2S] abatement.
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Priority claimed from 16/03/2018; Application No. : 17875583 ;European Union 

3966986    28/08/2018
[International Registration No. : 1426724]
Svenskt Tenn Aktiebolag

Box 42161 SE-126 16 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.11;Lamps; lamp shades.

Cl.16;Tissues; cards; writing tablets; posters; books; decorative wrapping paper; coasters of paper.

Cl.24;Woven fabrics; textiles for interior decorating; tick [linen]; woven fabrics for cushions; upholstery fabrics; hand 
towels; textile napkins [table linen]; coasters (table linen); place mats, not of paper; coasters of textile; table covers; 
kitchen linen.
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Priority claimed from 28/02/2018; Application No. : 017866778 ;European Union 

3967183    22/08/2018
[International Registration No. : 1425560]
King.com Limited

Aragon House Business Centre, Dragonara Road STJ 3140 ST. JULIANS

Proposed to be Used
IR DIVISION
Cl.9;Computer games (software); computer game software; downloadable electronic games; video game software; 
interactive multimedia computer game programs; games software for use on mobile phones, tablets and other electronic 
mobile devices; games software downloadable to mobile phones, tablets and other electronic mobile devices; 
applications software featuring computer games.

Cl.41;Electronic games services, including provision of computer games on line, on social networks, or by means of a 
global computer network; providing electronic games for use on mobile phones, tablets and other electronic mobile 
devices; providing enhancements within online computer and electronic games; providing electronic games for download 
to mobile phones, tablets and other electronic mobile devices; providing interactive single and multi-player electronic 
games via the internet, electronic communication networks or via a global computer network; publishing of computer 
game software, electronic games and video game software.
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3967184    03/04/2018
[International Registration No. : 1425841]
JOINT-STOCK COMPANY "UNITED SHIPBUILDING CORPORATION"

Marata street, 90 RU-191119 Saint Petersburg Russian Federation

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools; motors, other than for land vehicles; engines, other than for land vehicles; machine 
coupling and transmission components, except for land vehicles.

Cl.9;Scientific apparatus and instruments, nautical apparatus and instruments; surveying apparatus and instruments; 
photographic apparatus and instruments; cinematographic apparatus and instruments; optical apparatus and 
instruments; weighing apparatus and instruments; measuring apparatus and instruments; signals, luminous or 
mechanical; teaching apparatus and instruments; life-saving apparatus and instruments; monitoring apparatus, other 
than for medical purposes; apparatus and instruments for conducting, switching, transforming, accumulating, regulating 
or controlling electricity; apparatus for recording, transmission or reproduction of sound; apparatus for recording, 
transmission or reproduction of images; magnetic data media; DVDs and other digital recording media; money counting 
and sorting machines; data processing apparatus and computers; computer programs [downloadable software]; fire 
beaters.

Cl.12;Apparatus for locomotion by water.

Cl.37;Construction; repair; installation services.

Cl.42;Technological consultancy; scientific research and development; industrial analysis and research services; 
design and development of computer hardware and software.
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Priority claimed from 28/02/2018; Application No. : 017866780 ;European Union 

3967191    22/08/2018
[International Registration No. : 1425561]
King.com Limited

Aragon House Business Centre, Dragonara Road STJ 3140 ST. JULIANS

Proposed to be Used
IR DIVISION
Cl.9;Computer games (software); computer game software; downloadable electronic games; video game software; 
interactive multimedia computer game programs; games software for use on mobile phones, tablets and other electronic 
mobile devices; games software downloadable to mobile phones, tablets and other electronic mobile devices; 
applications software featuring computer games.

Cl.41;Electronic games services, including provision of computer games on line, on social networks, or by means of a 
global computer network; providing electronic games for use on mobile phones, tablets and other electronic mobile 
devices; providing enhancements within online computer and electronic games; providing electronic games for download 
to mobile phones, tablets and other electronic mobile devices; providing interactive single and multi-player electronic 
games via the internet, electronic communication networks or via a global computer network; publishing of computer 
game software, electronic games and video game software.
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3967193    26/06/2018
[International Registration No. : 1425979]
Qingdao Xinhongyu Industry and Trade Co. Ltd.

No 16 Yunxi Road (G4-2-002), Shibei District, Qingdao City 266000 Shandong Province China

Proposed to be Used
IR DIVISION
Cl.5;Vitamin preparations; medicinal drinks; enzymes for medical purposes; dietary fibre / dietary fiber; medicinal 
alcohol; dietetic foods adapted for medical purposes; dietetic beverages adapted for medical purposes; linseed dietary 
supplements; enzyme dietary supplements; protein dietary supplements.

Cl.30;Tea; tea-based beverages; biscuits / cookies; cakes; oat flakes; high-protein cereal bars; candy.
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Priority claimed from 16/03/2018; Application No. : 17875560 ;European Union 

3967749    27/08/2018
[International Registration No. : 1425945]
Svenskt Tenn Aktiebolag

Box 42161 SE-126 16 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.11;Lamps; lamp shades.

Cl.16;Tissues; cards; writing tablets; posters; books; decorative wrapping paper; coasters of paper.

Cl.24;Woven fabrics; textiles for interior decorating; tick [linen]; woven fabrics for cushions; upholstery fabrics; hand 
towels; textile napkins [table linen]; coasters (table linen); place mats, not of paper; coasters of textile; table covers; 
kitchen linen.
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Priority claimed from 23/01/2018; Application No. : 87766997 ;United States of America 

3967809    18/07/2018
[International Registration No. : 1425767]
Chronicle LLC

1600 Amphitheatre Parkway Mountain View CA 94043 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for computer security risk and threat analysis, assessment, management, remediation, and 
elimination; computer software used to maintain security over or in computer networks, web applications and/or digital 
data; computer software for providing computer security; computer software for providing anti-virus scanning, detection, 
identification, security, management, remediation, and elimination of viruses, worms, trojans, spyware, adware, malware 
and unauthorized data and programs on computer systems, servers and electronic devices; computer software for 
computer security risk and threat analysis, assessment, management, remediation, and elimination for protecting 
computer hardware, systems, servers, data, and electronic devices.

Cl.42;Software as a service (SaaS), namely, providing temporary use of non-downloadable software for computer 
security risk and threat analysis, assessment, management, remediation, and elimination; computer security consultancy; 
software as a service (SaaS), namely, providing temporary use of non-downloadable software used to maintain security 
over or in computer networks, web applications and/or digital data; software as a service (SaaS), namely, providing 
temporary use of non-downloadable software for providing computer security; application service provider featuring 
software for providing anti-virus scanning, detection, identification, security, management, remediation, and elimination 
of viruses, worms, trojans, spyware, adware, malware and unauthorized data and programs on computer systems, servers
and electronic devices; providing temporary use of non-downloadable software for computer security risk and threat 
analysis, assessment, management, remediation, and elimination for protecting computer hardware, systems, servers, 
data, and electronic devices.
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3967837    13/09/2018
[International Registration No. : 1274031]
Zink Media, LLC

4145 SW Watson Avenue, Suite 490 Beaverton OR 97005 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Operating on-line marketplaces featuring music recordings; providing retail services information via internet 
website portal featuring links to music-related merchandise.

Cl.41;Providing electronic information in the field of music via an Internet website portal; provision of information 
relating to music.
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3967844    18/07/2018
[International Registration No. : 1425958]
Simpladent GmbH

Dorfplatz 11 CH-8737 Gommiswald Switzerland

Proposed to be Used
IR DIVISION
Cl.5;Dental fillers and impression materials for dental use; disinfectants; materials for dental laboratories, for making or 
plating crowns and bridges, namely, composites and acrylates.

Cl.6;Common metals and their alloys.

Cl.10;Surgical and dental instruments and apparatus; artificial teeth; surgical sutures; dental implants; components for 
dental implants.

Cl.44;Medical and dental services; health care and beauty care for persons.
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Priority claimed from 13/12/2017; Application No. : 017594011 ;European Union 

3967872    13/06/2018
[International Registration No. : 1426749]
Arrival Ltd

Unit 2, Southam Road Banbury, Oxfordshire OX16 2DJ United Kingdom

Proposed to be Used
IR DIVISION
Cl.7;Motors for vehicles that travel by air and water; powertrains and drivetrains for vehicles that travel by air and water;
transmissions (including continuously variable transmissions and auxiliary drives) for vehicles that travel by air and 
water; clutches and couplings for vehicles that travel by air and water; mechanical control systems and hydraulic control 
systems for regulation of drive speed ratio or drive torque in transmissions for vehicles that travel by air and water; 
motors and generators for use as auxiliary power sources and range extenders for electric vehicles that travel by air and 
water; non-road mobile machinery, namely, gardening, agricultural and farming machinery; excavators, loaders, 
bulldozers, mobile cranes; parts and fittings for the aforesaid goods.

Cl.9;Electrical and electronic control systems and software control systems; electronic control systems and software 
control systems for motors; electronic control systems and software control systems for transmissions (including 
continuously variable transmissions and auxiliary transmissions); data-processing equipment and computers for vehicles 
and for vehicle motors; computer software for vehicles; cruise controls for vehicles; electronic keys; batteries; vehicle 
batteries; battery chargers; solar battery chargers; electric battery chargers; battery charging devices; inverters; electric 
accumulators; fuses; speedometers; odometers; water-, oil- and fuel-level indicators; fluid level measuring apparatus; 
automatic vehicle tyre pressure indicators; thermostats and temperature regulators; voltage regulators; apparatus for 
recording, transmission or reproduction of sound or images; displays and display panels for vehicles; warning lamps for 
vehicles; emergency light bars for vehicles; vehicle breakdown warning lamps and warning triangles; sirens; alarms; 
remote controls for operating vehicle alarms; remote control apparatus for opening and closing vehicle doors; power 
locks for vehicles; electric locks for vehicles; communications apparatus for vehicles; vehicle speed control apparatus; 
automatic vehicle driving control apparatus; integrated electronic driver assistance systems for vehicles; on-board 
electronic systems for providing parking assistance; integrated electronic safety systems for vehicles; vehicle tracking 
apparatus; navigation apparatus; fire extinguishing apparatus; telemetry apparatus; data processing equipment; 
computer hardware modules for use in electronic devices using the Internet of Things [IoT]; cloud servers; cloud 
computer software; downloadable cloud computing software; application software for cloud computing services; electric, 
electrical, electronic impact, shock, proximity, distance, movement, motion, timing, laser, range, position, position 
detection, position fixing, position determining, acceleration, pollutant, measuring, pressure, electronic measurement, 
speed measuring, optical speed, air temperature sensors and related software; radars; LIDARs; cameras and time of flight 
cameras; parts and fittings for the aforesaid goods; none of these goods being used in connection with scientific 
research, and in pharmaceutical and medical fields, all relating to genetics, genomics, biochemical, ancestry, health care, 
wellness, individual lifestyle, fitness, personal coaching, dietetic services, nutrition.

Cl.12;Motors for land vehicles; powertrains and drivetrains for land vehicles; transmissions (including continuously 
variable transmissions and auxiliary drives) for land vehicles; clutches and couplings for land vehicles; mechanical 
control systems and hydraulic control systems for regulation of drive speed ratio or drive torque in transmissions for land
vehicles; motors and generators for use as auxiliary power sources and range extenders for electric land vehicles; non-
road mobile machinery, namely, snowmobiles, dirt bikes, all-terrain vehicles, golf carts [vehicles], inland waterway 
vessels, industrial trucks, fork lifts; parachutes for use in vehicles; parachutes for arresting the motion of vehicles; drag 
parachutes for vehicles; airbags for vehicles; inflated energy absorbers for vehicles; electric vehicles that travel by land, 
air or water; range extended electric vehicles that travel by land, air or water; electric cars, buses and trucks; range 
extended electric cars, buses and trucks; electric flying cars; range extended electric flying cars; driverless vehicles that 
travel by land, air or water; autonomous vehicles that travel by land, air or water; remote controlled vehicles; unmanned 
aerial vehicles; racing vehicles that travel by land, air or water; electric bicycles; electrically assisted bicycles; anti-theft 
alarms; alarm systems for cars; alarms for vehicles; parts and fittings for the aforesaid goods; excluding goods relating 
to mobility scooters.

Cl.37;Vehicle repair and maintenance; vehicle servicing and tuning; vehicle painting, polishing and cleaning; vehicle 
rustproofing; refurbishment of vehicles; installation of parts for vehicles; fitting replacement vehicle parts; vehicle 
window replacement; repair of vehicle parts; vehicle tyre fitting and repair; inspection of vehicles prior to repair or 
maintenance; installation of electric and electronic equipment in automobiles; vehicle battery charging; battery charging 
service for motor vehicles; replacement of batteries; information, advice and consultancy relating to all the foregoing 
services; excluding services relating to mobility scooters.

6287



Cl.40;Customisation of vehicles that travel by land, air or water; custom-built construction of vehicles that travel by 
land, air or water; custom construction of vehicles that travel by land, air or water; information, advice and consultancy 
relating to all the foregoing services.

Cl.42;Design, research and development services for others in the engineering and automotive industries; design and 
development of vehicles that travel by land, air or water; design, research and development services for others in relation 
to vehicle parts and components; design, research and development services for others in relation to motors and 
transmissions for vehicles that travel by land, air or water; textile design services for vehicle trim; inspection and testing 
of vehicles that travel by land, air or water; scientific and technological services and research and design thereto, namely, 
monitoring and reporting data; development of new data monitoring and collecting technologies; design and development
of computer hardware and software for data measuring, monitoring and reporting; application service provider (ASP) 
featuring software for management, monitoring and reporting data; providing temporary use of non-downloadable 
computer software for management, monitoring and reporting data; cloud computing; cloud computing services; 
providing virtual computer systems and environments through cloud computing; design and development of operating 
software for cloud computing networks; information, advice and consultancy relating to all the foregoing services; none 
of these services being used in connection with scientific research, and in pharmaceutical and medical fields, all relating 
to genetics, genomics, biochemical, ancestry, health care, wellness, individual lifestyle, fitness, personal coaching, 
dietetic services, nutrition.
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3968162    11/05/2018
[International Registration No. : 1426102]
KROSAKIHARIMA CORPORATION

1-1, Higashihama-machi, Yahatanishi-ku, Kitakyushu-shi Fukuoka 806-8586 Japan

Proposed to be Used
IR DIVISION
Cl.7;Foundry machines; grinding machines for the treatment of ceramics; milling machines for the treatment of 
ceramics; turning machines for the treatment of ceramics; lapping machines for the treatment of ceramics; polishing 
machines for the treatment of ceramics; cutting machines for the treatment of ceramics; metal working machines; 
grinding machines for the treatment of metal; milling machines for the treatment of metal; machines for manufacturing 
glassware; machines for manufacturing glass working; machine tools for forming, riveting, swaging, and flaring of metal 
and plastics; machines for plastics working; scales, encoders, gauge blocks, hole plates, reference standards, calibration 
standards, straight edge ruler, optical flat and mirrors of ceramic for semiconductor manufacturing machines; machines 
for manufacturing semiconductors; IC handlers, namely, machines for processing integrated circuits; machines for stone 
working; refractory materials gunning machines.

Cl.11;Casting nozzles for furnaces; sliding nozzles for furnaces; nozzles for furnaces; sliding nozzle accessories for 
furnaces; casting nozzle exchangers for furnaces; tundish for furnaces; coolers for furnaces; shaped fittings for furnaces;
shaped fittings for ovens; structural plates for ovens; oven fittings made of fireclay; furnaces; loading apparatus for 
furnaces; porous plugs for furnaces for blowing gas into steel ladles or steel refining vessels.

Cl.19;Refractory materials, not of metal, for casting nozzles; refractory materials, not of metal, for sliding nozzles; 
refractory materials, not of metal, for tundish; refractory bricks, not of metal; bricks; refractory construction materials, not 
of metal; cement for furnaces; earth for bricks; binding agents for making stones.
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Priority claimed from 04/05/2018; Application No. : 30 2018 011 500 ;Germany 

3968173    22/08/2018
[International Registration No. : 1426046]
Carl Zeiss Vision GmbH

Turnstraße 27 73430 Aalen Germany

Proposed to be Used
IR DIVISION
Cl.9;Optical apparatus and instruments.

Cl.10;Ophthalmic devices, aberrometers, keratometers, autorefractors.

Cl.44;Ophthalmological services.
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Priority claimed from 10/07/2014; Application No. : 663896 ;Switzerland 

3968174    29/08/2018
[International Registration No. : 1245374]
Abercrombie & Fitch Europe Sagl

Via Moree CH-6850 Mendrisio Switzerland

Proposed to be Used
IR DIVISION
Cl.25;Clothing, footwear, headgear, belts for clothing; scarves for the hair.

Cl.35;Advertising; business management; business administration; office functions; retail store services for clothing, 
footwear, headgear, soaps, perfumes, essential oils, cosmetics, hair lotions, candles, spectacles, sunglasses, accessories
for telephones, computers and electronic apparatus, jewelry, stationery, bags, textile products and hair accessories; 
online retail store services for clothing, footwear, headgear, soaps, perfumes, essential oils, cosmetics, hair lotions, 
candles, spectacles, sunglasses, accessories for telephones, computers and electronic apparatus, jewelry, stationery, 
bags, textile products and hair accessories; organization, operation and supervision of customer loyalty schemes.

6291



Trade Marks Journal No: 1873 ,   29/10/2018           Class 99 
 

 

3968305    31/07/2018
[International Registration No. : 1426433]
Celeroton AG

Industriestrasse 22 CH-8604 Volketswil Switzerland

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools; motors and engines (other than for land vehicles); machine coupling and 
transmission components, other than for land vehicles; agricultural implements other than hand-operated; incubators for 
eggs; automatic distribution machines.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus for recording, transmission and 
reproduction of sounds and images; apparatus and instruments for conducting, switching, transforming, accumulating, 
regulating or controlling electricity; magnetic recording media, sound recording disks; mechanisms for coin-operated 
apparatus; cash registers, calculating machines, data processing equipment, computers; fire extinguishing apparatus.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, artificial limbs, eyes and teeth, orthopedic 
articles; suture materials.
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Priority claimed from 14/05/2018; Application No. : 302018000016906 ;Italy 

3968326    22/05/2018
[International Registration No. : 1426677]
OERLIKON GRAZIANO S.P.A.

Via Cumiana, 14 Rivoli I-10098 Torino Italy

Proposed to be Used
IR DIVISION
Cl.7;Gears, other than for land vehicles; transmission shafts other than for land vehicles; steering gear casings for cars;
hydraulic, mechanical and electric gear changing devices other than for land vehicles; torque converters other than for 
land vehicles; axles other than for land vehicles; reduction gears [parts of cars] other than for land vehicles; motor 
reducers other than for land vehicles; synchronizers other than for land vehicles; clutches, other than for land vehicles; 
differentials other than for land vehicles.

Cl.12;Gears for land vehicles; transmission shafts for land vehicles; steering gear casings for land vehicles; hydraulic, 
mechanical, automatic, hybrid and electric gear changing devices for land vehicles; torque converters for land vehicles; 
axles for land vehicles; reduction gears [parts of cars] for land vehicles; reduction gears and motor reducers for land 
vehicles; synchronizers for land vehicles; differentials for land vehicles.
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Priority claimed from 22/02/2018; Application No. : 1370475 ;Benelux 

3968328    19/07/2018
[International Registration No. : 1426312]
Koninklijke Philips N.V.

High Tech Campus 5 NL-5656 AE Eindhoven Netherlands

Proposed to be Used
IR DIVISION
Cl.9;X-ray tube not for medical purposes; radiation sensing, measuring apparatus and instruments; flow measuring 
apparatus; fluid flow meters; apparatus and instruments for radiology, radioscopy and radiography not for medical use, in 
particular apparatus and instruments for X-ray research; vacuum relays; high voltage high vacuum rectifiers; silicon 
diode rectifiers.

Cl.10;Medical apparatus and instruments, namely, imaging apparatus including X-ray apparatus and instruments; 
medical radiation apparatus; X-ray tubes, X-ray tube parts and X-ray generators for medical use; CT tubes and CT 
detectors for medical use; medical imaging equipment, namely, X-ray apparatus for medical use, X-ray CT scanners; 
electrical medical devices; exposed X-ray films for medical use; all aforesaid products intended for use in the medical and 
healthcare field.
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Priority claimed from 10/04/2018; Application No. : 017886160 ;European Union 

3968365    29/08/2018
[International Registration No. : 1407582]
Genelec Oy

Olvitie 5 FI-74100 IISALMI Finland

Proposed to be Used
IR DIVISION
Cl.9;Audio equipment; audio apparatus; audio electronic apparatus; audio processing apparatus; audio frequency 
apparatus; audio amplifiers; audio recordings; loudspeakers; loudspeaker systems; studio monitor loudspeakers; 
loudspeakers with built in amplifiers; audio speakers for home; audio loudspeaker systems; surround processors; audio 
players; electronic audio/video signal distribution systems; loudspeaker stands; loudspeaker housings; loudspeaker 
cabinets; racks for loudspeakers; loudspeaker drive units; speakers; speaker enclosures; public address speaker 
systems; sub-woofers; portable sound reproducing apparatus; amplifiers; apparatus for the reproduction of sound; 
apparatus for recording sound; monitors; monitoring instruments; equalisers [audio apparatus]; sound level meters; high 
fidelity apparatus; high fidelity audio apparatus; hi-fi sound systems; circuitry for equalisers; circuitry for high fidelity 
apparatus; circuitry to control and improve audio equipment sound quality; measuring, counting, alignment and 
calibrating instruments; testing and quality control devices; calibrators; calibrating apparatus; control amplifiers; 
automatic control apparatus; network controlling apparatus; electronic control systems; voice processing systems; bags 
adapted to carry active loudspeakers, amplifiers, high fidelity apparatus and sub-woofers; loudspeaker cables; 
headphones; microphones; microphone stands; remote controls; software; application software; software and 
applications for mobile devices; computer programmes [programs], recorded; computer programs [downloadable 
software]; computer software applications, downloadable; software and circuitry for equalizers; software and circuitry for 
high fidelity apparatus; software and circuitry to control and improve audio equipment sound quality; sound recording 
carriers.

Cl.20;Furniture; loudspeaker stands [furniture].

Cl.37;Installation, maintenance and repair of loudspeakers, active loudspeakers, amplifiers, high fidelity apparatus and 
loudspeaker systems; providing information relating to the repair or maintenance of loudspeakers, active loudspeakers, 
amplifiers, high fidelity apparatus and loudspeaker systems.

Cl.41;Music production services; consultancy on film and music production.

Cl.42;Design services; research services; product development; provision of information relating to scientific research; 
software as a service [saas]; computer software rental; providing temporary use of online non-downloadable software; 
providing temporary use of non-downloadable software applications accessible via a web site.
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3968366    17/05/2018
[International Registration No. : 1426115]
BXB DIGITAL PTY LIMITED

Level 10, Angel Place, 123 Pitt Street Sydney NSW 2000 Australia

Proposed to be Used
IR DIVISION
Cl.35;Business consulting services relating to product distribution, operations management services, logistics, reverse 
logistics, supply chain, and production systems and distribution solutions; business management services, namely, 
managing logistics, reverse logistics, supply chain services, supply chain visibility and synchronization, supply and 
demand forecasting and product distribution processes for others; providing consulting services in the area of global 
sustainable business solutions; business management and information services relating to tracking of assets in transit, 
namely, vehicles, trailers, drivers, cargo and delivery containers for business inventory purposes; supply chain 
management services.

Cl.42;Data automation and collection service using proprietary software to evaluate, analyze and collect service data; 
data conversion of electronic information.
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Priority claimed from 26/02/2018; Application No. : 87811678 ;United States of America 

3969081    06/08/2018
[International Registration No. : 1426409]
AdRoll, Inc.

2300 Harrison Street, 2nd Floor San Francisco CA 94110 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Advertising and advertisement services; internet advertising and internet marketing services; advertising and 
marketing services for mobile computing devices and mobile telephones; banner and display advertising; preparing video 
advertising; email advertising services for others; advertising targeting and retargeting services, namely, using data and 
analytic tools to deliver personalized advertisements to consumers and businesses based on internet browsing habits, 
consumption habits, and other data; advertising and marketing services offered to businesses, namely, using data and 
background technology to help businesses orchestrate sales strategies, optimize sales cycles, and help sales teams 
identify potential revenue and sales opportunities; media planning, namely, advising clients regarding advertising 
strategies on the internet, on mobile computing devices, and on mobile telephones; design and implementation of 
advertising on the internet, mobile computing devices, and mobile telephones; business management consultation 
relating to sales, advertising and marketing services for social media, internet search engines, inquiry marketing, internet 
marketing, blogs and other forms of passive, shareable, or viral communications channels; providing business data and 
other analytic information relating to commercial sales, marketing, advertising, advertising retargeting, and advertising 
campaigns; dissemination of advertising for others via an online communications network on the internet; providing 
advertising information about consumer internet usage and consumer web browsing for sales, marketing and advertising 
purposes; advertising and marketing services utilizing customer relationship management, demographic information, 
firmographic information, and other datasets for optimizing sales, advertising and marketing campaigns; design of 
advertising materials, implementation, and dissemination of coordinated advertising and marketing campaigns across 
computers, mobile computing devices, and mobile telephones.

Cl.38;Telecommunications services, namely, transmission of advertising communications and other marketing 
materials via digital communications networks; providing telecommunications connections to internet websites for 
advertising and marketing; providing access to computer databases for tracking internet usage and consumer web 
browsing habits.

Cl.42;Providing online non-downloadable computer software to enable the creation, tracking, and servicing of 
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advertising and marketing materials and campaigns via the internet; providing online non-downloadable computer 
programs relating to advertising, marketing, and promotion; providing online non-downloadable computer programs for 
use in placing advertisements and launching marketing campaigns based on consumer habits, web browsing data, and 
economic trends; providing online non-downloadable software for use in generating online advertising and marketing 
campaigns; providing online non-downloadable computer programs in the form of website landing pages and dashboards 
to enable customers to control and track advertising and marketing campaigns, and for reporting data relating to the 
performance of online advertising and marketing campaigns.
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Priority claimed from 19/02/2018; Application No. : 40201803002Y ;Singapore 

3969089    13/08/2018
[International Registration No. : 1426393]
PANARCHY PARTNERS PTE. LTD.

33 Jalan Lim Tai See Singapore 268362 Singapore

Proposed to be Used
IR DIVISION
Cl.9;Application software; computer programs, recorded; computer software; software and applications for mobile 
devices; electronic publications, downloadable.

Cl.35;Accounting services; administrative services relating to investments; business acquisitions; business advisory 
and consultancy services; business administration; business analysis services; business appraisals; business auditing; 
business management consulting services; business intermediary services relating to the matching of potential private 
investors with entrepreneurs needing funding; business research services; business risk assessment services; business 
risk management consultancy; charitable services, namely business management and administration; compilation of 
business statistics and commercial information; economic forecasting and analysis; efficiency or process auditing 
[examining, reviewing or assessing the working of a business or organisation]; financial auditing; market analysis and 
research; market assessment consultancy.

Cl.36;Financial affairs; monetary affairs; administration of investments; advisory services relating to investments and 
finance; brokerage; charitable services, namely financial services; financial analysis and research services; financial 
sponsorship; financial market information services; fund management services; fundraising services; investment 
services; management of financial assets; management of investment funds; management of investment portfolios; 
providing information, consultancy and advice in the field of financial valuation; providing information, consultancy and 
advice in the field of investment banking; providing investors with financial information; provision of investment services; 
raising of capital; research services relating to investment; trust management; trusteeship; wealth management.
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Priority claimed from 24/05/2018; Application No. : 302018000018298 ;Italy 

3969093    08/06/2018
[International Registration No. : 1426518]
SERVIZI CONSORTILI COSTA SMERALDA S.P.A.

Casa 1/A, Il Ginepro Porto Cervo I-07021 ARZACHENA (SS) Italy

Proposed to be Used
IR DIVISION
Cl.3;Abrasives; eau de Cologne; lavender water; toilet water; scented water; nail art stickers; adhesives for cosmetic 
purposes; adhesives for affixing false hair; adhesives for affixing false eyelashes; scouring solutions; ammonia [volatile 
alkali] [detergent]; amber [perfume]; starch glaze for laundry purposes; fabric softeners for laundry use; canned 
pressurized air for cleaning and dusting purposes; food flavorings [essential oils]; aromatics [essential oils]; flavorings 
for beverages [essential oils]; cake flavorings [essential oils]; astringents for cosmetic purposes; lipstick cases; balms, 
other than for medical purposes; hair conditioners; bases for flower perfumes; joss sticks; cotton sticks for cosmetic 
purposes; whiting; laundry blueing; javelle water; massage candles for cosmetic purposes; carbides of metal [abrasives]; 
silicon carbide [abrasive]; polishing paper; emery paper; sandpaper; abrasive paper; volcanic ash for cleaning; non-
slipping wax for floors; shoemakers' wax; depilatory wax; mustache wax; polishing wax; floor wax; wax for parquet 
floors; tailors' wax; shoe wax; polish for furniture and flooring; false eyelashes; make-up powder; mouthwashes, not for 
medical purposes; hair dyes; colorants for toilet purposes; corundum [abrasive]; quillaia bark for washing; cosmetics; 
cosmetics for animals; cosmetics for children; cosmetic preparations for eyelashes; eyebrow cosmetics; cosmetic 
creams; shoe cream; creams for leather; polishing creams; skin whitening creams; washing soda, for cleaning; bleaching 
preparations [decolorants] for cosmetic purposes; dentifrices; deodorants for pets; deodorants for human beings or for 
animals; detergents, other than for use in manufacturing operations and for medical purposes; vaginal washes for 
personal sanitary or deodorant purposes; cleansers for intimate personal hygiene purposes, non medicated; diamantine 
[abrasive]; air fragrance reed diffusers; heliotropine; badian essence; mint essence [essential oil]; oil of turpentine for 
degreasing; bergamot oil; ethereal essences; drying agents for dishwashing machines; herbal extracts for cosmetic 
purposes; extracts of flowers [perfumes]; petroleum jelly for cosmetic purposes; massage gels, other than for medical 
purposes; dental bleaching gels; geraniol; cleaning chalk; greases for cosmetic purposes; henna [cosmetic dye]; 
incense; ionone [perfumery]; hair spray; almond milk for cosmetic purposes; cleansing milk for toilet purposes; scented 
wood; non-slipping liquids for floors; windshield cleaning liquids; soda lye; after-shave lotions; hair lotions; lotions for 
cosmetic purposes; lip glosses; shoe polish; mascara; beauty masks; eyebrow pencils; cosmetic pencils; mint for 
perfumery; decorative transfers for cosmetic purposes; musk [perfumery]; cosmetic kits; neutralizers for permanent 
waving; oils for toilet purposes; essential oils; essential oils of cedarwood; essential oils of lemon; essential oils of 
citron; gaultheria oil; jasmine oil; lavender oil; almond oil; rose oil; oils for perfumes and scents; oils for cleaning 
purposes; oils for cosmetic purposes; cotton wool for cosmetic purposes; pastes for razor strops; cobblers' wax; 
hydrogen peroxide for cosmetic purposes; smoothing stones; polishing stones; pumice stone; shaving stones 
[astringents]; alum stones [astringents]; pomades for cosmetic purposes; potpourris [fragrances]; sun-tanning 
preparations [cosmetics]; chemical cleaning preparations for household purposes; cosmetic preparations for baths; aloe 
vera preparations for cosmetic purposes; collagen preparations for cosmetic purposes; douching preparations for 
personal sanitary or deodorant purposes [toiletries]; descaling preparations for household purposes; phytocosmetic 
preparations; bath preparations, not for medical purposes; laundry glaze; preparations for cleaning dentures; bleaching 
preparations [decolorants] for household purposes; toiletry preparations; eye-washes, not for medical purposes; hair 
straightening preparations; polishing preparations; hair waving preparations; denture polishes; sunscreen preparations; 
preparations for unblocking drain pipes; breath freshening preparations for personal hygiene; cosmetic preparations for 
slimming purposes; color-brightening chemicals for household purposes [laundry]; antistatic preparations for household 
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purposes; cosmetic preparations for skin care; depilatory preparations; perfumery; laundry preparations; antiperspirants 
[toiletries]; grinding preparations; preparations to make the leaves of plants shiny; fumigation preparations [perfumes]; 
laundry bleach; dry-cleaning preparations; make-up preparations; preservatives for leather [polishes]; nail care 
preparations; cleaning preparations; shaving preparations; smoothing preparations [starching]; shining preparations 
[polish]; laundry soaking preparations; sachets for perfuming linen; wallpaper cleaning preparations; rust removing 
preparations; leather bleaching preparations; degreasers, other than for use in manufacturing processes; make-up 
removing preparations; paint stripping preparations; lacquer-removing preparations; color-removing preparations; 
varnish-removing preparations; perfumes; air fragrancing preparations; lipsticks; polishing rouge; safrol; laundry starch; 
bath salts, not for medical purposes; bleaching salts; tissues impregnated with make-up removing preparations; almond 
soap; shaving soap; cakes of toilet soap; soap; soap for foot perspiration; antiperspirant soap; deodorant soap; soap for 
brightening textile; shampoos; shampoos for pets [non-medicated grooming preparations]; shampoos for animals [non-
medicated grooming preparations]; dry shampoos; stain removers; nail polish; emery; bleaching soda; nail varnish 
removers; furbishing preparations; breath freshening sprays; breath freshening strips; teeth whitening strips; cloths 
impregnated with a detergent for cleaning; floor wax removers [scouring preparations]; talcum powder, for toilet use; 
abrasive cloth; emery cloth; glass cloth [abrasive cloth]; terpenes [essential oils]; cosmetic dyes; beard dyes; tissues 
impregnated with cosmetic lotions; turpentine for degreasing; tripoli stone for polishing; make-up; false nails.

Cl.9;Abacuses; bullet-proof clothing; particle accelerators; accelerometers; acoustic couplers; accumulators, electric; 
accumulators, electric, for vehicles; electrical adapters; adding machines; aerometers; electronic agendas; needles for 
surveying compasses; stills for laboratory experiments; alcoholmeters; alidades; acoustic alarms; altimeters; 
loudspeakers; ammeters; amplifiers; retorts' stands; smart rings; calibrating rings; anemometers; anodes; antennas; 
anticathodes; apertometers [optics]; high-frequency apparatus; magnetic resonance imaging [MRI] apparatus, not for 
medical purposes; heat regulating apparatus; apparatus to check franking; speed checking apparatus for vehicles; 
chromatography apparatus for laboratory use; diffraction apparatus [microscopy]; apparatus for fermentation [laboratory 
apparatus]; centering apparatus for photographic transparencies; intercommunication apparatus; ionization apparatus 
not for the treatment of air or water; precision measuring apparatus; navigation apparatus for vehicles [on-board 
computers]; satellite navigational apparatus; enlarging apparatus [photography]; teaching apparatus; projection 
apparatus; radiological apparatus for industrial purposes; naval signalling apparatus; telecommunication apparatus in the
form of jewellery; remote control apparatus; apparatus and installations for the production of X-rays, not for medical 
purposes; electric apparatus for commutation; regulating apparatus, electric; measuring devices, electric; monitoring 
apparatus, other than for medical purposes; electro-dynamic apparatus for the remote control of railway points; electro-
dynamic apparatus for the remote control of signals; blueprint apparatus; sounding apparatus and machines; chemistry 
apparatus and instruments; apparatus and instruments for physics; weighing apparatus and instruments; surveying 
apparatus and instruments; nautical apparatus and instruments; optical apparatus and instruments; apparatus and 
instruments for astronomy; cameras [photography]; Global Positioning System [GPS] apparatus; coin-operated musical 
automata [juke boxes]; air analysis apparatus; drying apparatus for photographic prints; fire extinguishing apparatus; 
diagnostic apparatus, not for medical purposes; distillation apparatus for scientific purposes; phototelegraphy apparatus; 
speed measuring apparatus [photography]; food analysis apparatus; gas testing instruments; testing apparatus not for 
medical purposes; distance recording apparatus; sound recording apparatus; time recording apparatus; breathing 
apparatus, except for artificial respiration; sound reproduction apparatus; railway traffic safety appliances; sound 
transmitting apparatus; data processing apparatus; audiovisual teaching apparatus; glazing apparatus for photographic 
prints; distance measuring apparatus; appliances for measuring the thickness of leather; apparatus for measuring the 
thickness of skins; chargers for electric batteries; oxygen transvasing apparatus; radar apparatus; radios; X-ray 
apparatus not for medical purposes; vehicle radios; breathing apparatus for underwater swimming; demagnetizing 
apparatus for magnetic tapes; stereoscopic apparatus; telephone apparatus; computer software applications, 
downloadable; distribution boxes [electricity]; gauges; selfie sticks [hand-held monopods]; containers for contact lenses; 
eyeglass cases; containers for microscope slides; cases especially made for photographic apparatus and instruments; 
actinometers; fire engines; whistle alarms; anti-theft warning apparatus; automatic indicators of low pressure in vehicle 
tires; fire alarms; spools [photography]; rods for water diviners; washing trays [photography]; distribution consoles 
[electricity]; fire boats; barometers; joysticks for use with computers, other than for video games; weighbridges; fire 
beaters; anode batteries; batteries for lighting; batteries, electric; batteries for electronic cigarettes; betatrons; scales; 
scales with body mass analysers; bathroom scales; precision balances; baby scales; binoculars; biochips; 
electromagnetic coils; choking coils [impedance]; coils, electric; snorkels; marking buoys; life buoys; signalling buoys; 
bags adapted for laptops; connected bracelets [measuring instruments]; encoded identification bracelets, magnetic; tone 
arms for record players; directional compasses; marine compasses; electric wire harnesses for automobiles; decorative 
magnets; calculating machines; pocket calculators; calipers; slide calipers; screw-tapping gauges; calorimeters; shoes 
for protection against accidents, irradiation and fire; juke boxes for computers; decompression chambers; darkrooms 
[photography]; signal bells; bells [warning devices]; alarm bells, electric; electric door bells; telescopic sights for 
firearms; telescopic sights for artillery; petri dishes; life-saving capsules for natural disasters; battery chargers; encoded 
key cards; identity cards, magnetic; integrated circuit cards [smart cards]; toner cartridges, unfilled, for printers and 
photocopiers; video game cartridges; protective helmets; protective helmets for sports; riding helmets; virtual reality 
headsets; cabinets for loudspeakers; branch boxes [electricity]; battery boxes; switchboxes [electricity]; eyeglass chains; 
surveying chains; cathodes; stands for photographic apparatus; coaxial cables; starter cables for motors; cables, 
electric; fiber optic cables; galvanic cells; photovoltaic cells; laboratory centrifuges; radio pagers; USB flash drives; DNA 
chips; buzzers; cyclotrons; cinematographic film, exposed; cinematographic cameras; safety restraints, other than for 
vehicle seats and sports equipment; cell phone straps; life belts; integrated circuits; printed circuits; egg timers 
[sandglasses]; slope indicators; magnetic encoders; electronic collars to train animals; couplings, electric; collectors, 
electric; road signs, luminous or mechanical; couplers [data processing equipment]; commutators; compact discs [audio-
video]; comparators; compasses for measuring; computer hardware; laptop computers; thin client computers; 
condensers [capacitors]; optical condensers; electricity conduits; acoustic conduits; conductors, electric; traffic cones; 
connections for electric lines; connectors [electricity]; thread counters; revolution counters; pedometers; counters; 
contacts, electric; converters, electric; fire blankets; covers for smartphones; covers for electric outlets; eyeglass cords; 
digital photo frames; covers for personal digital assistants [PDAs]; covers for tablet computers; crucibles [laboratory]; 
chronographs [time recording apparatus]; measuring spoons; headphones; sleeves for laptops; cases for smartphones; 
densimeters; densitometers; diaphragms [acoustics]; diaphragms [photography]; transparencies [photography]; slide 
projectors; dynamometers; light-emitting diodes [LED]; floppy disks; sound recording discs; disks, magnetic; optical 
discs; compact discs [read-only memory]; reflective articles for wear, for the prevention of accidents; animated cartoons; 
electronic numeric displays; anti-interference devices [electricity]; baby monitors; cathodic anti-corrosion apparatus; 
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security tokens [encryption devices]; steering apparatus, automatic, for vehicles; protection devices against X-rays, not 
for medical purposes; protection devices for personal use against accidents; cleaning apparatus for sound recording 
discs; life saving apparatus and equipment; igniting apparatus, electric, for igniting at a distance; apparatus for changing 
record player needles; balancing apparatus; apparatus for editing cinematographic film; electric and electronic effects 
units for musical instruments; video baby monitors; hemline markers; ticket dispensers; dictating machines; hand-held 
electronic dictionaries; dosage dispensers; computers; electrolysers; transmitters of electronic signals; transmitting sets 
[telecommunication]; epidiascopes; equalizers [audio apparatus]; ergometers; exposure meters [light meters]; fire 
extinguishers; electronic tags for goods; temperature indicator labels, not for medical purposes; optical fibers [light 
conducting filaments]; downloadable image files; downloadable music files; plumb lines; identification threads for electric
wires; copper wire, insulated; wires, electric; fuse wire; magnetic wires; telephone wires; telegraph wires; filters 
[photography]; filters for respiratory masks; filters for ultraviolet rays, for photography; signalling whistles; dog whistles; 
sports whistles; flash-bulbs [photography]; flowmeters; furnaces for laboratory use; photocopiers [photographic, 
electrostatic, thermic]; photometers; frequency meters; fuses; galena crystals [detectors]; galvanometers; gasometers 
[measuring instruments]; beacons, luminous; reflective safety vests; knee-pads for workers; record players; bullet-proof 
waistcoats; life jackets; protractors [measuring instruments]; downloadable graphics for mobile phones; grids for 
batteries; identification sheaths for electric wires; sheaths for electric cables; asbestos gloves for protection against 
accidents; gloves for protection against X-rays for industrial purposes; gloves for protection against accidents; gloves for 
divers; hydrometers; hygrometers; sprinkler systems for fire protection; theft prevention installations, electric; signals, 
luminous or mechanical; incubators for bacteria culture; quantity indicators; temperature indicators; water level 
indicators; gasoline gauges; electric loss indicators; pressure indicators; speed indicators; vacuum gauges; armatures 
[electricity]; asbestos clothing for protection against fire; clothing for protection against fire; clothing for protection 
against accidents, irradiation and fire; clothing especially made for laboratories; inductors [electricity]; digital signs; 
signs, luminous; mechanical signs; electric installations for the remote control of industrial operations; audio interfaces; 
interfaces for computers; switches, electric; circuit closers; circuit breakers; inverters [electricity]; hands-free kits for 
telephones; optical lamps; darkroom lamps [photography]; flashlights [photography]; flashing lights [luminous signals]; 
fire hose nozzles; magic lanterns; signal lanterns; rescue laser signalling flares; lasers, not for medical purposes; 
lactodensimeters; electronic interactive whiteboards; contact lenses; close-up lenses; correcting lenses [optics]; 
magnifying glasses [optics]; optical lenses; spectacle lenses; selfie lenses; cassette players; bar code readers; compact 
disc players; disk drives for computers; DVD players; readers [data processing equipment]; portable media players; 
optical character readers; electronic book readers; limiters [electricity]; ducts [electricity]; spirit levels; mercury levels; 
levels [instruments for determining the horizontal]; surveyors' levels; traffic-light apparatus [signalling devices]; voting 
machines; money counting and sorting machines; invoicing machines; weighing machines; punched card machines for 
offices; magnets; video recorders; wind socks for indicating wind direction; fire hose; resuscitation mannequins 
[teaching apparatus]; crash test dummies; junction sleeves for electric cables; pressure gauges; protective masks; 
divers' masks; solderers' helmets; respiratory masks, other than for artificial respiration; materials for electricity mains 
[wires, cables]; electronic pens [visual display units]; coin-operated mechanisms for television sets; mechanisms for 
coin-operated apparatus; mechanisms for counter-operated apparatus; megaphones; diaphragms for scientific 
apparatus; computer memory devices; dressmakers' measures; rules [measuring instruments]; metronomes; 
microphones; micrometers; microprocessors; microscopes; microtomes; time switches, automatic; viewfinders, 
photographic; ring sizers; measuring apparatus; pressure measuring apparatus; finger sizers; satellite finder meters; 
measures; audio mixers; furniture especially made for laboratories; modems; wearable video display monitors; monitors 
[computer hardware]; monitors [computer programs]; eyeglass frames; terminals [electricity]; mouse [computer 
peripheral]; head cleaning tapes [recording]; magnetic tapes; sound recording strips; videotapes; notebook computers; 
objectives [lenses] [optics]; lenses for astrophotography; eyewear; pince-nez; anti-glare glasses; sunglasses; goggles for 
sports; smartglasses; eyeglasses; 3D spectacles; eyepieces; ohmmeters; holograms; wavemeters; smartwatches; time 
clocks [time recording devices]; oscillographs; octants; shutters [photography]; ozonisers [ozonators]; levelling staffs 
[surveying instruments]; meteorological balloons; personal digital assistants [PDAs]; signalling panels, luminous or 
mechanical; solar panels for the production of electricity; teeth protectors; mouth guards for sports; lightning rods; lens 
hoods; spark-guards; head guards for sports; asbestos screens for firemen; parking meters; protective films adapted for 
computer screens; protective films adapted for smartphones; X-ray films, exposed; films, exposed; periscopes; acid 
hydrometers; acidimeters for batteries; lactometers; letter scales; salinometers; weights; chips [integrated circuits]; 
wafers for integrated circuits; computer software platforms, recorded or downloadable; galvanic batteries; solar batteries; 
plumb bobs; sounding leads; pipettes; pyrometers; plates for batteries; planimeters; plotters; wrist rests for use with 
computers; polarimeters; fire pumps; electronic key fobs being remote control apparatus; speaking tubes; plugs, sockets 
and other contacts [electric connections]; prisms [optics]; computer programs, recorded; computer programs 
[downloadable software]; computer operating programs, recorded; test tubes; electronic publications, downloadable; 
push buttons for bells; light-emitting electronic pointers; needles for record players; square rulers for measuring; control 
panels [electricity]; switchboards; distribution boards [electricity]; current rectifiers; X-ray photographs, other than for 
medical purposes; electrified fences; measuring glassware; tape recorders; kilometer recorders for vehicles; cash 
registers; voltage surge protectors; speed regulators for record players; voltage regulators for vehicles; light dimmers 
[regulators], electric; stage lighting regulators; slide-rules; circular slide rules; relays, electric; rheostats; resistances, 
electric; respirators for filtering air; nets for protection against accidents; safety nets; screens for photoengraving; 
chargers for electronic cigarettes; walkie-talkies; audio and video receivers; telephone receivers; cell switches 
[electricity]; refractometers; refractors; rulers [measuring instruments]; infrared detectors; personal stereos; detectors; 
smoke detectors; counterfeit coin detectors; metal detectors for industrial or military purposes; laboratory robots; 
teaching robots; security surveillance robots; humanoid robots with artificial intelligence; electrified rails for mounting 
spot lights; saccharometers; sounding lines; jigs [measuring instruments]; satellites for scientific purposes; diving suits; 
fire escapes; marine depth finders; scanners [data processing equipment]; junction boxes [electricity]; black boxes [data 
recorders]; shutter releases [photography]; printed circuit boards; memory cards for video game machines; projection 
screens; fluorescent screens; screens [photography]; workmen's protective face-shields; radiology screens for industrial 
purposes; fog signals, non-explosive; answering machines; semi-conductors; wire connectors [electricity]; locks, 
electric; sextants; spherometers; drainers for use in photography; resuscitation training simulators; simulators for the 
steering and control of vehicles; sirens; electronic access control systems for interlocking doors; smartphones; 
computer game software; computer software, recorded; computer screen saver software, recorded or downloadable; logs 
[measuring instruments]; sulfitometers; sonars; probes for scientific purposes; sound locating instruments; electronic 
sheet music, downloadable; mirrors for inspecting work; mirrors [optics]; egg-candlers; spectrograph apparatus; 
spectroscopes; peepholes [magnifying lenses] for doors; automated teller machines [ATM]; carpenters' rules; T-squares 
for measuring; squares for measuring; balances [steelyards]; printers for use with computers; charging stations for 
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electric vehicles; digital weather stations; radiotelephony sets; radiotelegraphy sets; stereoscopes; retorts; nose clips for 
divers and swimmers; stroboscopes; instruments containing eyepieces; azimuth instruments; alarms; boiler control 
instruments; cosmographic instruments; levelling instruments; measuring instruments; observation instruments; 
material testing instruments and machines; mathematical instruments; meteorological instruments; navigational 
instruments; surveying instruments; subwoofers; downloadable ring tones for mobile phones; sound recording carriers; 
holders for electric coils; drying racks [photography]; magnetic data media; optical data media; tablet computers; 
tachometers; film cutting apparatus; ear plugs for divers; mouse pads; pressure indicator plugs for valves; taximeters; 
computer keyboards; plane tables [surveying instruments]; frames for photographic transparencies; carriers for dark 
plates [photography]; teleprompters; rearview cameras for vehicles; facsimile machines; cellular phones; cordless 
telephones; telegraphs [apparatus]; range finders; telerupters; telescopes; teleprinters; television apparatus; safety 
tarpaulins; theodolites; interactive touch screen terminals; thermal imaging cameras; thermo-hygrometers; 
thermometers, not for medical purposes; thermostats; thermostats for vehicles; encoded magnetic cards; masts for 
wireless aerials; totalizators; wearable activity trackers; electronic pocket translators; transistors [electronic]; step-up 
transformers; transformers [electricity]; transmitters [telecommunication]; telephone transmitters; transponders; tripods 
for cameras; vehicle breakdown warning triangles; triodes; horns for loudspeakers; marking gauges [joinery]; X-ray tubes 
not for medical purposes; discharge tubes, electric, other than for lighting; capillary tubes; Pitot tubes; neon signs; 
protective suits for aviators; processors [central processing units]; computer peripheral devices; magnetic tape units for 
computers; urinometers; amplifying tubes; vacuum tubes [radio]; solenoid valves [electromagnetic switches]; thermionic 
tubes; variometers; battery jars; laboratory trays; verniers; optical glass; camcorders; video cassettes; video screens; 
electronic notice boards; video telephones; viscosimeters; visors for helmets; micrometer screws for optical instruments; 
voltmeters; life-saving rafts; lighting ballasts.

Cl.12;Cigar lighters for automobiles; couplings for land vehicles; aeroplanes; amphibious airplanes; aircraft; air bags 
[safety devices for automobiles]; masts for boats; transmission shafts for land vehicles; sun-blinds adapted for 
automobiles; anti-theft alarms for vehicles; ambulances; suspension shock absorbers for vehicles; shock absorbers for 
automobiles; brake segments for vehicles; anti-theft devices for vehicles; tipping apparatus [parts of railway wagons]; 
cable transport apparatus and installations; aeronautical apparatus, machines and appliances; head-rests for vehicle 
seats; timbers [frames] for ships; axles for vehicles; trailer hitches for vehicles; railway couplings; motor buses; motor 
homes; motor coaches; motor racing cars; golf carts [vehicles]; robotic cars; sports cars; cars; panniers adapted for 
bicycles; vehicle joysticks; torsion bars for vehicles; boats; tipping bodies for trucks; concrete mixing vehicles; bicycles; 
electric bicycles; connecting rods for land vehicles, other than parts of motors and engines; flanges for railway wheel 
tires; bags adapted for pushchairs; saddlebags adapted for bicycles; panniers adapted for motorcycles; signal arms for 
vehicles; sculls; cars for cable transport installations; gear boxes for land vehicles; inner tubes for pneumatic tires; inner 
tubes for bicycle tires; vans [vehicles]; rubbish trucks; trucks; bicycle bells; canoes; hoods for vehicles; automobile 
hoods; stroller hoods; caravans; two-wheeled trolleys; roll cage trolleys; hose carts; casting carriages; fishing trolleys; 
forklift trucks; tilt trucks; shopping trolleys; handling carts; cleaning trolleys; bogies for railway cars; carts; tow trucks; 
wheelbarrows; wheelchairs; bodies for vehicles; automobile bodies; strollers; rolling stock for funicular railways; 
crankcases for land vehicle components, other than for engines; caissons [vehicles]; anti-skid chains; bicycle chains; 
driving chains for land vehicles; transmission chains for land vehicles; automobile chains; motorcycle chains; bicycle 
kickstands; motorcycle kickstands; brake shoes for vehicles; rims for vehicle wheels; tires for vehicle wheels; rims for 
bicycle wheels; baskets adapted for bicycles; barges; spikes for tires; mopeds; security harness for vehicle seats; treads 
for vehicles [tractor type]; safety belts for vehicle seats; hydraulic circuits for vehicles; clips adapted for fastening 
automobile parts to automobile bodies; torque converters for land vehicles; stroller covers; casings for pneumatic tires 
[tyres]; spare wheel covers; saddle covers for motorcycles; sleeping berths for vehicles; hoods for vehicle engines; lug 
nuts for vehicle wheels; reduction gears for land vehicles; hub caps; brake discs for vehicles; anti-glare devices for 
vehicles; non-skid devices for vehicle tires; steering gears for ships; disengaging gear for boats; dredgers [boats]; 
trolleys; civilian drones; camera drones; military drones; screws [propellers] for ships; saddle covers for bicycles; seat 
covers for vehicles; covers for vehicle steering wheels; vehicle covers [shaped]; bicycle brakes; brakes for vehicles; 
clutches for land vehicles; funnels for locomotives; funnels for ships; funiculars; delivery tricycles; cleats [nautical]; 
bands for wheel hubs; solid tires for vehicle wheels; davits for boats; brake linings for vehicles; upholstery for vehicles; 
hydroplanes; seaplanes; gears for bicycles; gearing for land vehicles; sprinkling trucks; locomotives; driving motors for 
land vehicles; bicycle cranks; bicycle handlebars; motorcycle handlebars; rolling stock for railways; propulsion 
mechanisms for land vehicles; transmissions for land vehicles; shock absorbing springs for vehicles; vehicle suspension 
springs; hot air balloons; push scooters [vehicles]; side cars; motorcycles; jet engines for land vehicles; motors, electric, 
for land vehicles; motor scooters; mobility scooters; bicycle motors; motorcycle engines; engines for land vehicles; tyre 
mousse inserts; hubs for vehicle wheels; hubs for bicycle wheels; ships; portholes; omnibuses; paddles for canoes; 
airships; fenders for ships; windscreens; parachutes; bicycle mudguards; mudguards; vehicle bumpers; bumpers for 
automobiles; brake pads for automobiles; bicycle pedals; spars for ships; inclined ways for boats; balance weights for 
vehicle wheels; pneumatic tires; automobile tires; bicycle tyres; air pumps [vehicle accessories]; pumps for bicycle tires; 
pontoons; luggage carriers for vehicles; rowlocks; ski carriers for cars; doors for vehicles; tailboard lifts [parts of land 
vehicles]; ashtrays for automobiles; vehicle running boards; screw-propellers; screw-propellers for boats; boat hooks; 
vehicle wheel spokes; spokes for bicycle wheels; axle journals; oars; buffers for railway rolling stock; luggage nets for 
vehicles; dress guards for bicycles; rearview mirrors; bicycle trailers; trailers for transporting bicycles; trailers [vehicles]; 
adhesive rubber patches for repairing inner tubes; casters for trolleys [vehicles]; mine cart wheels; bicycle wheels; 
vehicle wheels; freewheels for land vehicles; fitted footmuffs for prams; fitted footmuffs for pushchairs; tilting-carts; ship 
hulls; repair outfits for inner tubes; launches; ski lifts; safety seats for children, for vehicles; vehicle seats; ejector seats 
for aircraft; chairlifts; horns for vehicles; reversing alarms for vehicles; bicycle saddles; motorcycle saddles; kick 
sledges; rescue sleds; bellows for articulated buses; side view mirrors for vehicles; spoilers for vehicles; treads for 
retreading tires; engine mounts for land vehicles; caps for vehicle fuel tanks; vehicle chassis; automobile chassis; bicycle
frames; motorcycle frames; telpher railways [cable cars]; spoke clips for wheels; windshield wipers; headlight wipers; 
rudders; ferry boats; aerial conveyors; sleighs [vehicles]; tractors; undercarriages for vehicles; tricycles; tubeless tires 
for bicycles; turbines for land vehicles; mine cars; railway carriages; refrigerated railway wagons; sleeping cars; dining 
cars; valves for vehicle tires; air cushion vehicles; air vehicles; autonomous underwater vehicles for seabed inspections; 
armored vehicles; vehicles for locomotion by land, air, water or rail; snowmobiles; electric vehicles; refrigerated vehicles; 
military vehicles for transport; water vehicles; space vehicles; remote control vehicles, other than toys; remotely operated 
vehicles for underwater inspections; windows for vehicles; tramcars; driverless cars [autonomous cars]; steering wheels 
for vehicles; yachts; fitted stroller mosquito nets.
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Cl.14;Agates; jet, unwrought or semi-wrought; amulets [jewelry]; anchors [clock- and watchmaking]; rings [jewelry]; 
split rings of precious metal for keys; spun silver [silver wire]; silver, unwrought or beaten; shoe jewelry; hat jewelry; 
barrels [clock- and watchmaking]; pendulums [clock- and watchmaking]; bracelets [jewelry]; bracelets made of 
embroidered textile [jewellery]; watch bands; busts of precious metal; cabochons; watch cases [parts of watches]; clock 
cases; watch chains; chains [jewelry]; clasps for jewelry; jewellery charms; charms for key rings; necklaces [jewelry]; 
crucifixes as jewelry; crucifixes of precious metal, other than jewelry; chronographs [watches]; chronometers; 
stopwatches; chronoscopes; diamonds; tie clips; figurines [statuettes] of precious metal; threads of precious metal 
[jewelry]; gold thread [jewelry]; silver thread [jewelry]; jewelry findings; cuff links; copper tokens; jewelry; ivory jewelry; 
cloisonné jewelry; jewelry of yellow amber; badges of precious metal; iridium; clock hands; watch hands; alloys of 
precious metal; ingots of precious metals; movements for clocks and watches; medals; lockets [jewelry]; precious 
metals, unwrought or semi-wrought; misbaha [prayer beads]; watch springs; coins; works of art of precious metal; olivine 
[gems]; earrings; ornaments of jet; gold, unwrought or beaten; clocks; atomic clocks; wristwatches; watches; control 
clocks [master clocks]; clocks and watches, electric; osmium; palladium; pearls made of ambroid [pressed amber]; pearls 
[jewelry]; beads for making jewelry; semi-precious stones; precious stones; platinum [metal]; key rings [split rings with 
trinket or decorative fob]; jewelry rolls; dials [clock- and watchmaking]; sundials; rhodium; rosaries; clockworks; 
ruthenium; presentation boxes for jewelry; boxes of precious metal; jewelry boxes; presentation boxes for watches; tie 
pins; pins [jewelry]; ornamental pins; brooches [jewelry]; spinel [precious stones]; statues of precious metal; paste 
jewelry [costume jewelry]; chronometric instruments; alarm clocks; watch glasses.

Cl.16;Etchings; aquarelles; adhesives [glues] for stationery or household purposes; franking machines for office use; 
albums; almanacs; cigar bands; hand labelling appliances; bookbinding apparatus and machines [office equipment]; 
vignetting apparatus; apparatus for mounting photographs; document laminators for office use; hand-rests for painters; 
modelling clay; stationery; bookbinding material; office requisites, except furniture; towels of paper; drawing sets; stencil 
cases; cases for stamps [seals]; writing cases [stationery]; atlases; stickers [stationery]; banknotes; ink sticks; chart 
pointers, non-electronic; bibs of paper; adhesive bands for stationery or household purposes; gummed tape [stationery]; 
table linen of paper; tickets; musical greeting cards; greeting cards; pads [stationery]; drawing pads; spools for inking 
ribbons; retractable reels for name badge holders [office requisites]; binding strips [bookbinding]; architects' models; 
wristbands for the retention of writing instruments; etching needles; tracing needles for drawing purposes; envelopes 
[stationery]; inkwells; tracing patterns; calendars; writing board erasers; song books; hat boxes of cardboard; printing 
type; paper; carbon paper; copying paper [stationery]; paper for medical examination tables; wrapping paper; writing 
paper; silver paper; tracing paper; wood pulp paper; rice paper; filter paper; toilet paper; luminous paper; sewing 
patterns; waxed paper; paper for recording machines; drawer liners of paper, perfumed or not; electrocardiograph paper; 
parchment paper; papers for painting and calligraphy; paper for radiograms; papier mâché; cards; geographical maps; 
desk mats; folders for papers; signboards of paper or cardboard; placards of paper or cardboard; posters; postcards; 
cardboard; wood pulp board [stationery]; perforated cards for Jacquard looms; catalogues; tags for index cards; painters' 
easels; animation cels; tablemats of paper; sealing wax; modelling wax, not for dental purposes; letter trays; 
hectographs; mimeograph apparatus and machines; numbers [type]; rollers for typewriters; newsletters; files [office 
requisites]; electrotypes; printing blocks; pen clips; clips for name badge holders [office requisites]; cabinets for 
stationery [office requisites]; starch paste [adhesive] for stationery or household purposes; glue for stationery or 
household purposes; manifolds [stationery]; compasses for drawing; composing sticks; covers [stationery]; covers of 
paper for flower pots; chromolithographs [chromos]; transfers [decalcomanias]; diagrams; adhesive tape dispensers 
[office requisites]; finger-stalls [office requisites]; duplicators; elastic bands for offices; labels of paper or cardboard; 
marking pens [stationery]; handkerchiefs of paper; printers' blankets, not of textile; paperweights; staples for offices; 
page holders; bunting of paper; figurines [statuettes] of papier mâché; cords for bookbinding; paper coffee filters; paper 
bows, other than haberdashery or hair decorations; plastic bubble packs for wrapping or packaging; absorbent sheets of 
paper or plastic for foodstuff packaging; paper sheets [stationery]; sheets of reclaimed cellulose for wrapping; viscose 
sheets for wrapping; humidity control sheets of paper or plastic for foodstuff packaging; drawing materials; writing 
materials; school supplies [stationery]; photographs [printed]; photo-engravings; postage stamps; comic books; punches 
[office requisites]; flags of paper; paper clasps; marking chalk; tailors' chalk; writing chalk; spray chalk; chalk for 
lithography; newspapers; gluten [glue] for stationery or household purposes; gums [adhesives] for stationery or 
household purposes; rubber erasers; paper-clips; bottle wrappers of paper or cardboard; stuffing of paper or cardboard; 
pictures; graphic prints; ink; Indian inks; correcting ink [heliography]; bottle envelopes of paper or cardboard; isinglass 
for stationery or household purposes; engraving plates; address plates for addressing machines; blackboards; writing 
slates; printed matter; steel letters; type [numerals and letters]; booklets; books; printers' reglets; correcting fluids [office 
requisites]; lithographs; typewriters, electric or non-electric; envelope sealing machines for offices; stapling presses 
[office requisites]; sealing machines for offices; addressing machines; pencil sharpening machines, electric or non-
electric; manuals [handbooks]; terrestrial globes; stencils [stationery]; stencil plates; erasing shields; teaching materials 
[except apparatus]; packaging material made of starches; packing [cushioning, stuffing] materials of paper or cardboard; 
modelling materials; filtering materials [paper]; sealing compounds for stationery purposes; plastics for modelling; 
pencils; charcoal pencils; slate pencils; stencils; pencil leads; handwriting specimens for copying; embroidery designs 
[patterns]; forms, printed; adhesive tapes for stationery or household purposes; self-adhesive tapes for stationery or 
household purposes; correcting tapes [office requisites]; paper ribbons, other than haberdashery or hair decorations; 
inking ribbons for computer printers; inking ribbons; typewriter ribbons; pen wipers; numbering apparatus; obliterating 
stamps; engravings; lithographic works of art; oleographs; pamphlets; printed timetables; sealing wafers; pantographs 
[drawing instruments]; announcement cards [stationery]; modelling paste; pastels [crayons]; plastic film for wrapping; 
plastic cling film, extensible, for palletization; pens [office requisites]; paintbrushes; writing brushes; painters' brushes; 
nibs; nibs of gold; steel pens; office perforators; periodicals; graining combs; bibs, sleeved, of paper; blueprints; artists' 
watercolor saucers; cream containers of paper; paper creasers [office requisites]; lithographic stones; ink stones [ink 
reservoirs]; money clips; paintings [pictures], framed or unframed; polymer modelling clay; advertisement boards of 
paper or cardboard; holders for cheque books; name badge holders [office requisites]; document holders [stationery]; 
chalk holders; pencil holders; pencil lead holders; passport holders; penholders; pen cases; credit card imprinters, non-
electric; erasing products; prospectuses; printed publications; drawing pins; writing or drawing books; loose-leaf 
binders; document files [stationery]; graphic representations; scrapers [erasers] for offices; bookends; ledgers [books]; 
indexes; drawing rulers; square rulers for drawing; graphic reproductions; portraits; magazines [periodicals]; house 
painters' rollers; table runners of paper; bags [envelopes, pouches] of paper or plastics, for packaging; conical paper 
bags; paper bags for use in the sterilization of medical instruments; plastic bags for pet waste disposal; bags for 
microwave cooking; garbage bags of paper or of plastics; face towels of paper; boxes of paper or cardboard; paint boxes 
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[articles for use in school]; index cards [stationery]; bookmarkers; inkstands; printing sets, portable [office requisites]; 
place mats of paper; biological samples for use in microscopy [teaching materials]; histological sections for teaching 
purposes; balls for ball-point pens; seals [stamps]; shields [paper seals]; stands for pens and pencils; mats for beer 
glasses; coasters of paper; printed sheet music; T-squares for drawing; squares for drawing; molds for modelling clays 
[artists' materials]; steatite [tailor's chalk]; fountain pens; fabrics for bookbinding; paper tapes and cards for the recordal 
of computer programmes; banners of paper; drawing instruments; writing instruments; French curves; photograph 
stands; stamp stands; holders for stamps [seals]; note books; paper knives [letter openers]; paper cutters [office 
requisites]; printed coupons; blotters; stamp pads; inking pads; typewriter keys; arithmetical tables; drawing boards; 
prints [engravings]; clipboards; palettes for painters; tracing cloth; composing frames [printing]; bookbinding cloth; 
inking sheets for document reproducing machines; inking sheets for duplicators; gummed cloth for stationery purposes; 
canvas for painting; pencil sharpeners, electric or non-electric; trading cards, other than for games; stamps [seals]; 
address stamps; sealing stamps; drawing pens; tablecloths of paper; dental tray covers of paper; table napkins of paper; 
tissues of paper for removing make-up; transparencies [stationery]; paper shredders for office use; cardboard tubes; 
moisteners for gummed surfaces [office requisites]; moisteners [office requisites]; galley racks [printing]; paint trays; 
trays for sorting and counting money; flyers; washi.

Cl.18;Clothing for pets; umbrella rings; saddle trees; saddlery; key cases; fastenings for saddles; harness for animals; 
mountaineering sticks; hiking sticks; walking sticks; umbrella sticks; vanity cases, not fitted; trunks [luggage]; travelling 
trunks; bags; bags [envelopes, pouches] of leather, for packaging; saddlebags; beach bags; bags for sports; shopping 
bags; wheeled shopping bags; chain mesh purses; purses; handbags; travelling sets [leatherware]; tool bags, empty; 
bridles [harness]; reins for guiding children; bridoons; straps for soldiers' equipment; kid; game bags [hunting 
accessories]; briefcases; conference folders; school satchels; leatherboard; cases of leather or leatherboard; halters; 
girths of leather; shoulder belts [straps] of leather; collars for animals; horse collars; horse blankets; covers for animals; 
leather laces; leather straps; straps of leather [saddlery]; harness straps; straps for skates; compression cubes adapted 
for luggage; leather, unworked or semi-worked; labels of leather; horseshoes; leather thread; moleskin [imitation of 
leather]; umbrella covers; whips; knee-pads for horses; casings, of leather, for springs; covers for horse saddles; pads 
for horse saddles; trimmings of leather for furniture; harness fittings; leather leashes; sling bags for carrying infants; 
imitation leather; walking stick handles; grips for holding shopping bags; umbrella handles; suitcase handles; slings for 
carrying infants; pouch baby carriers; cat o' nine tails; chin straps, of leather; bits for animals [harness]; muzzles; 
parasols; blinkers [harness]; umbrellas; fur; goldbeaters' skin; animal skins; cattle skins; curried skins; chamois leather, 
other than for cleaning purposes; parts of rubber for stirrups; business card cases; credit card cases [wallets]; card 
cases [notecases]; pocket wallets; music cases; randsels [Japanese school satchels]; reins; net bags for shopping; 
furniture coverings of leather; haversacks; nose bags [feed bags]; bags for campers; travelling bags; bags for climbers; 
boxes of leather or leatherboard; boxes of vulcanized fiber; hat boxes of leather; butts [parts of hides]; walking stick 
seats; riding saddles; saddlecloths for horses; stirrups; stirrup leathers; umbrella or parasol ribs; luggage tags; tefillin 
[phylacteries]; frames for umbrellas or parasols; handbag frames; traces [harness]; attaché cases; suitcases; suitcases 
with wheels; garment bags for travel; motorized suitcases; valves of leather; rucksacks.

Cl.25;Waterproof clothing; clothing of imitations of leather; clothing of leather; motorists' clothing; cyclists' clothing; 
clothing for gymnastics; dresses; suits; jumper dresses; bath robes; non-slipping devices for footwear; clothing; 
bandanas [neckerchiefs]; bibs, not of paper; caps [headwear]; berets; underwear; sweat-absorbent underwear; boas 
[necklets]; teddies [underclothing]; braces for clothing [suspenders]; corsets [underclothing]; galoshes; skull caps; 
leotards; footwear; boots for sports; stockings; sweat-absorbent stockings; socks; sweat-absorbent socks; breeches for 
wear; bathing trunks; albs; shirts; short-sleeve shirts; bodices [lingerie]; sports singlets; hats; top hats; paper hats 
[clothing]; coats; hoods [clothing]; hat frames [skeletons]; chasubles; belts [clothing]; money belts [clothing]; tights; 
collars [clothing]; detachable collars; camisoles; headgear for wear; layettes [clothing]; corselets; bathing suits; 
masquerade costumes; beach clothes; neckties; ascots; bathing caps; shower caps; panties; headbands [clothing]; 
pocket squares; fittings of metal for footwear; ready-made linings [parts of clothing]; scarfs; gabardines [clothing]; boot 
uppers; gaiters; jackets [clothing]; garters; fishing vests; stuff jackets [clothing]; skirts; overalls; aprons [clothing]; 
girdles; gloves [clothing]; mittens; ski gloves; welts for footwear; ready-made clothing; paper clothing; knitwear 
[clothing]; jerseys [clothing]; kimonos; leggings [leg warmers]; leggings [trousers]; liveries; hosiery; sports jerseys; 
sweaters; muffs [clothing]; maniples; hairdressing capes; pelerines; mantillas; sleep masks; skorts; miters [hats]; boxer 
shorts; slips [underclothing]; babies' pants [underwear]; underpants; wet suits for water-skiing; vests; trousers; slippers; 
ear muffs [clothing]; parkas; pelisses; furs [clothing]; shirt yokes; bibs, sleeved, not of paper; pajamas; cuffs; ponchos; 
tips for footwear; stocking suspenders; sock suspenders; brassieres; heelpieces for stockings; sandals; bath sandals; 
saris; sarongs; neck scarfs [mufflers]; footmuffs, not electrically heated; shoes; esparto shoes or sandals; bath slippers; 
gymnastic shoes; beach shoes; football boots; sports shoes; ski boots; shawls; sashes for wear; wimples; inner soles; 
overcoats; outerclothing; dress shields; petticoats; trouser straps; shirt fronts; half-boots; lace boots; boots; fur stoles; 
soles for footwear; studs for football boots; heels; heelpieces for footwear; pockets for clothing; tee-shirts; judo 
uniforms; karate uniforms; togas; footwear uppers; ankle boots; turbans; combinations [clothing]; uniforms; valenki 
[felted boots]; veils [clothing]; dressing gowns; visors [headwear]; cap peaks; wooden shoes.

Cl.28;Christmas trees of synthetic material; masts for sailboards; swings; fish hooks; needles for pumps for inflating 
balls for games; tennis ball throwing apparatus; apparatus for games; body-building apparatus; appliances for 
gymnastics; conjuring apparatus; video game machines; kites; bows for archery; fencing weapons; fishing tackle; novelty
toys for playing jokes; ascenders [mountaineering equipment]; ski bindings; archery implements; machines for physical 
exercises; divot repair tools [golf accessories]; swimming pools [play articles]; dolls; matryoshka dolls; Christmas tree 
stands; golf clubs; hockey sticks; twirling batons; targets; electronic targets; stationary exercise bicycles; marbles for 
games; skittles; skittles [games]; starting blocks for sports; building blocks [toys]; playing balls; bodyboards; soap 
bubbles [toys]; cricket bags; golf bags, with or without wheels; water wings; gut for rackets; cups for dice; 
kaleidoscopes; bladders of balls for games; dolls' rooms; bells for Christmas trees; rods for fishing; paper party hats; 
percussion caps [toys]; caps for pistols [toys]; golf bag carts; playing cards; dolls' houses; rocking horses; chips for 
gambling; swimming belts; surfboard leashes; weight lifting belts [sports articles]; controllers for game consoles; 
Christmas crackers [party novelties]; strings for rackets; confetti; gut for fishing; dice; ornaments for Christmas trees, 
except illumination articles and confectionery; hang gliders; discuses for sports; flying discs [toys]; billiard markers; 
drones [toys]; artificial fishing bait; decoys for hunting or fishing; chest expanders [exercisers]; horseshoe games; toy 
figures; sling shots [sports articles]; hunting game calls; darts; harpoon guns [sports articles]; swimming pool air floats; 
floats for fishing; chalk for billiard cues; counters [discs] for games; toys; toys for pets; rattles [playthings]; games; 
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amusement machines, automatic and coin-operated; board games; ring games; building games; checkers [games]; 
dominoes; chess games; parlor games; portable games and toys incorporating telecommunication functions; portable 
games with liquid crystal displays; pachinkos; fairground ride apparatus; gyroscopes and flight stabilizers for model 
aircraft; snow globes; scratch cards for playing lottery games; gloves for games; baseball gloves; golf gloves; fencing 
gauntlets; batting gloves [accessories for games]; boxing gloves; bob-sleighs; protective paddings [parts of sports suits];
climbers' harness; harness for sailboards; toy imitation cosmetics; joysticks for video games; scale model kits [toys]; 
fishing lines; dolls' beds; bowling apparatus and machinery; gaming machines for gambling; ball pitching machines; 
arcade video game machines; mah-jong; dumb-bells; bar-bells; puppets; carnival masks; theatrical masks; masks 
[playthings]; fencing masks; toy mobiles; scale model vehicles; toy models; scooters [toys]; reels for fishing; paintballs 
[ammunition for paintball guns] [sports apparatus]; creels [fishing traps]; rhythmic gymnastics ribbons; artificial snow for 
Christmas trees; novelty toys for parties; teddy bears; baby gyms; poles for pole vaulting; billiard balls; balls for games; 
play balloons; swimming jackets; knee guards [sports articles]; elbow guards [sports articles]; paragliders; shin guards 
[sports articles]; toy dough; roller skates; in-line roller skates; ice skates; protective films adapted for screens for 
portable games; seal skins [coverings for skis]; stuffed toys; plush toys with attached comfort blanket; plush toys; party 
poppers [party novelties]; quoits; clay pigeons [targets]; roulette wheels; piñatas; flippers for swimming; toy air pistols; 
toy pistols; paintball guns [sports apparatus]; toy putty; pumps specially adapted for use with balls for games; dolls' 
feeding bottles; candle holders for Christmas trees; punching bags; billiard cue tips; jigsaw puzzles; rackets; snowshoes; 
rosin used by athletes; nets for sports; landing nets for anglers; butterfly nets; tennis nets; scent lures for hunting or 
fishing; sole coverings for skis; toy robots; kite reels; rollers for stationary exercise bicycles; bags especially designed 
for skis and surfboards; chessboards; bingo cards; camouflage screens [sports articles]; skis; surf skis; waterskis; bite 
sensors [fishing tackle]; skateboards; men's athletic supporters [sports articles]; sleds [sports articles]; slot machines 
[gaming machines]; snowboards; edges of skis; billiard table cushions; billiard cues; skating boots with skates attached; 
bite indicators [fishing tackle]; paddleboards; sailboards; surfboards; swimming kick boards; billiard tables; coin-
operated billiard tables; checkerboards; foosball tables; tables for table tennis; controllers for toys; clay pigeon traps; 
slides [playthings]; trampolines; spring boards [sports articles]; tricycles for infants [toys]; backgammon games; 
spinning tops [toys]; toy vehicles; remote-controlled toy vehicles; dolls' clothes; shuttlecocks.

Cl.35;Bill-posting; rental of vending machines; rental of advertising time on communication media; updating of 
advertising material; updating and maintenance of data in computer databases; updating and maintenance of information 
in registries; shop window dressing; commercial administration of the licensing of the goods and services of others; 
administration of consumer loyalty programs; administration of frequent flyer programs; cost price analysis; 
administrative assistance in responding to calls for tenders; business management assistance; commercial or industrial 
management assistance; compiling indexes of information for commercial or advertising purposes; compilation of 
information into computer databases; consultancy regarding advertising communication strategies; consultancy 
regarding public relations communication strategies; business management consultancy; professional business 
consultancy; book-keeping; financial auditing; dissemination of advertising matter; demonstration of goods; distribution 
of samples; direct mail advertising; compilation of statistics; invoicing; provision of commercial and business contact 
information; provision of an on-line marketplace for buyers and sellers of goods and services; business management of 
hotels; outsourced administrative management for companies; business management of sports people; business 
management for freelance service providers; business management of reimbursement programs for others; business 
management of performing artists; interim business management; web indexing for commercial or advertising purposes; 
providing business information via a web site; business information; commercial information and advice for consumers 
in the choice of products and services; business investigations; layout services for advertising purposes; rental of 
advertising space; marketing; targeted marketing; marketing in the framework of software publishing; negotiation of 
business contracts for others; negotiation and conclusion of commercial transactions for third parties; rental of 
photocopying machines; office machines and equipment rental; publicity material rental; rental of billboards [advertising 
boards]; rental of sales stands; organization of exhibitions for commercial or advertising purposes; organization of trade 
fairs for commercial or advertising purposes; organization of fashion shows for promotional purposes; web site traffic 
optimization; search engine optimization for sales promotion; business efficiency expert services; payroll preparation; 
presentation of goods on communication media, for retail purposes; economic forecasting; production of teleshopping 
programmes; production of advertising films; design of advertising materials; sales promotion for others; publication of 
publicity texts; advertising; outdoor advertising; on-line advertising on a computer network; advertising by mail order; 
radio advertising; television advertising; business inquiries; personnel recruitment; writing of resumes for others; writing 
of publicity texts; registration of written communications and data; public relations; sponsorship search; data search in 
computer files for others; marketing research; market studies; business research; document reproduction; scriptwriting 
for advertising purposes; psychological testing for the selection of personnel; wholesale services for pharmaceutical, 
veterinary and sanitary preparations and medical supplies; arranging newspaper subscriptions for others; arranging 
subscriptions to telecommunication services for others; commercial information agency services; advertising agency 
services; import-export agency services; procurement services for others [purchasing goods and services for other 
businesses]; tax filing services; price comparison services; personnel management consultancy; advisory services for 
business management; business organization consultancy; business management and organization consultancy; typing; 
photocopying services; computerized file management; business project management services for construction projects; 
modelling for advertising or sales promotion; competitive intelligence services; market intelligence services; commercial 
intermediation services; business intermediary services relating to the matching of potential private investors with 
entrepreneurs needing funding; appointment scheduling services [office functions]; appointment reminder services 
[office functions]; promotion of goods and services through sponsorship of sports events; news clipping services; gift 
registry services; relocation services for businesses; telephone answering for unavailable subscribers; secretarial 
services; shorthand; outsourcing services [business assistance]; telemarketing services; employment agency services; 
retail services for pharmaceutical, veterinary and sanitary preparations and medical supplies; online retail services for 
downloadable digital music; online retail services for downloadable and pre-recorded music and movies; online retail 
services for downloadable ring tones; retail services for works of art provided by art galleries; pay per click advertising; 
systemization of information into computer databases; opinion polling; tax preparation; drawing up of statements of 
accounts; transcription of communications [office functions]; administrative processing of purchase orders; word 
processing; business appraisals; auctioneering; business auditing.

Cl.36;Rental of apartments; rental of farms; rental of offices for co-working; real estate management; apartment house 
management; financial management; financial analysis; providing rebates at participating establishments of others 
through use of a membership card; brokerage; securities brokerage; insurance consultancy; financial consultancy; 
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mutual funds; deposits of valuables; safe deposit services; issuance of travelers' checks; issuance of tokens of value; 
issuance of credit cards; factoring; investment of funds; surety services; financial management of reimbursement 
payments for others; financial information; providing financial information via a web site; insurance information; stocks 
and bonds brokerage; brokerage of carbon credits; capital investment; lease-purchase financing; rental of real estate; 
rental of offices [real estate]; insurance brokerage; real estate brokerage; online banking; exchanging money; clearing, 
financial; organization of collections; instalment loans; lending against security; loans [financing]; pawnbrokerage; 
arranging finance for construction projects; stock exchange quotations; rent collection; actuarial services; banking; 
credit bureau services; accommodation bureau services [apartments]; debt collection agency services; real estate agency 
services; savings bank services; bail-bonding; charitable fund raising; debt advisory services; financing services; 
provident fund services; business liquidation services, financial; stock brokerage services; retirement payment services; 
mortgage banking; fiscal valuation; trusteeship; financial customs brokerage services; insurance underwriting; fire 
insurance underwriting; accident insurance underwriting; health insurance underwriting; marine insurance underwriting; 
life insurance underwriting; financial sponsorship; financial evaluation of standing timber; real estate appraisal; stamp 
appraisal; jewelry appraisal; art appraisal; antique appraisal; numismatic appraisal; financial evaluation [insurance, 
banking, real estate]; repair costs evaluation [financial appraisal]; financial evaluation of wool; electronic funds transfer; 
processing of credit card payments; processing of debit card payments; financial appraisals in responding to calls for 
tenders; check verification.

Cl.37;Tuning of musical instruments; rental of dishwashing machines; rental of dish drying machines; knife 
sharpening; asphalting; interference suppression in electrical apparatus; riveting; construction consultancy; 
construction; pier breakwater building; harbour construction; building of fair stalls and shops; shipbuilding; underwater 
construction; factory construction; demolition of buildings; rat exterminating; disinfecting; vermin exterminating, other 
than for agriculture, aquaculture, horticulture and forestry; mining extraction; upholstering; construction information; 
repair information; installation of doors and windows; pipeline construction and maintenance; installation and repair of 
air-conditioning apparatus; electric appliance installation and repair; elevator installation and repair; warehouse 
construction and repair; burglar alarm installation and repair; fire alarm installation and repair; irrigation devices 
installation and repair; furnace installation and repair; freezing equipment installation and repair; heating equipment 
installation and repair; telephone installation and repair; office machines and equipment installation, maintenance and 
repair; machinery installation, maintenance and repair; installation, maintenance and repair of computer hardware; 
kitchen equipment installation; washing; dry cleaning; washing of linen; diaper cleaning; vehicle washing; plumbing; 
painting, interior and exterior; varnishing; plastering; vehicle greasing; vehicle polishing; furniture maintenance; 
swimming-pool maintenance; vehicle maintenance; airplane maintenance and repair; motor vehicle maintenance and 
repair; burner maintenance and repair; strong-room maintenance and repair; safe maintenance and repair; leather care, 
cleaning and repair; fur care, cleaning and repair; paper hanging; scaffolding; masonry; rental of bulldozers; rental of 
excavators; rental of cranes [construction equipment]; rental of construction equipment; rental of laundry washing 
machines; rental of cleaning machines; rental of road sweeping machines; rental of drainage pumps; painting or repair of 
signs; pumicing; laying of cable; bricklaying; cleaning of clothing; vehicle cleaning; cleaning of buildings [interior]; 
window cleaning; boiler cleaning and repair; cleaning of buildings [exterior surface]; street cleaning; road paving; 
furniture restoration; restoration of works of art; restoration of musical instruments; vehicle battery charging; retreading 
of tires; rebuilding machines that have been worn or partially destroyed; rebuilding engines that have been worn or 
partially destroyed; renovation of clothing; clothing repair; photographic apparatus repair; umbrella repair; parasol repair; 
clock and watch repair; pump repair; shoe repair; upholstery repair; film projector repair and maintenance; repair of 
power lines; repair of security locks; underwater repair; chimney sweeping; re-tinning; sanding; roofing services; tire 
balancing; carpentry services; hydraulic fracturing services; artificial snow-making services; laundering; pest control 
services, other than for agriculture, aquaculture, horticulture and forestry; refilling of toner cartridges; vehicle breakdown 
repair services; building insulating; building sealing; quarrying services; vehicle service stations [refuelling and 
maintenance]; sterilization of medical instruments; pressing of clothing; linen ironing; building construction supervision; 
rustproofing; anti-rust treatment for vehicles; drilling of wells; drilling of deep oil or gas wells; vulcanization of tires 
[repair].

Cl.39;Escorting of travellers; water supplying; rental of electric wine cellars; motor coach rental; franking of mail; 
hauling; freight [shipping of goods]; parcel delivery; flower delivery; delivery of goods by mail order; boat storage; 
storage of goods; delivery of goods; water distribution; electricity distribution; message delivery; distribution of energy; 
delivery of newspapers; porterage; providing driving directions for travel purposes; packaging of goods; storage; 
physical storage of electronically stored data or documents; wrapping of goods; storage information; traffic information; 
transportation information; launching of satellites for others; stevedoring; operating canal locks; shipbrokerage; freight 
brokerage [forwarding (Am.)]; transport brokerage; aircraft rental; car rental; boat rental; rental of diving bells; horse 
rental; rental of freezers; rental of storage containers; refrigerator rental; rental of warehouses; rental of aircraft engines; 
rental of vehicle roof racks; parking place rental; garage rental; rental of diving suits; rental of wheelchairs; rental of 
tractors; freighting; railway truck rental; vehicle rental; rental of motor racing cars; railway coach rental; rental of 
navigational systems; rescue operations [transport]; arranging of cruises; transportation logistics; arranging of 
transportation for travel tours; piloting; booking of seats for travel; transport reservation; travel reservation; collection of 
recyclable goods [transport]; underwater salvage; refloating of ships; cash replenishment of automated teller machines; 
towing; salvage of ships; unloading cargo; chauffeur services; bus transport; pleasure boat transport; car sharing 
services; gift wrapping; courier services [messages or merchandise]; bottling services; car parking; vehicle breakdown 
towing services; ice-breaking; salvaging; freight forwarding; taxi transport; streetcar transport; lighterage services; 
transport services for sightseeing tours; removal services; air transport; river transport; marine transport; transport; 
transport by pipeline; carting; transporting furniture; passenger transport; armored-car transport; transport of travellers; 
transport and storage of trash; ambulance transport; car transport; boat transport; barge transport; railway transport; 
ferry-boat transport; guarded transport of valuables.

Cl.41;Academies [education]; animal training; rental of cinematographic apparatus; rental of show scenery; rental of 
stage scenery; rental of tennis courts; rental of motion pictures; rental of sound recordings; coaching [training]; providing
casino facilities [gambling]; music composition services; conducting guided climbing tours; conducting guided tours; 
conducting fitness classes; timing of sports events; radio entertainment; television entertainment; dubbing; teaching; 
religious education; educational examination; practical training [demonstration]; providing on-line music, not 
downloadable; providing golf facilities; providing on-line videos, not downloadable; providing on-line electronic 
publications, not downloadable; entertainment information; education information; recreation information; aikido 
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instruction; gymnastic instruction; boarding school education; correspondence courses; sign language interpretation; 
layout services, other than for advertising purposes; providing sports facilities; microfilming; production of radio and 
television programmes; videotape editing; rental of indoor aquaria; rental of audio equipment; rental of lighting apparatus 
for theatrical sets or television studios; rental of radio and television sets; games equipment rental; rental of skin diving 
equipment; rental of sports equipment, except vehicles; toy rental; rental of sports grounds; rental of video cassette 
recorders; rental of artwork; rental of stadium facilities; rental of video cameras; rental of videotapes; organization of 
cosplay entertainment events; organization of balls; organization of sports competitions; arranging of beauty contests; 
organization of competitions [education or entertainment]; organization of exhibitions for cultural or educational 
purposes; organization of lotteries; organization of fashion shows for entertainment purposes; organization of shows 
[impresario services]; arranging and conducting of in-person educational forums; arranging and conducting of concerts; 
arranging and conducting of conferences; arranging and conducting of congresses; arranging and conducting of 
colloquiums; arranging and conducting of seminars; arranging and conducting of symposiums; arranging and 
conducting of workshops [training]; vocational guidance [education or training advice]; party planning [entertainment]; 
booking of seats for shows; film production, other than advertising films; production of music; production of shows; 
cinema presentations; publication of books; publication of texts, other than publicity texts; on-line publication of 
electronic books and journals; electronic desktop publishing; presentation of live performances; presentation of circus 
performances; presentation of variety shows; theatre productions; scriptwriting, other than for advertising purposes; 
writing of texts; videotaping; photographic reporting; vocational retraining; sado instruction [tea ceremony instruction]; 
screenplay writing; nursery schools; cultural, educational or entertainment services provided by art galleries; modelling 
for artists; entertainer services; lending library services; mobile library services; ticket agency services [entertainment]; 
calligraphy services; holiday camp services [entertainment]; sport camp services; health club services [health and fitness 
training]; club services [entertainment or education]; songwriting; news reporters services; disc jockey services; 
discotheque services; entertainment services; physical education; providing recreation facilities; photography; zoological 
garden services; gambling services; game services provided on-line from a computer network; training services provided 
via simulators; language interpreter services; educational services provided by schools; karaoke services; nightclub 
services [entertainment]; providing films, not downloadable, via video-on-demand services; providing television 
programs, not downloadable, via video-on- demand services; providing museum facilities [presentation, exhibitions]; 
orchestra services; amusement park services; personal trainer services [fitness training]; providing amusement arcade 
services; recording studio services; movie studio services; translation; subtitling; tutoring.

Cl.43;Providing campground facilities; rental of temporary accommodation; rental of lighting apparatus; rental of 
cooking apparatus; rental of transportable buildings; rental of drinking water dispensers; rental of meeting rooms; rental 
of chairs, tables, table linen, glassware; rental of tents; hotel reservations; temporary accommodation reservations; 
boarding house bookings; food sculpting; hotel services; reception services for temporary accommodation [management 
of arrivals and departures]; accommodation bureau services [hotels, boarding houses]; day-nursery [crèche] services; 
bar services; café services; cafeteria services; holiday camp services [lodging]; retirement home services; tourist home 
services; food and drink catering; canteen services; motel services; boarding house services; boarding for animals; 
restaurant services; self-service restaurant services; udon and soba restaurant services; washoku restaurant services; 
snack-bar services.

Cl.44;Animal breeding; landscape design; veterinary assistance; chiropractic; tree surgery; plastic surgery; flower 
arranging; wreath making; pharmacy advice; health counselling; medical advice for individuals with disabilities; 
depilatory waxing; rehabilitation for substance abuse patients; vermin exterminating for agriculture, aquaculture, 
horticulture and forestry; weed killing; physical therapy; gardening; hair implantation; speech therapy; lawn care; 
massage; medical equipment rental; rental of sanitation facilities; farming equipment rental; horticulture; tree planting for 
carbon offsetting purposes; body piercing; preparation of prescriptions by pharmacists; aquaculture services; health 
center services; aromatherapy services; public bath services for hygiene purposes; health spa services; Turkish bath 
services; blood bank services; human tissue bank services; nursing home services; rest home services; convalescent 
home services; medical clinic services; palliative care; in vitro fertilization services; landscape gardening; nursing, 
medical; artificial insemination services; pest control services for agriculture, aquaculture, horticulture and forestry; 
manicuring; alternative medicine services; dentistry services; orthodontic services; hospice services; midwife services; 
services of a psychologist; reforestation services; beauty salon services; hairdressing; sanatorium services; sauna 
services; solarium services; telemedicine services; visagists' services; plant nursery services; opticians' services; 
medical assistance; hospital services; health care; therapy services; aerial and surface spreading of fertilizers and other 
agricultural chemicals; animal grooming; tattooing; pet grooming.

Cl.45;Escorting in society [chaperoning]; personal body guarding; clothing rental; evening dress rental; legal 
administration of licences; opening of security locks; kimono dressing assistance; babysitting; conducting religious 
ceremonies; horoscope casting; licensing of intellectual property; licensing of computer software [legal services]; 
licensing [legal services] in the framework of software publishing; conducting funeral ceremonies; astrology consultancy; 
intellectual property consultancy; legal advice in responding to requests for proposals [RFPs]; personal wardrobe styling 
consultancy; spiritual consultancy; security screening of baggage; crematorium services; copyright management; 
personal background investigations; inspection of factories for safety purposes; leasing of internet domain names; 
mediation; rental of safes; rental of fire extinguishers; rental of fire alarms; organization of religious meetings; planning 
and arranging of wedding ceremonies; personal letter writing; registration of domain names [legal services]; lost property 
return; genealogical research; legal research; missing person investigations; arbitration services; adoption agency 
services; night guard services; detective agency services; marriage agency services; cartomancy services; dating 
services; physical security consultancy; litigation services; legal watching services; dog walking services; legal 
document preparation services; embalming services; burial services; releasing doves for special occasions; tracking of 
stolen property; house sitting; funerary undertaking; alternative dispute resolution services; fire-fighting; monitoring 
intellectual property rights for legal advisory purposes; guard services; legal services in relation to the negotiation of 
contracts for others; on-line social networking services; pet sitting; monitoring of burglar and security alarms.
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Priority claimed from 23/04/2018; Application No. : 716324 ;Switzerland 

3969110    18/07/2018
[International Registration No. : 1426499]
Rieker Holding AG

Stockwiesenstrasse 1 CH-8240 Thayngen Switzerland

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather; bags; handbags.

Cl.25;Clothing, shoes, footwear, headgear, waist belts.
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Priority claimed from 26/02/2018; Application No. : 4431873 ;France 

3969125    24/08/2018
[International Registration No. : 1426449]
TORSKAL

2 rue Maxime Rivière F-97490 SAINTE-CLOTILDE France

Proposed to be Used
IR DIVISION
Cl.3;Laundry preparations; polishing preparations; degreasing preparations; abrasive preparations; soaps; perfumes; 
essential oils; cosmetics; hair lotions; dentifrices; depilatories; make-up removing products; lipstick; beauty masks; 
shaving products; preservatives for leather (polishes); creams for leather.

Cl.5;Pharmaceutical products; veterinary products; sanitary products for medical purposes; disinfectant soaps; 
medicinal soaps; medicated shampoos; medicated dentifrices; dietetic foods for medical use; dietetic foodstuffs for 
veterinary use; food for babies; food supplements; medical dressings; teeth filling materials; dental impression materials; 
disinfectants; antibacterial products for washing hands; products for destroying vermin; fungicides; herbicides; bath 
preparations for medical use; sanitary panties; sanitary towels; chemical preparations for medical use; chemical 
preparations for pharmaceutical use; medicinal herbs; herbal teas; parasiticides; alloys of precious metals for dental use.

Cl.44;Agricultural, horticultural and forestry services; medical services; veterinary services; skin care services (beauty 
and sanitary care); medical assistance; plastic surgery; hospital services; nursing homes; rehabilitation clinic services; 
rest home services; opticians' services; alternative medicine services; beauty salon services; hairdressing salon 
services; pet grooming; gardening; landscape gardening services.
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3969131    24/07/2018
[International Registration No. : 1426352]
Karl-Otto Werz Naturkornmühle GmbH & Co. KG

Stäffeleswiesen 28/30 89522 Heidenheim Germany

Proposed to be Used
IR DIVISION
Cl.30;Coffee, tea, cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread, 
pastry and confectionery; edible ices; sugar, honey, treacle; yeast, baking-powder; salt; mustard; vinegar, savoury 
sauces; spices; ice; enriched farina [meal]; snacks manufactured from muesli; flour ready for baking; baking soda 
[bicarbonate of soda for cooking purposes]; baking powder; bean meal; flour based chips; flour based chips; ready-to-eat 
cereals; fruit breads; barley prepared for human consumption; pastries, cakes, tarts and biscuits (cookies); flaked wheat; 
barley (crushed -); crushed oats; roasted barley and malt for use as substitute for coffee; husked barley; barley-leaf tea; 
barley flakes; pearl barley; malted barley prepared for human consumption; barley flour [for food]; barley meal; barley 
(crushed -); husked barley; husked oats; cereals prepared for consumption by humans; cereals for use in making pasta; 
chips [cereal products]; cereal preparations consisting of oatbran; cereal preparations consisting of oatbran; dried pasta; 
dried and fresh pastas, noodles and dumplings; pearl barley; crushed oats; processed oats for human consumption; 
porridge oats; rolled oats and wheat; oat flakes; oatmeal; flapjacks; husked oats; oat cakes for human consumption; 
oatmeal for human consumption; flour of oats; steel cut oats; yeast; yeast extracts for human consumption; barm cakes; 
yeast powder; flour of millet; kasha [meal]; flour-based dumplings; flour confectionery; barley meal; pulse flour for food; 
flour; flour for making dumplings of glutinous rice; flour; flour-based gnocchi; flour concentrate for food; flour mixtures 
for use in baking; mixed flour for food; flour mixes; flour; farinaceous foods; cereal bars and energy bars; muesli; muesli 
desserts; cereal bars and energy bars; muesli bars; oat-based food; cereal based foodstuffs for human consumption; oat-
based food; foodstuffs made from cereals; foodstuffs made from oats; non-medicated flour confectionery; non-medicated 
flour confectionery; noodles; flour based savory snacks; pizza; pizza crust; pizza bases; prepared pizza meals; pizza 
flour; pizza dough; rye flour; rye full grain grist; sesame seeds; farina [meal]; tarts; cake doughs; processed cereals; 
processed sorghum; processed quinoa; processed oats for food for human consumption; processed oats; processed 
wheat; processed cereals for food for human consumption; processed grains, starches, and goods made thereof, baking 
preparations and yeasts; processed cereals; muesli consisting predominantly of cereals; processed cereals; flaked 
wheat; wheat germ [other than a dietary supplement]; wheat germ for human consumption; wheat germ; wheat germ; 
pounded wheat; malted wheat; wheat flour [for food]; wheat flour; wheat starch flour; crushed oats; pounded wheat; 
preparations for making gateaux.

Cl.31;Raw and unprocessed agricultural and horticultural products; fresh fruits, vegetables and herbs; natural plants 
and flowers; foodstuffs for animals and beverages for animals; malt; raw and unprocessed grains and seeds; onions, 
edible sesame, unprocessed; fresh hazelnuts; fresh wheat; grains for animal consumption; grains [cereals]; cereal seeds, 
unprocessed; crop seeds; oats; hazelnuts; cereal seeds, unprocessed; nuts [fruits]; rye seed; rye seed; raw red beans; 
edible sesame, unprocessed; unprocessed beans; unprocessed beans; barley (unprocessed -); unprocessed nuts; 
unprocessed quinoa; unprocessed oats; unprocessed wheat; wheat; wheat seed.

Cl.35;Retail services in relation to foodstuffs; administration of the business affairs of retail stores; retailing services 
via global computer networks related to foodstuff.
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Priority claimed from 18/01/2018; Application No. : 87309 ;Cyprus 

3969137    24/05/2018
[International Registration No. : 1426344]
MILLWOOD KANE INTERNATIONAL LTD.

Simou Menadrou 8, Ria Court 8, 1st Floor, Flat/Office 101 CY-6015 Larnaca Cyprus

MILLWOOD KANE GROUP LIMITED

120 Pall Mall London SW1Y 5EA United Kingdom

MILLWOOD KANE LTD

30 Preston Hill Harrow, Middlesex HA3 9SD United Kingdom

Proposed to be Used
IR DIVISION
Cl.35;Business administration, business planning, business consultancy, tax filing services; real estate marketing.

Cl.36;Real estate leasing, real estate consultancy, real estate investment, real estate valuations, real estate agency, real 
estate investment advice, real estate investment services, leasing of real estate, funds transfer, funds management, 
investment of funds, funds transfer services.

Cl.45;Personal and social services rendered by others to meet the needs of individuals and more specific application 
for the issuance of passports, applications for permanent residency, applications for naturalization, applications for 
temporary residency, applications for residency.
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3969167    01/08/2018
[International Registration No. : 1426350]
BDF NATURAL INGREDIENTS, S.L.

C. Les Serres, 22 E-17244 CASS GIRONA Spain

Proposed to be Used
IR DIVISION
Cl.1;Enzyme preparations for the food industry; enzyme preparations for industrial use; enzymes for the food industry; 
refined enzymes for industrial use; enzymes derived from biotechnological processes for industrial use; enzymes in 
liquid form for industrial use; enzymes for treating textiles; enzymes for use in agglutination; enzymes for scientific use; 
enzymes for industrial use; enzymes for technical use; enzymes [other than for medical or veterinary use]; enzyme 
preparations for use in the flour milling industry; casein for the food industry; protein for the food industry; proteins for 
foods for human consumption (raw material); milk ferments for the food industry; milk ferments for industrial use; 
adhesives for industrial purposes; enzyme preparations for use in the alcohol industry; wheat protein [raw material]; 
wheat proteins for use in industry; unprocessed proteins; proteins as raw materials for use in manufacturing; proteins as 
raw materials for use in industry; proteins for human foods which form emulsions as part of the manufacturing process; 
protein for human foods, in the form of gels as part of the manufacturing process; proteins for manufacturing processes; 
proteins for use in industry; proteins for use in fermentation technology; proteins for use in the manufacture of 
beverages; proteins for use in manufacture; casein for industrial use; casein for the food industry; lactic ferments 
[bacterial preparations] for use in food manufacturing; milk ferments for the food industry; milk ferments for industrial 
use.

Cl.5;Blood protein fractions.
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Priority claimed from 25/01/2018; Application No. : 4020180011764 ;Republic of Korea 

3969168    18/07/2018
[International Registration No. : 1426584]
TemTree Co., Ltd.

321, Samsan-ro, Nam-gu Ulsan 44713 Republic of Korea

YANG, HONG SUN

B-508, 110, Uisadang-daero, Yeongdeungpo-gu Seoul 07322 Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Computer software that permits games to be played; recorded messenger program; intelligence application 
programs downloadable for wireless terminal; downloadable smart phone application [software]; computer software 
applications, downloadable; computer programs [downloadable software]; databases software applications; computer 
application software for digital or electronic tablets; recorded game software for mobile phones; software for smart TV 
[application]; smart phone application [software]; application software for smart phone; computer software for application 
and database integration; operating system programs; computer application software for mobile phones; computer 
application software [downloadable]; computer software.

Cl.36;Virtual money brokerage; exchanging virtual money; financial trading; processing of financial transactions; 
consultancy services relating to finance; financial assistance; brokerage services relating to financial instruments; 
financing services; financial wealth management services; provision of information in the field of financing; financial 
brokerage; financial investment management; brokerage services relating to electronic money [bitcoin] exchange; 
provision of pricing information about electronic money [bitcoin]; trusteeship of electronic money [bitcoin]; 
administration of electronic money [bitcoin] deposit taking; electronic money transactions; electronic money 
managements; issuance of electronic money.
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Priority claimed from 06/02/2018; Application No. : 1905028 ;Australia 

3970125    01/08/2018
[International Registration No. : 1426642]
Ozepharma Pty Ltd

U12/6 Gladstone Rd CASTLE HILL NSW 2154 Australia

Proposed to be Used
IR DIVISION
Cl.5;Medical preparations for dentistry.

Cl.10;Medical, surgical and dental apparatus and instruments and parts and fittings therefore.
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3970142    03/07/2018
[International Registration No. : 1426694]
MTS LOJISTIK VE TASIMACILIK HIZMETLERI TICARET ANONIM SIRKETI

Fulya Mahallesi Büyukdere Caddesi Torun Cenîer Ofis Tovver No:72D Kat: 6 Ofis No:25 Mecidiyeköy Sisli Istanbul Turkey

Proposed to be Used
IR DIVISION
Cl.36;Insurance services; financial and monetary affairs; real estate brokers, real estate agencies and real estate 
management; customs brokerage services.

Cl.39;Land, water and air transport services; rental of land, water or air vehicles; arranging of tours; travel reservation; 
issuing of tickets for travel; courier services (messages or merchandise); car parking; garage rental; boat storage; 
transport by pipeline; electricity distribution; water supplying; rescue operations for vehicles and goods; storage, 
wrapping and packaging of goods.
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3970305    17/09/2018
[International Registration No. : 1386533]
OVS S.P.A.

Via Terraglio, 17 I-30174 Venezia Mestre (VE) Italy

Proposed to be Used
IR DIVISION
Cl.24;Fabrics and textile products not included in other classes; bed blankets and table covers.

Cl.25;Clothing, footwear, headgear.
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3970340    17/09/2018
[International Registration No. : 1174021]
OVS S.P.A.

Via Terraglio, 17 I-30174 VENEZIA MESTRE (VE) Italy

Proposed to be Used
IR DIVISION
Cl.24;Bathroom linen; towel blankets; towels of textile; bath towels; face towels; hand towels; beach towels; sports 
towels; hooded towels; towels for children and infants; washing mitts; household linens; kitchen linens; table linens; 
table covers; table cloths; bed linens for children and infants; receiving blankets; bed blankets; quilts; eiderdowns; bed 
sheets; bed covers; pillow cases; pillow covers; covers for cushions; mattress covers; protective loose covers for 
mattresses and furniture; travelling rugs; mosquito nets; handkerchiefs of textile.

Cl.25;Clothing for children and babies; underwear, nightwear, beachwear, casualwear, swimwear for children; 
underclothing for babies; babies' sleepwear; layettes; maternity wear; cloth bibs; clothing accessories, namely, mufflers, 
gloves, mittens, ear muffs, stockings, socks, pantyhose, leotards, leg warmers, leggings, bathrobes; footwear for children 
and babies; headwear, namely, berets, caps, hats, sun hats, hoods, balaclava, bandannas.
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Priority claimed from 31/01/2018; Application No. : 4424416 ;France 

3972134    23/07/2018
[International Registration No. : 1427836]
Louis Vuitton Malletier

2 rue du Pont-Neuf F-75001 PARIS France

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather; trunks and suitcases; traveling bags, sports bags; handbags, backpacks; beach 
bags, school bags, satchels, shopping bags; traveling trunks; travel bags for clothing and shoes; attaché cases and 
document cases, attaché cases for documents, briefcases (leather goods); purses, wallets, card holders (wallets), coin 
purses not of precious metal, key cases (leather goods); boxes of leather or imitation leather; traveling sets (leatherware); 
vanity cases, not fitted; pouches of leather, clutch bags (evening handbags); parasols; umbrellas; clothing for animals, 
bags for carrying animals.

Cl.25;Clothing, pullovers, vests, shirts, tee-shirts, trousers, jackets, suits, coats, raincoats, overcoats, parkas, skirts, 
dresses, shorts; pajamas, house coats, nightgowns and nightshirts, dressing gowns; hats, caps of all kinds, gloves 
(clothing), neckties, belts (clothing), leather belts, scarves, pocket squares (clothing), sashes for wear, shawls, stockings, 
socks, tights, suspenders, stoles; underwear, lingerie; bathing suits; footwear, slippers, boots and half-boots.
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3972136    06/06/2018
[International Registration No. : 1427277]
Nordic Tools AS

P.O. Box 109 Leirdal N-1009 Oslo Norway

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools; engines (except for land vehicles); machine coupling and transmission components, 
other than for land vehicles, and parts therefor; agricultural tools (other than manually operated); incubators for eggs.

Cl.8;Hand tools and instruments (manually operated); cutlery, forks and spoons; cutting and pointed weapons, razors, 
shaving razors and electric shaving instruments.
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Priority claimed from 02/08/2018; Application No. : 88063434 ;United States of America 

3975030    07/08/2018
[International Registration No. : 1427727]
Komline-Sanderson Corporation

12 Holland Avenue Peapack NJ 07977 United States of America

Proposed to be Used
IR DIVISION
Cl.11;Drying, dewatering, thickening, separating and filtering liquids from solids, waste and water treatment, and 
pollution control equipment for industrial and municipal use, and parts therefor.

Cl.37;Repair or maintenance of drying, dewatering, thickening, separating and filtering liquids from solids, waste and 
water treatment, and pollution control equipment.

Cl.42;Engineering services for the design and specification of drying, dewatering, thickening, separating and filtering 
liquids from solids, waste and water treatment, and pollution control equipment.
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Priority claimed from 23/11/2017; Application No. : 2017/08248 ;Sweden 

3975035    18/05/2018
[International Registration No. : 1427887]
Organofuel Sweden AB

c/o BIZMAKER, Storgatan 73F SE-852 30 Sundsvall Sweden

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in the manufacture of cosmetics; chemical additives for use in the manufacture of cosmetics.

Cl.3;Cosmetics; cosmetics for use on the skin; cosmetics for animals; cosmetics for use in the treatment of wrinkled 
skin; cosmetics for personal use; beauty care cosmetics; cosmetics in the form of creams; cosmetics in the form of gels; 
cosmetics in the form of oils; cosmetics and cosmetic preparations.

Cl.5;Medicines for veterinary purposes; pharmaceuticals and natural remedies; medical preparations; agricultural 
biopesticides; biocides; domestic biopesticides; fungicides for medical use; fungicides for agricultural use; fungicides for
domestic use; insect repellents; insecticides; vine disease treating chemicals; forestry (chemicals for -), [herbicides]; 
forestry (chemicals for -), [parasiticide]; forestry (chemicals for -), [fungicides]; chemical preparations, including 
pesticides; fodder additives for medical purposes; feed supplements for veterinary use; fodder supplements for 
veterinary purposes.
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Priority claimed from 06/06/2018; Application No. : 2018-074870 ;Japan 

3976184    03/07/2018
[International Registration No. : 1427121]
Suntory Holdings Limited

1-40, Dojimahama 2-chome, Kita-ku, Osaka-shi Osaka 530-8203 Japan

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations; reagent paper for medical purposes; lacteal flour for babies; dietary supplements for 
humans; dietetic beverages adapted for medical purposes; dietic foods adapted for medical purposes; beverages for 
babies; food for babies.

Cl.30;Tea; coffee; cocoa; ice; confectionery; bread and buns; sandwiches; steamed buns stuffed with minced meat 
[chuka-manjuh]; hamburgers [sandwiches]; pizzas; hot dogs [sandwiches]; meat pies; unroasted coffee; cereal 
preparations; Chinese stuffed dumplings [gyoza, cooked]; Chinese steamed dumplings [shumai, cooked]; sushi; fried 
balls of batter mix with small pieces of octopus [takoyaki]; box lunches consisting of rice, with added meat, fish or 
vegetables; ravioli.

Cl.32;Beer; beer flavored low-malt beverages; soft drinks; fruit juices; vegetable juices [beverages]; beer-flavored non 
alcoholic beverages; extracts of hops for making beer; whey beverages.

Cl.33;Sake made in Japan; awamori [distilled rice spirits]; sake substitute; Japanese white liquor [shochu]; Japanese 
sweet rice-based mixed liquor [shiro-zake]; sake; naoshi [Japanese liquor]; Japanese shochu-based mixed liquor [mirin]; 
western liquors in general; alcoholic fruit beverages; Japanese shochu-based beverages [chuhai]; beer-flavored alcoholic 
beverages containing neither malt nor oats; beer-flavored alcoholic beverages containing malt or oats, except beers and 
low malt beers; Chinese liquors in general; flavored liquors.
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Priority claimed from 25/01/2018; Application No. : 4020180011674 ;Republic of Korea 

3976197    18/07/2018
[International Registration No. : 1427027]
TemTree Co., Ltd.

321, Samsan-ro, Nam-gu Ulsan 44713 Republic of Korea

YANG, HONG SUN

B-508, 110, Uisadang-daero, Yeongdeungpo-gu Seoul 07322 Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Computer software that permits games to be played; recorded messenger program; intelligence application 
programs downloadable for wireless terminal; downloadable smart phone application [software]; computer software 
applications, downloadable; computer programs [downloadable software]; databases software applications; computer 
application software for digital or electronic tablets; recorded game software for mobile phones; software for smart TV 
[application]; smart phone application [software]; application software for smart phone; computer software for application 
and database integration; operating system programs; computer application software for mobile phones; computer 
application software [downloadable]; computer software.

Cl.36;Virtual money brokerage; exchanging virtual money; financial trading; processing of financial transactions; 
consultancy services relating to finance; financial assistance; brokerage services relating to financial instruments; 
financing services; financial wealth management services; provision of information in the field of financing; financial 
brokerage; financial investment management; brokerage services relating to electronic money [bitcoin] exchange; 
provision of pricing information about electronic money [bitcoin]; trusteeship of electronic money [bitcoin]; 
administration of electronic money [bitcoin] deposit taking; electronic money transactions; electronic money 
managements; issuance of electronic money.
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Priority claimed from 25/01/2018; Application No. : 4020180011672 ;Republic of Korea 

3976218    18/07/2018
[International Registration No. : 1427026]
TemTree Co., Ltd.

321, Samsan-ro, Nam-gu Ulsan 44713 Republic of Korea

YANG, HONG SUN

B-508, 110, Uisadang-daero, Yeongdeungpo-gu Seoul 07322 Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Computer software that permits games to be played; recorded messenger program; intelligence application 
programs downloadable for wireless terminal; downloadable smart phone application [software]; computer software 
applications, downloadable; computer programs [downloadable software]; databases software applications; computer 
application software for digital or electronic tablets; recorded game software for mobile phones; software for smart TV 
[application]; smart phone application [software]; application software for smart phone; computer software for application 
and database integration; operating system programs; computer application software for mobile phones; computer 
application software [downloadable]; computer software.

Cl.36;Virtual money brokerage; exchanging virtual money; financial trading; processing of financial transactions; 
consultancy services relating to finance; financial assistance; brokerage services relating to financial instruments; 
financing services; financial wealth management services; provision of information in the field of financing; financial 
brokerage; financial investment management; brokerage services relating to electronic money [bitcoin] exchange; 
provision of pricing information about electronic money [bitcoin]; trusteeship of electronic money [bitcoin]; 
administration of electronic money [bitcoin] deposit taking; electronic money transactions; electronic money 
managements; issuance of electronic money.
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Priority claimed from 02/10/2014; Application No. : 30 2014 061 820 ;Germany 

3976234    03/07/2018
[International Registration No. : 1266660]
Frank Krüger

Brand 57 91729 Haundorf Germany

Proposed to be Used
IR DIVISION
Cl.10;Menstrual cups, pots and trays; accessories for menstrual products, namely menstrual cups, disinfection cups, 
size finders as accessories for menstrual cups, removal aids for menstrual cups.

Cl.35;Retail services regarding menstrual products, preparations for genital care, articles for incontinence, products for 
birth control, hygiene articles, therapeutic appliances, pelvic floor trainers, clothing and accessories for the 
aforementioned goods, except for retail services regarding products for oral intake.
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3976243    30/08/2018
[International Registration No. : 1355633]
Ningbo Amico Copper Valves Manufacturing Inc.

No. 68 East Tong He Road, LuoTuo Street, ZhenHai District Ning Bo China

Proposed to be Used
IR DIVISION
Cl.6;Copper, unwrought or semi-wrought; metal pipe fittings; building materials of metal; copper wire, not insulated; 
ironmongery; daily-use locks of metal; steel bottle for pressure gas and angle valve; casks of metal; valves of metal, other 
than parts of machines; rods of metal for welding.

Cl.9;Data processing apparatus; time recording apparatus; photocopiers [photographic, electrostatic, thermic]; 
weighing machines; measures; cameras [photography]; water meter; materials for electricity mains [wires, cables]; 
transformers [electricity]; electrolysers; fire extinguishing apparatus; radiological apparatus for industrial purposes; life 
saving apparatus and equipment; eyeglasses; films, exposed; egg-candlers; electrically heating clothes.

Cl.11;Dampers [heating]; water-pipes installations for sanitary use; pipe line cocks [spigots]; water conduits 
installations for toilets use; water flushing installations; water purification installations; pipe accessory for hot-water 
heating device, including pipe port, pipe water port, pipe water faucet; boilers, other than parts of machines; kerosene 
water heater.

Cl.17;Pipe muffs, not of metal; flexible plastic tube; plastic film other than for wrapping; floating ball for fishery; flexible 
tubes, not of metal; boards and tubes for thermal insulation; floating anti-pollution barriers; insulating materials; 
waterproof packings.
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Priority claimed from 16/04/2016; Application No. : 30 2016 211 192 ;Germany 

3976258    24/09/2018
[International Registration No. : 1362166]
Sebastian Hess

Eigen 28 51503 Rösrath Germany

Sebastian Büttenbender

Helenenwallstraße 5a 50679 Köln Germany

Proposed to be Used
IR DIVISION
Cl.14;Clocks and watches; bracelets (jewellery); bracelets of precious metal; watch straps; precious metals and their 
alloys; cases for clocks and watches; cases [fitted] for jewels; jewellery of precious metal; jewellery, watches, clocks and 
pocket watches; jewels; personal jewellery; jewellery; bracelets and watches combined; watch straps of nylon; clocks; 
watches, clocks and pocket watches; watch bands.

Cl.18;Pocket wallets; credit-card holders; key-bags; purses; purses (wallets); small purses; luggage; luggage, bags, 
wallets and other carrying cases; travel luggage; travel baggage; straps for luggage; travelling sets (leatherware); 
handbags made of leather; garment bags of leather made for travel; overnight bags; small rucksacks; travel cases; leather
credit card wallets; leather briefcases; leather handbags; imitation leather; leather suitcases; leather bags and wallets; 
banknote holders [leatherware]; umbrellas and parasols; trunks and suitcases; travelling handbags; travelling trunks; 
trunks (luggage); travelling cases of leather; straps for luggage; travelling sets; travelling sets [leatherware]; travelling 
bags; travelling bags made of imitation leather; flight bags; trunks and suitcases; wrist mounted carryall bags; straps for 
luggage; rucksacks; key-cases of leather and skins; key-cases of imitation leather; shoe bags for travel; duffel bags; 
walking sticks; bags made of imitation leather; pouches; bags envelopes, pouches of leather, for packaging.

Cl.35;Analysis of advertising response; analysis of the public awareness of advertising; business promotion services 
provided by audio/visual means; business management consultancy, also via the Internet; advice in the field of business 
management and marketing; advisory services for business management; consultancy relating to advertising; business 
management; office functions; marketing agency services; brand strategy services; services to determine the audience 
affected by advertisements; brand development services (advertising and promotion); business management services 
relating to the development of business; business management consulting and advisory services; business management 
services; assistance to management in commercial enterprises in respect of advertising; commercial trading and 
consumer information services; marketing, advertising and promotional services; online advertising; on-line promotion of 
computer networks and websites; advertising by transmission of on-line publicity for third parties through electronic 
communications networks; provision of space on web-sites for advertising goods and services; on-line advertising on a 
computer network; on-line advertising on computer networks; on-line advertising on a computer network; business 
management organization; advertising and promotion services relating to travel tours; presentation of companies on the 
Internet and other media; presentation of goods and services; presentation of goods for sales purposes (for others); 
collection of information relating to advertising; business advice relating to advertising; business administration; 
dissemination of advertising for others; dissemination of advertising for others via the Internet; dissemination of 
advertising for others via an online communications network on the Internet; promoting the sales of the services (on 
behalf of others) by arranging advertisements; promoting the goods and services of others via a global computer 
network; publicity and sales promotion services; promotion, advertising and marketing of on-line websites; negotiation 
and conclusion of commercial transactions for third parties; mediation of trade business for third parties; arranging 
commercial transactions, for others, via online shops; arranging of contracts for the purchase and sale of goods and 
services, for others; arranging advertising contracts for others; arrangement of advertising; production of video 
recordings for advertising purposes; demonstration of goods; promoting the goods and services of others over the 
Internet; advertising services; advertising services for goods and services in websites (on-line); advertising on the 
Internet, for others; advertising via electronic media and specifically the Internet; advertising in periodicals, brochures 
and newspapers; publicity and sales promotion relating to goods and services that may be offered and ordered by 
telecommunication or electronically; advertising and promotion services and related consulting; advertising services 
provided via the Internet; advertising, including online advertising, on a computer network; advertising, marketing and 
promotional services.
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Priority claimed from 20/06/2017; Application No. : 30 2017 106 133 ;Germany 

3976289    24/09/2018
[International Registration No. : 1408655]
Schauenburg International GmbH

Weseler Str. 35 45478 Mülheim an der Ruhr Germany

Proposed to be Used
IR DIVISION
Cl.9;Protective and safety equipment; safety, security, protection and signalling devices; wireless communication 
apparatus; gas detecting apparatus; apparatus for analysing gases; personnel tracking devices; vehicle tracking 
systems; electronic navigational and positioning apparatus and instruments; respirators, other than for artificial 
respiration; analysis apparatus not for medical purposes; electronic access control systems for interlocking doors; 
battery chargers; smart glasses; satellite communication apparatus.

Cl.11;Helmet lights used in mining.

Cl.17;Flexible pipes [not of metal]; air conduits [hoses for ventilation in mining]; flexible plastic hoses for use in 
ventilation; flexible hoses [non-metallic]; fittings, not of metal, for hoses.

6329



Trade Marks Journal No: 1873 ,   29/10/2018           Class 99 
 

3976290    14/09/2018
[International Registration No. : 1411154]
WDM FOOTWEAR AND ACCESSORIES INC

4418 N. Maryland Avenue Shorewood WI 53211 United States of America

Proposed to be Used
IR DIVISION
Cl.18;Wallets, backpacks, duffel bags, tote bags, leather trunks, luggage.

Cl.25;Footwear.

6330



Trade Marks Journal No: 1873 ,   29/10/2018           Class 99 
 

Priority claimed from 14/08/2017; Application No. : 30 2017 020 181 ;Germany 

3976291    25/09/2018
[International Registration No. : 1416643]
FlixMobility GmbH

Birketweg 33 80639 München Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer software (recorded); electronic navigational, tracking and positioning apparatus and instruments; 
electronic publications [downloadable]; electronic payment terminals; encoded cards; encoded cards for use in point of 
sale transactions; encoded magnetic cards; navigational instruments; computer software applications [downloadable]; 
data processing devices; data processing equipment and accessories [electrical and mechanical].

Cl.12;Vehicles; apparatus for locomotion by land, air or water.

Cl.35;Advertising; business management; business administration; office functions; administrative data processing; 
computerized updating and maintenance of business information in computer databases; cost price analysis; business 
inquiries; provision of an on-line marketplace for buyers and sellers of goods and services; ordering services for third 
parties; loyalty scheme services [developing of bonus programs for marketing purposes]; bidding quotation; publication 
of publicity texts; opinion polling; organization of events, exhibitions, fairs and shows for commercial, promotional and 
advertising purposes; presentation of services on communications media for commercial purposes; presentation of 
goods on communication media, for retail purposes; price comparison services; business advice relating to franchising; 
compilation of data in computer databases [data capture]; consumer research; promoting the goods and services of 
others; rental of advertising space; rental of advertising time on communication media; negotiation and conclusion of 
commercial transactions for third parties; providing and rental of advertising space and advertising material; procurement
of contracts [for others]; compilation of directories for publication on the internet; promotional services in order to 
provide a searchable online advertising guide featuring the goods and services of other on-line vendors on the internet; 
advertising, marketing and promotional services; compilation and provision of trade and business price and statistical 
information; compilation and systematization of information in databanks; compilation of directories for publication on 
the internet; advice and information about customer services and product management and prices on internet sites in 
connection with purchases made over the internet; providing commercial information relating to sellers' goods and 
services and sellers' performance; providing business information directory services via a global computer network; 
marketing, marketing studies and market analysis; advertising and promotion services and information services relating 
thereto; providing of business and commercial contact information via the internet; business and organizational 
administration of transport infrastructure systems; data processing services.

Cl.36;Insurance; financial affairs; monetary affairs; real estate affairs; finance services; insurance and credit services; 
travel insurance services; providing information by means of a global computer network in relation to the aforesaid 
services; card services; credit and debit card services; issuing of vouchers, tokens of value and travelers cheques; 
providing financial information via a web site; brokerage; electronic payment services; electronic funds transfer and 
payment services; auto financing services; financing, brokerage and guaranteeing of loans for others; guarantee 
insurance services; insurance brokerage; providing of information and consultancy in the field of insurance and finance.

Cl.38;Telecommunications; providing access to databases; providing access to data and information on the Internet; 
access to content, websites and portals; providing of forums [chat rooms] for social networking; providing of chat room 
services for social networking; transfer of data for providing of evaluative feedback and ratings of sellers' goods and 
services and sellers' performance; electronic mail and messaging services; electronic order transmission; providing 
access to online computer databases containing information, comparisons and offers, in particular relating to trips and 
travel service; providing access to websites containing tourism, travel and geographical information, maps, map images 
and travel routes; providing access to websites for contributing ratings in the field of travel.

Cl.39;Transport; packaging and storage of goods; travel arrangement; transportation information; delivery of goods; 
transport brokerage; transport reservation; transportation logistics; arrangement of transportation; transport of 
passengers and of goods; escorting of travelers; chauffeur services; arranging of passenger transport; organizing and 
arranging travel; arranging of passenger transport; transport services; travel and passenger transportation; travel 
information; provision of information for transport and tourist information services including timetables, fares, schedules, 
interchanges; provision of information relating to travel and transport including such services provided online from a 
computer database, the Internet or other global computer network systems and/or by SMS text or email messaging; 
services for the booking of travels; issuing of travel tickets; services for the arrangement of transport of groups of people,

6331



individuals, families and associated luggage and goods; organization of sightseeing tours; booking of seats (travel); 
consultancy, advisory and information services relating to passenger transportation services, transport infrastructure and
integrated transport systems; ticket reservation services; computerized travel booking agency services; organization and 
arrangement of travel activities; towing of vehicles; tracking of vehicles via electronic navigation or positioning services 
[transport information]; Global Positioning System navigation services; travel reservation; transport reservation; 
reservation in relation to vehicle rental; vehicle routing by computer on data networks; location tracking of passenger or 
freight vehicles via computer or GPS; taxi transport; arranging of passenger transport; rental of transport vehicles; 
vehicle hire; providing and rental of vehicles; arranging of passenger transport; arrangement of transportation; providing 
information relating to vehicle driving services; providing of information relating to traffic and traffic congestion.

Cl.42;Provision of search engines for the Internet; software as a service (SaaS); scientific and technological services 
and research and design relating thereto; industrial analysis and research services; design and development of computer 
hardware and computer software.

Cl.43;Services for providing food and drink, temporary accommodation; travel agency services, namely, making 
reservations and bookings for temporary accommodations; travel agency services, namely making reservations and 
bookings for restaurants.
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Priority claimed from 16/04/2018; Application No. : 248855 ;Greece 

3976300    25/06/2018
[International Registration No. : 1427999]
KORRES S.A NATURAL PRODUCTS

3 Drosini & Tatoiou Str. GR-144 52 Metamorfosi Athens Greece

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use, cleaning, polishing, scouring and abrasive 
preparations, non-medicated soaps, perfumery, essential oils, non-medicated cosmetics, non-medicated hair lotions, non-
medicated dentifrices.

Cl.5;Pharmaceuticals, medical and veterinary preparations; sanitary preparations for medical purposes; dietetic food 
and substances adapted for medical or veterinary use, food for babies; dietary supplements for humans and animals; 
plasters, materials for dressings; material for stopping teeth, dental wax; disinfectants; preparations for destroying 
vermin; fungicides, herbicides.

Cl.35;Advertising; business management; business administration; office functions.
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3976305    22/06/2018
[International Registration No. : 1428164]
NITTA GELATIN CO., LTD.

4-26, Sakuragawa 4-chome, Naniwa-ku, Osaka-shi Osaka 556-0022 Japan

Proposed to be Used
IR DIVISION
Cl.1;Biological tissue cultures, other than for medical or veterinary purposes; biological preparations for use in cell 
cultures, other than for medical or veterinary use; cell culture reagents for scientific or research purposes; cell culture 
reagents for laboratory use; diagnostic reagents for scientific or research use; reagents for research purposes.

Cl.5;Gelatin for medical purposes; collagen for medical purposes; collagen peptide for medical purposes; biological 
tissue cultures for medical purposes; biological preparations for medical purposes; pharmaceuticals.
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3976308    25/05/2018
[International Registration No. : 1428291]
iNDTact GmbH

Friedrich-Bergius-Ring 15 97076 Würzburg Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, weighing, measuring, signalling, checking (supervision), life-saving and teaching 
apparatus and instruments; apparatus and instruments for conducting, switching, transforming, accumulating, regulating 
or controlling electricity; phonograph records; data processing equipment and computers; acoustic couplers; 
connections for electric lines; connection units (electric-); aerials; peripherals adapted for use with computers; programs 
for computers; computer software, recorded; detectors; diagnostic apparatus, not for medical purposes; pressure 
measuring apparatus; electric sensors; coils, electric; transformers [electricity]; resistances, electric; wires, electric; 
cables, electric; condensers [capacitors]; telerupters; frequency meters; printed circuits; high-frequency apparatus; dog 
whistles; hygrometers; terminals [electricity]; coaxial cables; collectors, electric; comparators; contacts, electric; 
regulating apparatus, electric; headphones; loudspeakers; materials for electricity mains [wires, cables]; material testing 
instruments and machines; measuring apparatus; measuring devices, electric; measuring instruments; levelling staffs 
[surveying instruments]; plane tables [surveying instruments]; microphones; microprocessors; monitors [computer 
programs]; nautical apparatus and instruments; slope indicators; optical fibers [light conducting filaments]; apparatus 
and instruments for physics; pyrometers; levels [instruments for determining the horizontal]; acoustic conduits; 
diaphragms [acoustics]; sound locating instruments; horns for loudspeakers; commutators; integrated circuits; naval 
signalling apparatus; balances [steelyards]; transmitters of electronic signals; electronic tags for goods; electro-dynamic 
apparatus for the remote control of signals; sonars; probes for scientific purposes; converters, electric; walkie-talkies; 
transponders; monitoring apparatus, electric; ultrasound apparatus, not for medical purposes; junction sleeves for 
electric cables; connectors [electricity]; anemometers.

Cl.17;Plastics in extruded form for use in manufacture; insulating materials; acrylic resins, semi-processed; dielectrics 
[insulators]; shock-absorbing buffers of rubber; composites; bonded fibre materials; insulating oil; insulating paper; 
carbon fibre; synthetic resins, semi-processed; plastic substances, semi-processed; plastic fibres, other than for textile 
use; ceramic fibres; plastic film, other than for wrapping; ceramic films.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and computer software; physics [research]; physics, services of 
a technical measuring and testing laboratory; engineering services; technical testing; scientific testing services; 
measuring of greenhouse gas emissions, conducting sampling and analysis services to assess pollution levels; 
preparation of data processing programmes; surveying; preparation of scientific reports; chemical research; technical 
research; calibration and function testing of measuring apparatus; material testing; scientific research conducted using 
databases and the Internet; research (physics-); quality control; research and development with regard to new products, 
for others; scientific research; certification [quality control].

6335



Trade Marks Journal No: 1873 ,   29/10/2018           Class 99 
 

 

3976313    10/08/2018
[International Registration No. : 1427603]
Ansell Electrical Products Limited

Unit 6B Stonecross Industrial Park, Yew Tree Way, Warrington, Cheshire WA3 3JD United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Electrical and electronic control apparatus for use with lighting; electric light dimmers; electric light switches; 
lighting ballasts; light-emitting diodes (LED); remote control apparatus for LED light bulbs and LED light fittings; software 
and downloadable application software for the control of lighting apparatus; batteries for lighting; electric cable and wires 
for use with lighting apparatus.

Cl.11;Apparatus and instruments for lighting; lighting installations, fittings and fixtures; outdoor and garden lighting; 
security lighting; display lighting; decorative lighting; emergency lighting; floodlighting; lighting for commercial and 
industrial purposes; bulbs for lighting; lamps for lighting; light-emitting diodes (LED) lighting apparatus; LED light bulbs; 
LED light machines; LED luminaries.
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Priority claimed from 19/03/2018; Application No. : 1371994 ;Benelux 

3976333    23/07/2018
[International Registration No. : 1427601]
Rodepa Vastgoed B.V.

Lenteweg 40 NL-7532 RB Enschede Netherlands

Proposed to be Used
IR DIVISION
Cl.1;Unprocessed plastics as raw materials; unprocessed plastics in the form of granulates; unprocessed plastics in the
form of powders or granules for grinding; unprocessed plastics in the form of pellets; unprocessed plastics as raw 
materials for industrial use.

Cl.35;Wholesale services, purchasing agency services and import and export agency for plastic waste, unprocessed 
plastics as raw materials, unprocessed plastics in the form of granulates, plastics as grinding products in the form of 
powders or granules, unprocessed plastics in the form of pellets and unprocessed plastics as raw materials for industrial 
use.

Cl.40;Recycling plastics and plastic waste; processing of plastics and plastic waste.
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Priority claimed from 14/12/2017; Application No. : 28084179 ;China 

3976336    16/04/2018
[International Registration No. : 1427623]
TAIZHOU HANGDA ELECTROMECHANICAL CO.,LTD.

South Of Tengling Tunnel, Chengnan Town, Wenling, Taizhou 317500 Zhejiang China

Proposed to be Used
IR DIVISION
Cl.7;Packing machinery; centrifugal machines; aerocondensers; fans for the compression, sucking and carrying of 
grain; suction machines for industrial purposes; blowing engines; alternators; motors for boats; fans for motors and 
engines; starters for motors and engines; blowing machines.

Cl.11;Ventilation hoods; air deodorizing apparatus; air cooling apparatus; air conditioning installations; air filtering 
installations; fans [air-conditioning]; ionization apparatus for the treatment of air or water; exhaust fans; air purifying 
apparatus and machines; fans [parts of air-conditioning installations]; ventilation [air-conditioning] installations and 
apparatus; air-humidifying devices; gas condensers, other than parts of machines; cooling appliances and installations.
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Priority claimed from 05/06/2018; Application No. : 4458803 ;France 

3976338    12/06/2018
[International Registration No. : 1427607]
S.C. Johnson & Son, Inc.

1525 Howe Street Racine, WI 53403-2236 United States of America

Proposed to be Used
IR DIVISION
Cl.2;Coatings and coverings for protecting and sealing surfaces (floors).

Cl.3;All-purpose cleaning preparations; lime removal, anti-rust and anti-calcium preparations; cleaning preparations for 
all floors; cleaning and waxing preparations for finishing surfaces (floors); floor stripping preparations; washable 
degreasing preparations for hard surfaces; toilet bowl detergents; cleaning preparations for baths and showers; wax for 
furniture; cleaning preparations for surfaces, including glazed surfaces; air fragrances; anti-stain preparations and 
preparations for removing traces of earth and mud; preparations for cleaning carpets and carpeting; preparations for 
unblocking pipe systems; pre-filled replacement cartridges for non-electric trigger sprayers for cleaning products; 
cleaning products for sealing joints (walls, floors); hand soaps (non-medicated).

Cl.5;All-purpose disinfectants; preparations for destroying weeds and vermin, including insecticides, pesticides, 
herbicides and insect repellents.

Cl.8;Hand-operated sprayers, namely non-electric trigger sprayers for cleaning products.

Cl.16;Plastic bags for all domestic uses.

Cl.21;Plastic storage receptacles for household use; cleaning solution dispensers; spray guns for garden hoses; 
plastic nozzles used as accessories for filling the cartridges of non-electric sprayers of cleaning products; mop brushes.
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Priority claimed from 14/02/2018; Application No. : 4428490 ;France 

3976342    13/07/2018
[International Registration No. : 1427618]
PERNOD RICARD

12 place des États-Unis F-75016 Paris France

Proposed to be Used
IR DIVISION
Cl.9;Downloadable electronic publications; downloadable applications for mobile telephones and tablets.

Cl.16;Posters, albums, almanacs, calendars, pamphlets, catalogs, newsletters, journals, magazines, newspapers, 
photographs; bottle packaging of cardboard or paper; greeting cards.

Cl.33;Alcoholic beverages (except beers).

Cl.35;Retail sale or wholesale services for products, providing on-line sales areas for buyers and sellers of products, 
grouping (excluding the transport thereof) of products for others, presentation of products on communication media for 
the retail sale or wholesale of products, dissemination of advertising material, connecting trade and business contacts, all 
the aforesaid services being in connection with alcoholic beverages and products required for the tasting of alcoholic 
beverages.

Cl.36;Financial sponsorship of cultural, artistic or sporting activities; provision of financial information for investors 
and shareholders; Provision of financial information online.

Cl.41;Editing, including on the Internet, of publications, journals and magazines; organization of seminars and 
conferences; organization and conducting of beverage tasting events for educational purposes; organization of cultural 
activities, particularly in the artistic field.
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Priority claimed from 03/07/2018; Application No. : 88025069 ;United States of America 

3976350    09/07/2018
[International Registration No. : 1427627]
Autodesk, Inc.

111 McInnis Parkway San Rafael CA 94903 United States of America

Proposed to be Used
IR DIVISION
Cl.9;CAD/CAM software for machine control and general use; computer aided design (CAD) software for general use; 
computer aided manufacturing (CAM) software for machine control and general use; computer game software; computer 
graphics software; computer software for designing in the field of architecture, digital prototyping, graphic design, 
multimedia production, viewing of video entertainment, special effects, film editing, project management, image 
manipulation, home design, simulation, visualization, rendering of digital objects and images, and data management; 
computer software for architecture design, digital prototyping, graphic design, multimedia production, viewing of video 
entertainment, special effects, film editing, project management, image manipulation, home design, simulation, 
visualization, rendering of digital objects and images, and, data management and that may be downloaded from a global 
computer network; educational software featuring instruction in design, art, multimedia, image manipulation and 
architecture; software for processing images, graphics and text; computer software for aiding, operating, and controlling 
devices for printing of three-dimensional (3D) objects; computer aided design (CAD) software for designing and/or 
printing of three-dimensional objects; computer software for scanning and processing of three-dimensional (3D) objects; 
computer software for designing, creating, visualizing, editing, optimizing, and analyzing 3D meshes, 3D models, 3D point 
clouds, and orthographic projections and views; computer software for designing, creating, visualizing, editing, 
optimizing, and analyzing 3D meshes and 3D models; computer software for use in creating digital prototypes, virtual 
prototypes, 3D product presentations and renderings, and 3D design reviews and for streaming 3D data; computer 
software for use in manufacturing and 3D printing; computer software for use in electronic design automation and for 
designing and manufacturing printed circuit boards; computer software development tools.

Cl.41;Computer education training services; education services, namely, providing live and on-line seminars and 
programs in the field of computer aided design and manufacture, graphics, image manipulation, construction and project 
management, architectural design, digital prototyping, and computer software usage; training in the use of computer 
software in the fields of computer aided design and manufacture, graphics, image manipulation, construction and project 
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management, architectural design, digital prototyping, and computer software usage.

Cl.42;Cloud computing featuring software for computer aided design, graphics design, multimedia production, project 
management, image manipulation and home design for use by architects, interior designers, civil engineers, construction 
managers, computer aided designers, multimedia manipulators, prototype creators, and graphics professionals; 
computer aided graphic design; computer project management services; computer services, namely, creating an on-line 
community for registered users to publish and share their own content and images online; providing a secure electronic 
online system featuring technology which allows users to create, publish, modify, share and produce personalized things 
from digital content, models and designs; providing a web site featuring technology that enables users to design their 
own home layouts, three dimensional objects and construction projects; providing a web site featuring temporary use of 
non-downloadable software for tools for image editing, simulation, visualization, rendering of digital objects and images, 
data management, construction projects, home design, object design and computer graphics; providing an Internet 
website portal offering information in the field of computer aided design; cloud computing featuring software for aiding, 
operating, and controlling devices for printing of three-dimensional (3D) objects; software as a service (SAAS) services 
featuring software for use in designing, creating, visualizing, editing, optimizing, and analyzing 3D meshes, 3D models, 3D
point clouds, and orthographic projections and views; providing temporary use of on-line non-downloadable software for 
use in designing, creating, visualizing, editing, optimizing, and analyzing 3D meshes, 3D models, 3D point clouds, and 
orthographic projections and views; platform as a service (PAAS) featuring computer software platforms providing 
application programming interfaces, and software development kits to enable software developers and businesses, to 
develop software applications, products, and services; providing an Internet website portal offering information on 
software development; software development consulting in the fields of manufacturing, architecture, building, 
construction, product design, media, and entertainment; technical support services in the field of software development, 
namely, providing software development for others; software as a service (SAAS) services featuring software for use in 
manufacturing and 3D printing; providing temporary use of on-line non-downloadable software for use in manufacturing 
and 3D printing; software as a service (SAAS) services featuring software for use in electronic design automation and for 
designing and manufacturing printed circuit boards; providing temporary use of on-line nondownloadable software for 
use in electronic design automation and for designing and manufacturing printed circuit boards.
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Priority claimed from 02/02/2018; Application No. : 87782508 ;United States of America 

3976356    01/08/2018
[International Registration No. : 1427632]
Zero Mass Water, Inc.

6500 E. McDowell Road Scottsdale AZ 85257 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Software for mobile phones and smart devices, namely, software to provide database and dashboard 
communication and management; solar panels for the production electricity; solar panels for the production of electricity 
to be used to operate software for use in collecting wired and wireless data via sensors.

Cl.11;Systems for extracting potable water from air using solar panels and a desiccant; solar panels, namely, solar heat 
collection panels for use in the production of potable water and heat; drinking water faucets for systems that extract 
potable water from air using solar panels and a desiccant; devices for filtering drinking water produced by systems for 
extracting potable water from air using solar panels and a desiccant; filtering units for producing potable water for 
domestic use, namely, filtering units for systems for extracting potable water from air using solar panels and a desiccant.

Cl.21;Water bottles sold empty.
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3976359    28/06/2018
[International Registration No. : 1427709]
GRUPO GRECO GRES INTERNACIONAL, S.L.

Carretera de Ocaña, km, 34.500 E-45240 Alameda de la Sagra Spain

Proposed to be Used
IR DIVISION
Cl.6;Building materials of metal; partitions of metal; divisions of metal [partitions]; tubes of metal; posts of metal; 
scaffolding of metal; metal gratings; metal formwork for concrete; paving blocks of metal; ducts of metal; pipes of metal; 
locksmithing goods of metal for construction; metal hardware articles.

Cl.19;Alabaster; clay; sand; terra-cotta [building material]; granite; gravel; clay [Fuller's earth]; marble; stones; rock 
gravel; earth for bricks; building materials, not of metal; cement; paving blocks, not of metal; floor tiles not of metal; 
mosaics for building; tiles, not of metal; partitions not of metal; scaffolding other than of metal materials; sandstone for 
building; ceramic floor tiles.
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3976367    21/08/2018
[International Registration No. : 1427079]
AB Lindex

Nils Ericsonsplatsen 3 SE-411 03 Göteborg Sweden

Proposed to be Used
IR DIVISION
Cl.14;Precious metals and their alloys and goods in precious metals or coated therewith, not included in other classes; 
jewellery, precious stones; horological and chronometric instruments.

Cl.18;Leather and imitations of leather, and goods made of these materials and not included in other classes; animal 
skins, hides; trunks and travelling bags; umbrellas, parasols and walking sticks; whips, harness and saddlery.

Cl.25;Clothing, footwear, headgear.

Cl.26;Lace and embroidery, ribbons and braid; buttons, hooks and eyes, pins and needles; artificial flowers.
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Priority claimed from 27/07/2017; Application No. : 710944 ;Switzerland 

3977042    18/12/2017
[International Registration No. : 1427060]
Comité International Olympique

Château de Vidy CH-1007 Lausanne Switzerland

Proposed to be Used
IR DIVISION
Cl.35;Advertising; dissemination of advertising matter via all media, in particular in the form of thematic messages 
centered on human values; advertising by sponsoring; business management; business administration; office functions; 
promoting the goods and services of others, by means of contractual agreements, in particular sponsoring and licensing 
agreements, enabling them to gain additional notoriety and/or enhanced image and/or a surge of sympathy derived from 
the notoriety and/or enhanced image resulting from cultural and sporting events, in particular international events, and/or 
a surge of sympathy generated by the above; promoting the goods and services of others by means of what is referred to 
as the initial interest factor leading the public to consider, among a multitude of competitors, goods or services presented 
to the public bearing signs, emblems or messages able to capture its attention; promoting the goods and services of 
others by means of the so-called image transfer; rental of advertising space of all type and on all media, whether digital or 
not; business administration of the participation of national teams to an international athletic competition, and promoting 
the support to said teams with the public and the concerned circles; inventory management services; consultation 
relating to stock monitoring services; advertising by means of direct marketing for others consisting in marketing of 
databases; consultation for advertising by means of direct marketing for others consisting in marketing of databases; 
consultation services in connection with business reorganization; truck and automobile fleet management services, 
namely billing and consulting in connection with the administrative management of truck and automobile fleets; business 
administration consultancy; administrative management of power plants of others; business consultation in connection 
with the management of power plants, commercial services, namely administration of contracts for repair and servicing, 
supply chain management services and consulting services relating to the purchase and supply of chemical services and 
products, supply management and product inventory, limitation of costs; consulting, marketing, analysis of prices and 
costs concerning devices for electrochemical purification of liquids for industrial use; administrative, commercial and 
technical management of computer files; data input and processing services; retail sale of electric and electronic 
machines and apparatus (the bringing together, for the benefit of others, of a range of goods so as to enable customers to 
view and purchase said goods at their convenience in a retail store carrying electrical goods), information concerning the 
sale of raw materials, commercial information, commercial information agencies, rental of photocopiers; promoting the 
sale of goods and services of others including by means of advertisements, promotional competitions, awarding of prizes 
and bonuses in the form of promotional lotteries, discounts, reduction tokens and value-added offers in connection with 
the use of payment cards; promoting sporting competitions and events for use by others; promoting concerts and 
cultural events for others, organization of exhibitions for commercial or advertising purposes; provision of 
documentation, namely direct mail advertising, distribution of advertising material, distribution of samples, reproduction 
of documents; advertising concerning the promotion of commercial sales of goods and services for retail sale purposes; 
provision of information in connection with e-commerce and electronic retail sale; provision of information concerning 
the purchase of goods and services on line via the Internet and other computer networks; tourist documentation services 
through tourist agencies, namely advertising concerning transport, travel, hotels, accommodation, food and meals, 
sports, entertainment and sightseeing tours; maintenance of computerized databases; computerized file management, 
namely, digital file management comprising a portfolio of images and video sequences intended for use under license in 
traditional advertising and in the promotion of behavior (moral advertising); retail services or wholesale services for tires; 
retail services or wholesale services for sports goods; retail services or wholesale services for bicycles and parts and 
fittings for bicycles.

Cl.41;Educational services; providing of training; entertainment; sporting and cultural activities, televised sporting and 
cultural entertainment; organization of exhibitions for cultural and educational purposes; organization of lotteries and 
competitions; betting and gambling services in connection with or relating to sports; entertainment services provided 
during sporting events or concerning sporting events; organization of sporting and cultural events and activities; 
organization of real or virtual sporting competitions; management of sports facilities; rental of audio and video 
equipment; production of films, other than advertising films; production of sound and video recordings; presentation and 
distribution of films and of sound and video recordings; rental of films and of sound and video recordings; rental and/or 
provision via a computer network of interactive education and entertainment products, namely interactive compact discs, 
CD-ROMs, computer games; entertainment, namely presentation of interactive education and entertainment products, 
namely interactive compact discs, CD-ROMs, computer games; radio and television coverage of sporting events; 
production of television and radio programs and of videotapes; production of cartoons; production of animated programs 
for television; reservation of tickets for sporting events and shows; timing of sports events; organization of beauty 
contests; interactive entertainment; on-line betting services; provision of games on the Internet; provision of raffle 
services; information concerning entertainment or education, provided on line from a data bank or the Internet; electronic 
game services provided by means of the Internet; providing on line electronic publications; publication of books, 
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magazines, texts (other than publicity texts) and periodicals; online publication of electronic books, magazines, texts 
(other than publicity texts) and periodicals; provision of digital music from the Internet; provision of digital music from 
MP3 web sites; provision of sporting results; information services concerning sports and sporting events; rental of 
recorded sounds and images; audio production services; information services concerning sporting events provided on 
line from a computer database or the Internet; editing and publishing services; provision of digital music (non-
downloadable); offering digital music by means of telecommunications; publication of statistics regarding sporting 
results and audience ratings for sporting competitions; training in the use and operation of systems for signaling and 
notification of crossings for the railway and transit industries; education services in the field of medical imaging and 
diagnosis, namely conducting of seminars, conferences, symposiums or workshops concerning the pharmaceutical 
industry, intended for medical practitioners and employees of pharmaceutical companies; education services, namely 
conducting of seminars, conferences, symposiums or workshops in the field of life sciences and biotechnology for 
scientists and researchers; conducting of seminars on problems in connection with industrial water treatment; training 
services in all the aforesaid fields; training services in the field of management and medicine by means of the use of 
instructions and demonstrations provided on line, via the Internet, intranets and extranets; education services, namely 
conducting of practical training workshops, courses and seminars including demonstrations in the field of medicine and 
management; design, conducting and hosting of courses, seminars and all training activities in the field of information 
technology; organization and performance of concerts; booking of seats for shows; movie presentations; entertainment 
information; film production; show production; theater production services; operation of golf facilities; health club 
services (fitness training); sports camp services; presentation of live performances; film projection; organization of 
shows (impresario services); holiday camp services [entertainment]; movie studios; news reporter services; provision of 
on-line electronic publications, not downloadable; music hall services; education services, namely conducting of 
courses, seminars, presentations, video presentations; provision of educational material, namely dissemination of 
material in the field of financial knowledge; education services in the field of tourism; information services in the field of 
tourism, namely information services regarding reservation of tickets for recreational events; information services in the 
field of tourism, namely information services regarding entertainment; information services in the field of tourism, namely 
information services regarding planned sporting, cultural and recreational activities; services in connection with 
entertainment for tourist assistance; tourist reservation services, namely activity and entertainment reservation services; 
assistance services for tourists concerning reservation of tickets for recreational events; assistance services for tourists 
concerning planned sporting, cultural and recreational activities; presenting of prizes rewarding the authors of 
exceptional acts or performances; arranging and conducting ceremonies relating to the presentation of prizes and 
awards.
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3977230    20/04/2018
[International Registration No. : 1427443]
TICOMM & PROMACO S.r.l.

Via Parini, 111/E I-20064 GORGONZOLA (MI) Italy

Proposed to be Used
IR DIVISION
Cl.6;Grating.

Cl.19;Grids of reinforced plastic and related parts.

Cl.37;Building construction; repair; installation services.
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Priority claimed from 08/06/2017; Application No. : T201751397 ;Finland 

3977242    07/12/2017
[International Registration No. : 1428297]
Nokia Technologies Oy

Karaportti 3 FI-02610 Espoo Finland

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
storing, transforming, accumulating, regulating or controlling electricity; apparatus for recording, capturing, storing, 
processing, editing, displaying, transmission or reproduction and play back of sound or images; magnetic data carriers, 
recording discs; compact discs, DVDs and other digital and optical recording media; mechanisms for coin-operated 
apparatus; cash registers, calculating machines, data processing equipment, computers and computer hardware, parts 
and fittings thereof; computer peripheral devices; computer software; fire-extinguishing apparatus; telecommunications 
devices, apparatuses and equipment, parts and fittings thereof; base stations for telecommunication networks, computer 
networks, connectivity and wireless communication networks; transmitters, receivers, electronic controllers, electric 
switches, antennas, cables; wires; amplifiers; commutators; cells for telecommunication networks, computer networks, 
connectivity networks and wireless communication networks; modems; radio and microwave transmission devices and 
equipment; apparatus and instruments for data communication, satellite communication and telecommunication; 
apparatus and instruments for monitoring of telecommunication networks and data communication networks; radar 
equipment; ciphering equipment, cryptoaid equipment; phones, smartphones and other wearable and portable electronic 
devices for capturing, receiving, collecting, recording, reading, displaying, organizing, editing, transmitting, sharing, 
manipulating and reviewing data, text, maps, images and sounds; portable media players; tablets; electronic agendas; 
electronic book readers; notebook computers; digital photo frames; cameras; camcorders; tripods for cameras; sensors; 
presence capture devices; wearable connected devices, namely devices in the form of watches, glasses, contact lenses, 
headbands, gloves, bracelets, earrings, jewelry, helmets and contact lenses that can be used for computing, sensing, 
scanning, recording, displaying, monitoring, data-processing, remote-controlling, predicting, programming, connecting to 
computer networks or for telecommunication purposes; wearable connected devices, namely computing devices to be 
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carried by end-users, or to be worn on or into the body of end-users or to be incorporated into clothing, footwear, 
headgear, contact lenses, bags, textiles, fabrics, tissue and any kinds of materials and portable goods and accessories 
and that can be used for computing, sensing scanning, recording, displaying, monitoring, data-processing, remote 
controlling, predicting, programming, connecting to computer networks or for telecommunication purposes; wearable and
portable computing devices; smartwatches; head-mounted displays; devices with electric, electronic and digital functions 
that can connect to computer networks and which have computing, sensory, scanning, communication, data-storage, 
biofeedback, physiological-tracking, health-monitoring, fitness monitoring, predictive or augmented-reality capabilities, in 
the form of glasses, gloves, watches, clothing, footwear, headgear, bands and helmets; batteries; chargers; printers; 
covers for phones, smartphones, computers, tablets and other wearable and portable handheld computing devices; 
audio, imaging, video and radio apparatus and instruments; speakers; headsets; microphones; television and multimedia 
apparatus; electronic displays; head-mounted displays; cideo display monitors; displays for computers, tablets, smart 
phones, mobile phones and wearable computing devices; hands free kits for phones, smartphones, computers, tablets 
and other wearable and portable handheld computing devices; electronic publications; Global Positioning System [GPS] 
apparatus, instruments and devices; navigation apparatus for vehicles [on-board computers]; navigational instruments; 
satellite navigational apparatus; apparatus and software for GPS navigation and mapping systems; chips; 
microprocessors; semi-conductors; smart cards [integrated circuit cards]; printed circuits; remote control apparatus; 
downloadable sound, video and image files; electronic pens; electronic tags for goods; computer software, computer 
hardware and wearable computing devices allowing the remote monitoring, control and command of vehicles and vehicle 
parameters, of household appliances and furniture, of energy management systems, of home automation systems, of 
security systems, of home entertainment and audio/video equipment, of telecommunication devices, social media devices 
and computing devices, and of fitness and health telecare equipment; machine to machine (M2M) communications 
equipment and devices; computer game software; video game cartridges; memory cards for video game machines; 
software applications; spectacles; smart glasses; binoculars; spectacle frames; optical lenses; contact lenses; optical 
goods; optical glass; goggles for sports; sunglasses; clothing, garment, nets and protection devices for protection 
against accidents, irradiation and fire; protective helmets; helmets for sport; application programming interfaces (APIs); 
software development tools; computer software and hardware allowing to listen to music and read audio/video files, to 
send and read out electronic messages, to take, edit, read, display and share digital photographs, sounds and videos, to 
browse on the Internet, to chat and to connect to social networks; software applications for providing location-based and 
contextually-relevant advertisement; vision recognition software; audio recognition software; computer software and 
hardware for the provision and rendering of travel and tourism advice and for providing information about location of 
entertainment venues, local education institutions, hotels, landmarks, museums, public transportation, traffic, parking 
information, weather, price comparison, shopping, advertisement, health and fitness, employment information, social 
activities and cultural events, Points of Interest (POIs), sporting events, food and drink; location tracking devices; 
software applications and hardware enabling the user to obtain location-related and contextually-relevant information; 
computer software and hardware providing health, fitness and well-being information; equipment and apparatus for 
measuring and/or recording different physiological or other parameters, including heart rate, blood pressure, weight, 
sleep quality, ventilation, body temperature, skin conductivity, blood glucose (all being for scientific purposes), lactic 
acid, time, speed, acceleration, altitude, environmental temperature, humidity and purity; downloadable software in the 
nature of a mobile application for displaying and sharing a user's location and finding, locating, and interacting with other 
users; computer software and hardware allowing online payment and payment at distance; computer software and 
programs, namely algorithms for the compression, decompression, encoding, decoding and processing of audio, video 
and imaging data; audio, video and images encoder/decoder (codec); computing and communication hardware and 
software for use by public safety agencies; accelerometers; acid hydrometers; sound alarms; acoustic couplers; 
actinometers; aerometers; air analysis apparatus; alarms; alcoholmeters; alidades; altimeters; ammeters; anemometers; 
animated cartoons; anodes; answering machines; antiglare visors and glasses; anti-interference devices [electricity]; 
anti-theft warning apparatus; anticathodes; apertometers [optics]; apparatus and instruments for astronomy; audiovisual 
teaching apparatus; automated teller machines [ATM]; azimuth instruments; balancing apparatus; bar code readers; 
barometers; beacons, luminous; betatrons; blueprint apparatus; boiler control instruments; breathing apparatus, except 
for artificial respiration; bullet- proof vests; buzzers; calibrating rings; calipers; capillary tubes; carpenters' rules; 
cathodes; cathodic anti- corrosion apparatus; chemistry apparatus and instruments; chromatography apparatus for 
laboratory use; cleaning apparatus for sound recording discs; clothing especially made for laboratories; comparators; 
compasses; computer memory devices; control panels [electricity]; cosmographic instruments; false coin detectors; 
counters; meters; crash test dummies; cyclotrons; darkrooms [photography]; data processing apparatus; decompression 
chambers; densitometers; detectors; diagnostic apparatus, not for medical purposes; dictating machines; diffraction 
apparatus [microscopy]; distance measuring apparatus; distillation apparatus for scientific purposes; divers' masks, 
gloves, earplugs, nose-clips and suits; DNA chips; dog whistles; dosimeters; downloadable ring tones for mobile phones; 
dressmakers' measures; drying apparatus for photographic prints; dynamometers; electric installations for the remote 
control of industrial operations; electrified rails for mounting spot lights; electrified fences; electro-dynamic apparatus for 
the remote control of railway points and of signals; electrolysers; electronic pocket translators; electronic notice boards; 
encoded magnetic cards and identification bracelets; epidiascopes; ergometers; light meters; extinguishers; instruments 
containing eyepieces; apparatus for fermentation [laboratory apparatus]; fiber optic cables; films, exposed; filters for 
respiratory masks; filters [photography]; fire engines; fire blankets; signalling lights; flashlights; fog signals, non-
explosive; food analysis apparatus; apparatus to check franking; frequency meters; ovens for laboratory use; furniture 
especially made for laboratories; wires of metal alloys; fuses; galvanic cells; galvanometers; gasometers; gauges; heat 
regulating apparatus; heliographic apparatus; hemline markers; high-frequency apparatus; holograms; hydrometers; 
hygrometers; identity cards, magnetic; electric apparatus for remote ignition; incubators for bacteria culture; 
intercommunication apparatus; interfaces for computers; juke boxes; knee-pads for workers; laboratory centrifuges; 
lactometers; lasers, not for medical purposes; lenses for astrophotography; levelling instruments; life-saving equipment; 
light-emitting electronic pointers; light emitting diodes [LED]; lighting ballasts; locks, electric; loudspeakers; magnetic 
data media; magnets; magnifying glasses [optics]; marine depth finders; marking buoys; masts for wireless aerials; 
material testing instruments and machines; mathematical instruments; measures; measuring devices, electric; measuring 
glassware and spoons; mechanical signs; megaphones; mercury levels; metal detectors for industrial or military 
purposes; meteorological instruments; metronomes; micrometers; microscopes; microtomes; kilometer recorders for 
vehicles; mirrors [optics]; monitoring apparatus, electric; monitors; motorized fire engines; naval signalling apparatus; 
neon signs; observation instruments; octants; ohmmeters; optical fibers; optical data media; oscillographs; ozonators; 
parking meters; particle accelerators; pedometers; periscopes; sound recording discs; photocopiers; photometers; 
photovoltaic cells; apparatus and instruments for physics; pipettes; planimeters; polarimeters; precision measuring 
apparatus; precision balances; pressure measuring apparatus; printers for use with computers; probes for scientific 
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purposes; pyrometers; quantity indicators; radar apparatus; radio pagers; radiological apparatus for industrial purposes; 
radiotelephony sets; railway traffic safety appliances; range finders; telemeters; readers; refractors; regulating apparatus, 
electric; remote control apparatus; respirators for filtering air; resuscitation mannequins; retorts; road signs, luminous or 
mechanical; rulers [measuring instruments]; safety nets; satellites for scientific purposes; scales; scanners; sextants; 
sighting telescopes for firearms; signals, luminous or mechanical; signs, luminous; simulators for the steering and 
control of vehicles; gradient indicators; inclinometers; sonars; sound locating instruments; sounding apparatus and 
machines; spectroscopes; speed indicators; spherometers; starter cables for motors; steering apparatus, automatic, for 
vehicles; stereoscopic apparatus; stills for laboratory experiments; sulphitometers; surveying chains; surveyors' levels; 
tachometers; taximeters; teeth protectors; teleprinters; teleprompters; telescopes; temperature indicators; test tubes; 
testing apparatus not for medical purposes; theft prevention installations, electric; theodolites; thermometers, not for 
medical purposes; thermostats; ticket dispensers; time recording apparatus; totalizators; traffic-light apparatus; triodes; 
urinometers; USB flash drives; vacuum gauges; variometers; vehicle breakdown warning triangles; verniers; viewfinders, 
photographic; viscosimeters; voltmeters; voting machines; walkie-talkies; water level indicators; wavemeters; weighing 
machines; weights; wind socks for indicating wind direction; word processors; wrist rests for use with computers; X-ray 
films, exposed; X-rays producing apparatus and installations, not for medical purposes; scales for medical and surgical 
purposes; parts, fittings and accessories of all the aforementioned goods.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; artificial limbs, eyes and teeth; orthopedic 
articles; suture materials; abdominal belts, corsets and pads for medical purposes; aerosol dispensers for medical 
purposes; air pillows and air mattresses for medical purposes; anaesthetic apparatus and equipment; arch supports for 
footwear; armchairs for medical or dental purposes; artificial jaws; artificial skin for surgical purposes; apparatus for 
artificial respiration; artificial breasts; balling guns; bandages for joints, anatomical; supportive bandages; basins for 
medical purposes; bed pans; hygienic basins; bed vibrators; beds, specially made for medical purposes; belts for medical
purposes; orthopaedic belts; electric blankets, for medical purposes; blood testing apparatus; appliances for washing 
body cavities; bougies [surgery]; breast pumps; dental burs; cannulae; cases fitted for use by surgeons and doctors; 
castrating pincers; catgut; catheters; childbirth mattresses; surgical clips; commode chairs; surgical compressors; 
condoms; containers especially made for medical waste; non-chemical contraceptives; corn knives; corsets for medical 
purposes; crutches; cupping glasses; cushions for medical purposes; surgical cutlery; apparatus for the treatment of 
deafness; defibrillators; electric dental apparatus; dentures; sets of artificial teeth; diagnostic apparatus for medical 
purposes; dialyzers; douche bags; drainage tubes for medical purposes; draw-sheets for sick beds; dropper bottles for 
medical purposes; drop counting phials, for medical purposes; droppers for medical purposes; teats for babies; ear 
trumpets; ear picks; ear protection devices; elastic stockings for surgical purposes; electric acupuncture instruments; 
electrocardiographs; electrodes for medical use; enema apparatus for medical purposes; esthetic massage apparatus; 
feeding bottles; babies' bottles; feeding bottle valves and teats; filters for ultraviolet rays, for medical purposes; finger 
guards for medical purposes; orthopaedic footwear; forceps for medical purposes; fumigation apparatus for medical 
purposes; galvanic therapeutic appliances; gastroscopes; gloves for medical purposes and for massage; hair prostheses;
hearing aids for the deaf; hearing protectors; heart pacemakers; electric heating cushions for medical purposes; 
hematimeters; hot air therapeutic apparatus; hot air vibrators for medical purposes; hypodermic syringes; hypogastric 
belts; ice bags for medical purposes; incontinence sheets; incubators for medical purposes; incubators for babies; 
inhalers; injectors for medical purposes; insufflators; invalids' hoists; knee bandages, orthopedic; knives for surgical 
purposes; lamps for medical purposes; lancets; fleams; lasers for medical purposes; lenses [intraocular prostheses] for 
surgical implantation; sex dolls; masks for use by medical personnel; massage apparatus; maternity belts; medical 
guidewires; microdermabrasion apparatus for medical purposes; mirrors for dentists and surgeons; needles for medical 
and surgical purposes; nursing appliances; obstetric apparatus; operating tables; ophthalmometers; opthalmoscopes; 
orthodontic appliances; pads for preventing pressure sores on patient bodies; pessaries; physical exercise apparatus, for 
medical purposes; physiotherapy apparatus; pins for artificial teeth; plaster bandages for orthopaedic purposes; probes 
for medical purposes; protection devices against X-rays, for medical purposes; pulse meters; pumps for medical 
purposes; quartz lamps for medical purposes; radiological apparatus for medical purposes; radiology screens for medical
purposes; radiotherapy apparatus; radium tubes for medical purposes; receptacles for applying medicines; body 
rehabilitation apparatus for medical purposes; respirators for artificial respiration; resuscitation apparatus; saws for 
surgical purposes; scalpels; scissors for surgery; orthopaedic soles; soporific pillows for insomnia; 
sphygmotensiometers; blood pressure measuring apparatus; spirometers [medical apparatus]; spittoons for medical 
purposes; surgical splints; surgical sponges; spoons for administering medicine; stents; surgical sterile sheets; 
stethoscopes; stockings for varices; strait jackets; wheeled stretchers; supports for flat feet; surgical drapes; surgical 
implants; suspensory bandages; syringes for medical purposes; teething rings; testing apparatus for medical purposes; 
apparatus for use in medical analysis; thermal packs for first aid purposes; thermo-electric compresses [surgery]; 
thermometers for medical purposes; thread, surgical; tips for crutches for invalids; tongue scrapers; traction apparatus 
for medical purposes; trocars; hernia bandages; umbilical belts; urethral probes; urethral syringes; urinals for medical 
purposes [vessels]; urological apparatus and instruments; uterine and vaginal syringes; sprayers for medical purposes; 
vibromassage apparatus; water bags for medical purposes; X-ray apparatus, photographs and tubes for medical 
purposes; apparatus and installations for the production of X-rays, for medical purposes; sensors, measuring and 
monitoring apparatus and instruments for health, wellbeing, medical, surgical and health related self-monitoring 
purposes; X-ray sensors; probes and cameras for medical and surgical purposes; clothing, footwear and headgear for 
medical and surgical purposes; furniture for medical and surgical purposes; lamps for medical and surgical purposes; 
prostheses for medical and surgical purposes; earplugs; parts, fittings and accessories for all the aforementioned goods.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; acetylene generators; air deodorising apparatus; air cooling apparatus; air conditioning installations 
and apparatus; air filtering installations, apparatus; alcohol burners; anti-dazzle devices for vehicles [lamp fittings]; 
aquarium filtration apparatus, heaters and lights; arc lamps; autoclaves [electric pressure cookers]; bakers' ovens; 
barbecues; bath tubs and bath installations; bedwarmers; beverage cooling apparatus; bidets; blankets, electric, not for 
medical purposes; boilers, other than parts of machines; toasters; bread-making machines; burners; ceiling lights; 
central heating radiators; fairy lights for festive decoration; chromatography apparatus for industrial purposes; coffee 
machines, electric; cookers; cooking utensils, electric; cooking apparatus and installations; cooling installations, 
appliances and machines; dampers [heating]; defrosters for vehicles; dental ovens; deodorising apparatus, not for 
personal use; desalination plants; desiccating apparatus; disinfectant apparatus; disposable sterilization pouches; 
distillation apparatus; diving lights; drip irrigation emitters; drying apparatus and installations; evaporators; extractor 
hoods for kitchens; fans [air-conditioning]; filters [parts of household or industrial installations]; fireplaces, domestic; 
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flares; foot warmers, electric or non-electric; forges, portable; fountains; freezers; fruit roasters; fumigation apparatus, 
not for medical purposes; fire bars; ovens, other than for laboratory use; scrubbers [parts of gas installations]; gas 
condensers, other than parts of machines; germicidal burners; glue- heating appliances; hair driers [dryers]; hand drying 
apparatus for washrooms; hearths; heat pumps; heating installations; heating apparatus, electric; hot plates; hydrants; 
ice machines and apparatus; electric ice boxes; incinerators; kettles, electric; kilns; kitchen ranges [ovens]; laboratory 
burners; lamps; washing coppers; laundry dryers, electric; lava rocks for use in barbecue grills; level controlling valves in 
tanks; light bulbs; light- emitting diodes [LED] lighting apparatus; lighters; lighting apparatus and installations; lights for 
vehicles; lights, electric, for christmas trees; microwave ovens [cooking apparatus]; microwave ovens for industrial 
purposes; nuclear reactors; atomic piles; oil burners; ornamental fountains; pasteurisers; pipes [parts of sanitary 
installations]; pocket warmers; polymerisation installations; radiators [heating]; refrigerating appliances and installations; 
regulating and safety accessories for water or gas apparatus and pipes; roasting apparatus; electric griddles [cooking 
appliances]; grills [cooking appliances]; rotisseries; sanitary apparatus and installations; sauna and spa bath 
installations; showers; sinks; sockets for electric lights; solar thermal collectors [heating]; steam generating installations; 
sterilizers; stills; stoves; swimming pool chlorinating apparatus; tanning apparatus [sun beds]; taps [faucets]; 
thermostatic valves [parts of heating installations]; toilets [water-closets]; searchlights; urinals [sanitary fixtures]; 
ventilation [air-conditioning] installations and apparatus; waffle irons, electric; warming pans; wash-hand basins [parts of 
sanitary installations]; water heaters; water distribution installations; water filtering apparatus; flushing apparatus; 
watering installations, automatic; watering machines for agricultural purposes; whirlpool-jet apparatus; parts, fittings and 
accessories of all the aforementioned goods.

Cl.28;Games and playthings; gymnastic and sporting articles; decorations, artificial snow and stands for christmas 
trees; amusement machines, automatic and coin-operated; video game machines; bags adapted for sporting articles and 
bags specially adapted for sports equipment; sports gloves made specifically for use in playing sports; fishing sport 
articles; balls for games; billiard tables; bite sensors [fishing tackle]; board games; bob-sleighs; body boards; body-
training apparatus; bowling apparatus and machinery; bows for archery; building blocks [toys]; building games; butterfly 
nets; camouflage screens [sports articles]; carnival masks; chess games; chessboards; christmas trees of synthetic 
material; clay pigeons [targets]; climbers' harness; confetti; conjuring apparatus; controllers for game consoles; 
controllers for toys; counters [discs] for games; cups for dice; darts; decoys and lures for hunting or fishing; dice; 
discuses for sports; dolls; dolls' houses; dominoes; draughtboards; checkerboards; drones [toys]; dumb-bells; electronic 
targets; explosive bonbons [christmas crackers]; cosaques [toy fireworks]; fairground ride apparatus; fencing weapons, 
masks, gauntlets and gloves; swimming webs [flippers]; flying discs [toys]; foosball tables; apparatus for games; gaming 
machines for gambling; gloves for games; golf clubs; golf bag carts; gut for rackets; appliances for gymnastics; hang 
gliders; harness for sailboards; harpoon guns [sports articles]; hockey sticks; hunting game calls; ice skates; jigsaw 
puzzles; joysticks for video games; kaleidoscopes; kites; marbles for games; masks [playthings]; masts for sailboards; 
men's athletic supporters [sports articles]; mobiles [toys]; nets for sports; novelties for parties, dances [party favors]; 
paddleboards; paintball guns [sports apparatus]; paintballs [ammunition forpaintball guns]; paper party hats; paragliders; 
parlor games; machines for physical exercises; piñatas; play balloons; playing balls; playing cards; plush toys; poles for 
pole vaulting; portable games with liquid crystal displays; practical jokes [novelties]; protective paddings [parts of sports 
suits]; protective films adapted for screens for portable games; punching bags; puppets; quoits; rackets; bats for games; 
radio-controlled toy vehicles; rattles [playthings]; roller skates; rosin used by athletes; roulette wheels; sailboards; scale 
model vehicles; scale model kits [toys]; scooters [toys]; scratch cards for playing lottery games; shin guards [sports 
articles]; shuttlecocks; skateboards; skating boots with skates attached; skis; skittles; ninepins; sleighs [sports articles]; 
slides [playthings]; sling shots [sports articles]; slot machines [gaming machines]; snow globes; snowboards; 
snowshoes; soap bubbles [toys]; spinning tops [toys]; spring boards [sports articles]; starting blocks for sports; 
stationary exercise bicycles; strings for rackets; stuffed toys; surfboards; swimming pools [play articles]; swimming kick 
boards, belts and jackets; swings; tables for table tennis; targets; tennis nets; tennis ball throwing apparatus; theatrical 
masks; toy vehicles; toy models; toy figures; toys for domestic pets; toys; trampolines; twirling batons; video game 
machines; water wings; weight lifting belts [sports articles]; hand held units for playing electronic and video games; toy 
musical instruments; hand held electric computer games; hand held video games; toy computers; toy mobile telephones, 
tablets, smartwatches and smart glasses; toy wearable computing devices; parts, fittings and accessories for all the 
aforementioned goods.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; amusement park services; 
providing amusement arcade services; animal training; rental of audio and video equipment; audio, video and images 
editing and production services; arranging of beauty contests; booking of seats for shows; calligraphy services; cinema 
presentations; rental of cinematographic apparatus; club services [entertainment or education]; coaching [training]; 
arranging and conducting of colloquiums, concerts, exhibitions, conferences, congresses, in-person educational forums, 
of symposiums, of seminars, of award ceremonies and of workshops; disc jockey services; dubbing; electronic desktop 
publishing; film production, other than advertising films; conducting fitness classes; wellbeing coaching services 
(training or education); provision of nutrition, fitness and wellbeing training; health club services [health and fitness 
training]; gambling services; game services provided on-line from a computer network; games equipment rental; 
providing golf facilities; conducting guided tours; holiday camp services [entertainment]; karaoke services; language 
interpreter services; layout services, other than for advertising purposes; lending library services; rental of lighting 
apparatus for theatrical sets or television studios; microfilming; modelling for artists; rental of motion pictures; movie 
studio services; providing museum facilities [presentation, exhibitions]; music composition services; production of 
music; news reporters services; nightclub services [entertainment]; on-line publication of electronic books and journals; 
providing on-line electronic publications, on-line music and on-line videos, not downloadable; orchestra services; 
organization of competitions [education or entertainment]; organization of sports competitions; organization of lotteries; 
organization of balls; organization of shows [impresario services]; organization of fashion shows for entertainment 
purposes; party planning [entertainment]; photographic reporting; photography; practical training [demonstration]; 
presentation of live performances; publication of texts, other than publicity texts; publication of books; radio 
entertainment; rental of radio and television sets; production of radio and television programmes; recording studio 
services; providing recreation facilities; services of schools [education]; scriptwriting, other than for advertising 
purposes; rental of show scenery; production of shows; rental of skin diving equipment; songwriting; rental of sound 
recordings; sport camp services; providing sports facilities; rental of sports equipment, except vehicles; rental of sports 
grounds; rental of stadium facilities; subtitling; television entertainment; theatre productions; ticket agency services 
[entertainment]; timing of sports events; toy rental; translation and interpretation; tutoring; videotape editing; 
videotaping; vocational guidance [education or training advice]; writing of texts; zoological garden services; organizing 
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education, seminars, workshops and training in the field of telecommunications devices, equipment, networks, systems, 
solutions and software; physical fitness instruction.

Cl.44;Medical services; veterinary services; hygienic and beauty care services for human beings or animals; 
agriculture, horticulture and forestry services; aerial and surface spreading of fertilizers and other agricultural chemicals; 
alternative medicine services; animal breeding and grooming; aquaculture services; aromatherapy services; artificial 
insemination services; blood bank services; body piercing; chiropractic; convalescent home services; dentistry services; 
farming equipment rental; flower arranging; gardening; hair implantation; hairdressing; health care; health spa services; 
health center services; health counseling; provision of nutrition information; provision of wellbeing information (health); 
hospital services; landscape design; massage; medical clinic services; medical assistance; medical equipment rental; 
medical advice for individuals with disabilities; midwife services; nursing home services; nursing, medical; optician 
services; orthodontic services; palliative care; pharmacy advice; physiotherapy; plant nursery services; plastic surgery; 
services of a psychologist; public bath services for hygiene purposes; reforestation services; rehabilitation for substance 
abuse patients; rest home services; sanatorium services; rental of sanitation facilities; sauna services; solarium services; 
speech therapy services; tattooing; telemedicine services; remote patient monitoring services; medical analysis services 
relating to the treatment of persons; diagnosis, treatment and rehabilitation of diseases; clinical solutions services 
relating to patient treatment for improvement of patient/physician interaction; therapy services; tree surgery; tree planting 
for carbon offsetting purposes; turkish bath services; vermin exterminating for agriculture, horticulture and forestry; 
veterinary assistance; weed killing; wreath making.
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Priority claimed from 15/02/2018; Application No. : 302899 ;Israel 
3977271    08/03/2018
[International Registration No. : 1428300]
TADIRAN CONSUMER AND TECHNOLOGY PRODUCTS LTD

1 Alexander Yanai St., P.O.B. 2603 4912502 Petach Tikva Israel

Proposed to be Used
IR DIVISION
Cl.11;Air-conditioning apparatus; air-conditioning installations; air cooling apparatus; electric fans for air-conditioning; 
fans for air-conditioning apparatus; heat pumps; hot water heating installations; electric radiators; heating boilers; air 
purifying apparatus and machines; heating apparatus; heat exchangers, other than parts of machines; coils as parts of 
heating or cooling installations; pipes for heating boilers.

Cl.35;Marketing, advertising and promotional marketing of air-conditioning apparatus, air-conditioning installations, air 
cooling apparatus, electric fans for air-conditioning, fans for air-conditioning apparatus, heat pumps, hot water heating 
installations, electric radiators, heating boilers, air purifying apparatus and machines, heating apparatus, heat 
exchangers, other than parts of machines, coils as parts of heating or cooling installations, pipes for heating boilers.
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3977281    01/11/2017
[International Registration No. : 1428304]
Buydeem Technology (SHENZHEN) Co., Ltd.

8/F, Block A7, Nanshan Zhiyuan, 1001 Xueyuan Boulevard, Taoyuan Subdistrict, Nanshan District, Shenzhen Guangdong China

Proposed to be Used
IR DIVISION
Cl.7;Coffee grinders, other than hand-operated; whisks, electric, for household purposes; blenders, electric, for 
household purposes; grinders/crushers, electric, for household purposes; fruit presses, electric, for household purposes; 
electric household bean juice maker; meat choppers (machines) for household purposes; mixing machines; food 
processors (electric).

Cl.11;Heating apparatus, electric; coffee machines, electric; hot plates; kettles, electric; bread making machines; bread 
baking machines; bread toasters; bakers' ovens; water dispenser; steam generating installations; water purification 
installations; pressure cookers, electric; blankets, electric, not for medical purposes; air purifying apparatus and 
machines; air driers; grills [cooking appliances]; cooking apparatus and installations; air reheaters; radiators, electric; 
electric appliances for making yogurt; hot air ovens; fans [air-conditioning]; refrigerating chambers.

Cl.29;Cheese; milk products; milk tea [milk predominating]; yogurts; fruit-based snack food; dried fruits and 
vegetables; butter; jams; peanut butter; cream [dairy products]; charcuterie; dry conches; dried scallops; fish-based 
foodstuffs; vegetables, dried; edible dried flowers; dried edible mushrooms; dried plums; dried haw slices; nuts, 
prepared; dried cranberries; dried longans; eggs; fruit, preserved; almonds, ground; sea-cucumbers, not alive; soups; 
vegetable soup preparations; preparations for making soups; dried mung beans.

Cl.30;Chips [cereal products]; tea; tea-based beverages; coffee beverages with milk; cocoa; cocoa-based beverages; 
cocoa products; chocolate-based beverages; corn flour; fermented glutinous rice; starch for food; flour; yeast; cereal 
preparations; ketchup; dressings for salad; coffee flavorings; coffee; chocolate sauce; flowers or leaves for use as tea 
substitutes; sweetmeats; bread; pastries; honey; royal jelly; yam flour.
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Priority claimed from 12/10/2017; Application No. : 2017-135075 ;Japan 

3977285    09/04/2018
[International Registration No. : 1428354]
TOYOTA JIDOSHA KABUSHIKI KAISHA (also trading as TOYOTA MOTOR CORPORATION)

1, Toyota-cho, Toyota-shi Aichi-ken 471-8571 Japan

Proposed to be Used
IR DIVISION
Cl.9;Bipedal walking humanoid robots, not including those for industrial use, medical use, or recreational use; robots 
for use in conducting conversation experiments between a robot and a human; cell phone straps; telecommunication 
devices and apparatus; mobile phone neck straps; mobile phone cases; mobile phone accessories; loudspeakers; 
cabinets for loudspeakers; battery chargers for use with telephones; headphones; earphones; telephone apparatus; 
intercoms; mobile phones; antennas; audio- and video-receivers; camcorders; electric capacitors for telecommunication 
apparatus; compact disc players; digital cameras; digital photo frames; DVD players; electro-dynamic apparatus for the 
remote control of signals; electronic notice boards; facsimile machines; Global Positioning System (GPS) apparatus; 
hands free kits for phones; high-frequency apparatus; intercommunication apparatus; musical juke boxes; microphones; 
electric monitoring apparatus; navigation apparatus for vehicles (on-board computers); optical data media; personal 
stereos; portable media players; radar apparatus; radio pagers; radios; record players; remote control apparatus; satellite 
navigational apparatus; smartphones; cases for smartphones; sound and image recording apparatus; sound recording 
carriers; sound reproduction apparatus; sound transmitting apparatus; television apparatus; transmitters of electronic 
signals; vehicle radios; video recorders; telecommunication machines and devices for use in assisting in improving 
safety of car driving; audio equipment; car stereos; car televisions; in-car telephone handset cradles; computer mouse; 
computer operating programs, recorded; computer programs, recorded; computer programs, downloadable; personal 
computers; personal computers for vehicles; tablet computers; computers for use in remote monitoring of fuel cell power 
generators using communication networks; carrying cases adapted for computers; covers and cases for mobile 
telephones; covers and cases for tablet computers and notebook computers; computer programs for mobile phones; 
computer programs for fuel saving drive diagnosis devices; blank USB flash drives; computer keyboards; apparatus and 
installations for the production of X-rays, not for medical purposes; bar code readers; central processing units; integrated 
circuits; computer memory devices; computer peripheral devices; computer software applications, downloadable; 
computer software, recorded; data processing apparatus; disks, magnetic; electronic agendas; electronic book readers; 
electronic pocket translators; electronic tags for goods; integrated circuit cards; interfaces for computers; lasers, not for 
medical purposes; light-emitting diodes (LED); magnetic data media; marine depth finders; metal detectors for industrial 
or military purposes; microprocessors; mouse pads; optical character readers; printed circuit boards; printed circuits; 
printers for use with computers; protection devices against X- rays, not for medical purposes; sonars; electronic 
components; electronic memory devices; electronic control apparatus and instruments for vehicles; electronic display 
units for vehicles; electronic cruise control apparatus; computer hardware and software; navigation computers for cars; 
electric safety monitoring apparatus; vehicle safety apparatus in the nature of an on-board vehicular video surveillance 
systems; motor vehicle adaptive cruise control devices; electronic controllers for motor vehicle braking; computer 
software and hardware for motor vehicles for detecting road lane markers, pedestrians, objects outside of the vehicle, and
relative distance thereof from a vehicle; computer software and hardware for motor vehicles for use in lane departure 
warning; electronic motor vehicle steering systems for assisting vehicles to stay on course near the center of a lane; 
computer software and hardware for motor vehicles for use in front collision warning; computer software and hardware 
for motor vehicles for use in automatically activating and deactivating high beam headlights upon sensing oncoming 
vehicle; fuel cells; electric bicycle batteries.

Cl.10;Medical instruments; medical robots; surgical robots; robots for walking aid for medical purposes; robots for 
aiding patient movement; walk assist robots for medical purposes; medical robots for assisting transfer and moving of 
patients; nursing care robots; nursing care robots for supporting patients, the disabled or the elderly; nursing care 
support robots for supporting transfer and moving of patients and persons requiring care; medical apparatus and 
instruments, other than walking aids, and crutches; sphygmomanometers; electrocardiographs; body fat monitors; 
surgical apparatus and instruments; therapeutic apparatus and instruments; heart pacemakers; massage apparatus for 
medical purposes; wheeled stretchers; knee supports for medical purposes; ankle supports for medical purposes; 
artificial limbs; trusses; elastic stockings for medical purposes; traction apparatus for medical purposes; physical 
exercise apparatus for medical purposes; electric belts for medical purposes; belts for medical purposes; hospital 
gurneys; body rehabilitation apparatus for medical purposes; medical instruments for monitoring a subject during 
walking process; medical instruments for gait and motion analysis; treadmills for medical purposes for use in walking 
and gait training; body rehabilitation apparatus for medical purposes used for balance training; nursing care support 
apparatus for supporting transfer and moving of patients and persons requiring care; medical apparatus for assisting 
transfer and moving of patients; movement assistance devices for medical and/or nursing care purposes; medical 
rehabilitation apparatus for walking training; rollators; walking aids for medical purposes.

Cl.12;Automobile engines; driving motors for land vehicles; engine mounts for land vehicles; engines for land vehicles; 
gasoline engines for land vehicles; diesel engines for land vehicles; internal combustion engines for land vehicles; 
motors for land vehicles; propulsion mechanisms for land vehicles; jet engines for land vehicles; turbines for land 
vehicles; transmissions for land vehicles; transmission shafts for land vehicles; idling pulleys for land vehicles; belt 
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pulleys for land vehicles; clutch mechanisms for land vehicles; hydraulic circuits for motor cars; gearboxes for land 
vehicles; torque converters for land vehicles; reversing gears for land vehicles; reduction gears for land vehicles; speed 
change gears for land vehicles; gearing for land vehicles; automobile chains; roller chains for land vehicles; connecting 
rods for land vehicles, other than parts of motors and engines; brakes for land vehicles; brake cylinders for land vehicles; 
brake segments for land vehicles; brakes for motor cars; brake shoes for motor cars; brake segments for motor cars; 
brake linings for motor cars; brake discs for land vehicles; brake facings for land vehicles; brake systems for land 
vehicles; brake pads for land vehicles; AC motors for land vehicles, not including their parts; DC motors for land vehicles 
not including their parts; motors, electric, for land vehicles; electrically powered motor vehicles; electric tricycles; buses; 
trucks; ambulances; racing cars; amphibious vehicles; snowmobiles; armored vehicles; fork lift trucks; camping cars; 
tractors; trailers; trolley buses; hearses; automobiles and structural parts therefor; structural parts for buses; structural 
parts for trucks; automobile bodies; automobile bonnets; automobile bumpers; automobile chassis; automobile 
dashboards; automobile doors; automobile door handles; automobile hoods; automobile horns; automobile seats; 
automobile seat covers; automobile sunroofs; automobile tires; automobile wheels; spokes for automobile wheels; inner 
tubes for automobile tires; automobile wheel rims; rearview mirrors for automobiles; automobile windows; automobile 
windscreens; automobile windshields; automobile convertible tops; safety belts for automobile seats; safety harnesses 
for automobile racing; safety harnesses for automobile seats; security harness for automobile seats; steering wheels for 
automobiles; steering wheel covers for automobiles; air bags [safety devices for automobiles]; seat belt pre-tensioners 
for automobiles; brake pedals for land vehicles; direction signals for automobiles; leather upholstery for automobile 
seats; leather upholstery for automobiles, buses and trucks; cigar lighters for automobiles; automobile covers [shaped]; 
mudguards for automobiles; luggage carriers for automobiles; spare wheel holders for automobiles; automobile roof 
racks; headlight wipers; windscreen wipers; windscreen wiper blades; motor vehicle brake control systems for applying 
emergency braking at low vehicle speeds; electronic brake control apparatus for automobiles; two-wheeled motor 
vehicles; bicycles; structural parts for motorcycles; structural parts for bicycles; electrically powered, self-balancing, two 
wheeled standing scooters; electrically powered, self-balancing, two wheeled vehicles for use in transporting one person 
in a standing position; electrically powered, self-propelled, self-balancing, two wheeled, personal mobility, transportation 
devices to be ridden in a standing position; wheelchairs; electric wheelchairs; walking assistance cars; wheeled personal 
mobility vehicles as walking aid; wheeled personal mobility vehicles for use by persons in need of physical assistance to 
accomplish indoor and outdoor ambulatory tasks; motorized, electric-powered personal mobility type cars; motorized, 
electric-powered personal mobility type scooters.
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Priority claimed from 15/11/2017; Application No. : UK00003270798 ;United Kingdom 

3978356    09/05/2018
[International Registration No. : 1427315]
Dürr Systems AG

Carl-Benz-Str. 34 74321 Bietigheim-Bissingen Germany

Durr Limited

Durr Limited, Broxell Close Warwick, Warwickshire CV34 5QF United Kingdom

Proposed to be Used
IR DIVISION
Cl.7;Machines and apparatus for the industrial cleaning of metal and/or plastic parts; machines for the drying and 
hardening of lacquers and paints on lacquered or coated objects; exhaust air purifying devices; conveyor devices and 
installations; spray boxes as part of machine; spray guns; spray tables as part of machine; robots; robots for handling 
industrial parts; lacquering robots; coating robots; sealing robots; glueing robots; painting machines; installations and 
apparatus for lacquer treatment, lacquer care and/or lacquer distribution; paint treatment installations and apparatus; 
control apparatus for paint treatment; stirring apparatus for dyes; dye filters (parts of machines); installations for 
impregnating components of all kinds; installations for processing and storing impregnating resins for impregnating 
components of all kinds; installations and equipment for the preservation of components and car bodies using spray 
and/or flood methods; installations for the treatment and storage of wax for preserving components and car bodies; 
installations and equipment for removing lacquer from components of all kinds, using high-pressure water or chemical 
substances; supply and disposal installations for installations and apparatus using high-pressure media; installations for 
the assembly and disassembly of vehicle components and assemblies; airbrushes for applying paint; automatic sprayers 
for electrostatic painting; spray guns for paint; centrifugal pumps; circulating pumps; hydraulic pumps; electric pumps; 
pneumatic pumps; sludge pumps; submersible pumps; suction pumps; compressed air pumps; valves [parts of pumps]; 
pumps for heating installations; hydraulic controls for machines; control valves for regulating the flow of gases and 
liquids [parts of machines]; filtering machines; filters for machines; fuel filters; oil filters; filtering machines for chemical 
processing; filters [parts of machines or engines]; water pumps for water filtering units; machines for cleaning surfaces 
using high-pressure water; electrostatic coating machines; belt conveyors; conveyors [machines]; hydraulic conveyors; 
pneumatic conveyors; roller conveyors; screw conveyors; assembly line conveyor machinery; car lifts; hydraulic lifts; 
lifting apparatus; hydraulic lifting apparatus; hydraulic lift tables; robotic mechanisms [machines] for lifting; cranes 
[lifting and hoisting apparatus]; oil filters for motors and engines; taps [parts of machines, engines or motors]; 
compressors as parts of machines, motors and engines; pressure regulators being parts of machines; centrifugal 
separators; oil separators; pneumatic transporters; degreasers [machines]; high pressure washers; chain conveyors; 
cams being parts of machines; drive pulleys for power transmission belts of industrial machines; gears for machines; 
rinsing machines; drainage machines; electric washing machines for industrial purposes; machines and apparatus for 
cleaning, electric; heat exchangers [parts of machines]; agitators for circulating liquid media; sieves [machines or parts of
machines]; hoists; industrial robots; pneumatic controls for machines, motors and engines.

Cl.9;Computer software, in particular for transport technology applications and for the control of workpiece transport 
cars; electric and electronic controls for dryers for drying and hardening lacquers and paints on lacquered or painted 
objects; test installations for motor vehicles; cathodic anti-corrosion apparatus; remote controls; remote control 
apparatus for compressors; remote control telemetering apparatus; electric installations for the remote control of 
industrial operations; touch sensitive display and control screens; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; computer software for controlling and managing access 
server applications; distance sensors; gas sensors; level sensors; motion sensors; pollutant sensors; position sensors; 
pressure sensors; temperature sensors; liquid level sensors; remote temperature sensors; software; application 
software; communication software; augmented reality software; computer hardware and software; computer programs 
[downloadable software]; computer software for processing information; downloadable cloud computing software; 
augmented reality software for use in mobile devices; downloadable computer software for remote monitoring and 
analysis; computer software for synchronizing data between handheld or portable computers and host computers; 
software for creating, facilitating, and managing remote access to and communication with local area networks and global 
networks; wireless controllers to remotely monitor and control the function and status of other electrical, electronic, and 
mechanical devices or systems; apparatus for recording distance; cathodes; anodes; electromagnetic measuring 
instruments; voltage regulators; voltage monitoring units; electrical cables; materials for electricity mains [wires, cables]; 
measuring instruments; measuring apparatus; wireless transmitters; computer software for wireless network 
communications; electronic apparatus for wireless reception, storage and transmission of data and messages; 
measuring, detecting and monitoring instruments, indicators and controllers; monitoring devices for particle flux; 
diagnostic apparatus, not for medical purposes.

Cl.11;Lacquer drying chambers; humidification apparatus; steam pipes; steam nozzles; ventilating fans; mechanical 
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drying apparatus; heat pumps; water filters; water filtering installations; equipment and apparatus for exhaust air 
purification, in particular for removing dust and/or aerosols and/or solvents from an air stream, and exhaust air 
purification installations constructed from equipment and apparatus of this kind; humidifying apparatus; dehumidifying 
apparatus; damper registers; air filters; devices for drying and hardening of lacquers and paints on lacquered and painted 
objects; lighting apparatus and installations; cooling apparatus; cooling installations for liquids; cooling machines and 
installations; pressure water tanks; drying apparatus and installations; gas ovens for industrial purposes; hot air ovens 
for industrial purposes; regulating accessories for water or gas apparatus and pipes; flexible pipes being parts of basin 
plumbing installations; heat exchangers for chemical processing; water supply installations; hot air apparatus; burners; 
industrial furnaces; treatment installations for rinse water.
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3978367    24/01/2018
[International Registration No. : 1427187]
Centiro Solutions AB

Vevgatan 6 SE-504 64 Borås Sweden

Proposed to be Used
IR DIVISION
Cl.9;Computer software programs; software; software drivers; computer software programs for database management; 
computer e-commerce software; computer software programs in the form of applications; downloadable computer 
software programs.

Cl.35;Online data processing, collection, systematization, compilation and analysis of business data and information 
stored in computer databases; data search in computer files for others; computerized file management; computerized 
data processing services; e-business solutions and e-commerce solutions, namely administrative services in the field of 
transport, logistics and e-commerce; systemization of information into computer databases.

Cl.38;Communication services, namely, electronic transmission of data and documents among users of computers; 
electronic transmission of computer programs via the internet; consultancy services relating to data communications; 
providing access to databases; providing user access to global computer networks; arranging access to databases on 
the internet; arranging access to global computer networks.

Cl.39;Computerized distribution advisory services and planning relating to transport; computerized transport 
information services.

Cl.42;Computer software consultancy; installation of computer software; providing temporary use of non-downloadable
computer software for preparing shipping documents over computer networks, intranets and the internet; hosting 
services and software as a service and rental of software; design and development of software; server hosting; 
configuration of computer software; software customization services.
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Cl.45;Licensing of computer software.
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Priority claimed from 31/10/2017; Application No. : 27186931 ;China 

3978406    12/01/2018
[International Registration No. : 1428352]
SELF ELECTRONICS CO., LTD.

No. 1345 Juxian Road, Hi-tech Park, Ningbo City Zhejiang Province China

Proposed to be Used
IR DIVISION
Cl.9;Optical goods; mirrors [optics]; optical glass; coils, electric; switches, electric; transducer; high-low voltage light 
dimmers; remote control apparatus; time switches, automatic; light dimmers [regulators], electric; stage lighting 
regulators; stage lighting regulators.

Cl.11;Lighting apparatus and installations; light-emitting diodes [LED] lighting apparatus; lamps; light bulbs; lamp 
casings; fairy lights for festive decoration; sockets for electric lights; ceiling lights; stage lamps and lanterns; safety 
lamps.
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3978439    12/01/2018
[International Registration No. : 1428299]
TONINO LAMBORGHINI S.P.A.

Via San Giacomo, 25 I-41121 MODENA (MO) Italy

Proposed to be Used
IR DIVISION
Cl.9;Cellular phones; batteries for cellular phones; cases adapted for cellular phones; covers for cellular phones; 
docking stations for cellular phones; holders for mobile telephones; leather cases for cellular phones; universal serial 
bus [USB] cables; USB cables for cellular telephones; dustproof plugs for jacks of mobile phones; hands-free devices for 
cellular phones; hands-free kits for cellular telephones; wireless headsets for use with cellular phones; clear protective 
covers adapted for cell phones; smartphones; cases for smartphones; covers for smartphones; protective films adapted 
for smartphones; docking station for smartphones; protective cases for smartphones; protective covers for smartphones; 
wireless headsets for smartphones; smartphones in the shape of watch; earphones; headphones; stereo headphones; 
music headphones; laptop computers; wearable computers; wearable activity trackers; portable media players; portable 
MP3 players; wide area network [wan] hardware; wireless routers; mobile phone straps; batteries; battery chargers; 
battery boxes; eyeglasses; snow goggles; swim goggles; ski goggles; sunglasses; magnifying eyeglasses; protective 
eyewear; eyeglass cases; eyeglass chains; eyeglass cords; eyewear cases; spectacle lenses; eyeglass frames; 3D 
spectacles; smart glasses; scuba goggles.

Cl.14;Alarm clocks; bracelets [jewelry]; clocks; clocks and watches, electric; earrings; hat jewelry; jewellery charms; 
jewelry; jewelry boxes; jewelry findings; jewelry of yellow amber; jewelry rolls; rings [jewelry]; tie clips; tie pins; watch 
bands; watch chains; watches; watch glasses; watch hands; watch springs; wristwatches

Cl.18;Rucksacks; bags for sports; beach bags; garment bags for travel; handbags; pocket wallets; travelling bags; 
travelling sets [leatherware]; umbrellas; key cases; trunks [luggage]; travelling trunks; bags; purses; business card 
cases; credit card cases [wallets]; suitcases
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Priority claimed from 16/11/2017; Application No. : 715851 ;Switzerland 

3978471    02/05/2018
[International Registration No. : 1428019]
Davos Destinations-Organisation (Genossenschaft)

Talstrasse 41 CH-7270 Davos Platz Switzerland

Proposed to be Used
IR DIVISION
Cl.39;Transport; packaging and storage of merchandise; transport of goods; transportation of luggage; reservation 
services (transport services); services consisting of information related to travel and transport of goods by brokers and 
tourist agencies; information relating to prices, timetables and transport methods; delivery of newspapers; transport 
information; information connected with traffic disruption; lending and rental of vehicles, railway cars, carriages (railway), 
trucks, vans, motor cars, motorcycles and bicycles; chauffeur services; taxi services; organization of excursions and 
travel; freight forwarding services; freight forwarding; rescue services; parking services; advisory services relating to the 
aforesaid services; provision of information relating to the aforesaid services; travel organization; transport of travelers; 
reservation services (travel); escorting of travelers; all the aforesaid services are of Swiss origin.

Cl.41;Education; training; entertainment services; sporting and cultural activities; preparation and hosting of 
entertainment, training, cultural, sports, educational and scientific events; preparation and hosting of conferences, 
conventions, congresses, seminars, symposiums, workshops (training), lectures, exhibition courses, exhibitions, 
concerts, shows, sports competitions, lessons or training courses for entertainment, educational, scientific, cultural, 
sporting or training purposes; sports camp services; ski and mountaineering school services, mountain guide service; 
organization of contests and competitions (education, training, entertainment, sports, culture); timing of sports events; 
provision of information on entertainment, education, training, sports, culture; recreation information; awarding of prizes; 
reservation services regarding all types of tickets for cultural, scientific, sports and entertainment events; provision of 
cultural, training, educational and sporting facilities, museums, amusement facilities; provision of sports facilities; rental 
of stadium facilities; amusement arcade services; gambling; casino services (gambling); club services (entertainment or 
education); health and recreational club services; academies (education); rental of sports equipment; provision of non-
downloadable electronic publications; editing and publishing services; publication of printed matter, books and texts, 
catalogs, brochures, guides; dissemination of educational, scientific, cultural, sporting, educational or entertainment 
material; editing of radio and television programs; production and distribution of films, video and sound recordings; 
holiday camp (entertainment) and advanced sports training services; leisure and recreational services; advisory services 
relating to the aforesaid services; provision of information relating to the aforesaid services; all the aforesaid services are 
of Swiss origin.

Cl.43;Temporary accommodation; hotel services; rental of camps, apartments and holiday homes; rental of temporary 
accommodation; organization of temporary housing accommodation; providing campground facilities; holiday camp 
services (lodging); accommodation agencies (hotels, boarding houses); rental of rooms for holding receptions, 
conferences, conventions, exhibitions, seminars and meetings; provision of facilities for conferences, conventions, 
congresses, seminars, symposiums, workshops, lectures, exhibition courses, exhibitions, concerts, shows, lessons or 
training courses; travel agency services for booking temporary accommodation and restaurants; reservation services 
relating to the aforesaid services; advisory services relating to the aforesaid services; provision of information relating to 
the aforesaid services; all the aforesaid services are of Swiss origin; services for providing food and drink; hospitality and
reception services, namely providing of food and drink for sporting or entertainment events; services provided by bars 
and snack bars, whether stationary or mobile; fast-food restaurant services; self-service restaurant services; catering 
services; organization of banquets and cocktail parties.
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Priority claimed from 22/01/2018; Application No. : 713544 ;Switzerland 

3978488    24/04/2018
[International Registration No. : 1428050]
Louder.Me SA

c/o Frédéric Neukomm, Lenz & Staehelin, Route de Chêne 30 CH-1207 Genève Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Software; downloadable software in the nature of mobile software applications enabling users to upload, download,
share, review, filter, display and reproduce sound, digital music, media, data, images, works of art, podcasts, audio and 
video contents; software and non-downloadable software applications for uploading, downloading, streaming, displaying, 
storing, sharing, reviewing, promoting, distributing and reproducing audio and video contents generated by users, sound, 
digital music, media, data, photographs, images and works of art by users; audio and/or video files downloadable on the 
Internet; downloadable software in the nature of mobile software applications enabling users to participate in music 
competitions; downloadable music and image files; downloadable contents, podcasts and media containing works of art, 
texts, audio and/or video contents relating to music, music news and musical entertainment.

Cl.35;Advertising and sales promotion; conducting public surveys on musical preferences; public relations; market 
analyses; providing web space for online advertising of goods and services; collection and compilation of statistical data 
in the field of music; commercial administration of the licensing of the goods and services of others; business 
management for others.

Cl.36;Royalty claiming services on behalf of the owners of copyrights and/or related rights on music, texts, works of 
art, audio and video works, and royalty payment processing services to owners of copyrights and/or related rights on 
music, texts, works of art, audio and video works.

Cl.38;Broadcasting services; transmission of music, sound, audio, video and/or audiovisual works on the Internet; 
providing on-line forums for transmission of messages among users in the field of general interest of music; on-line 
broadcasting; online chat services by providing on-line forums for transmission of messages among users; streaming of 
data, audio and audio-visual works; transmission of video-on-demand footage; communication services, namely, 
transmission of audio, video and/or audiovisual works in the field of music via streaming and/or transmission of video-on-
demand footage on the Internet.

Cl.41;Entertainment services, namely, online providing of audio and video podcasts in the field of music; organization 
of on-line music competitions and award ceremonies; organization of concerts and entertainment programs; organization 
of artistic performances; organization of online and offline musical events; production and publishing of music; providing 
online non-downloadable audio and/or video files; providing online non-downloadable audio and/or video files by means 
of video-on-demand footage transmission services; providing information in the field of music.

Cl.42;Creation, hosting and maintenance of Websites and Web pages with user-generated contents, namely, music, 
video, audio and audio-visual works as well as podcasts, graphics, images and/or photos; providing temporary use of 
non-downloadable computer software enabling users to participate in music competitions; providing temporary use of 
non-downloadable computer software in the context of online music services; creation and maintenance of Web sites with
a technology enabling users to participate in music competitions; providing temporary use of on-line non-downloadable 
software for uploading, downloading, displaying, streaming and sharing information, podcasts, data, sound, images, 
music, photos, graphics, works of art, audio and video contents by users for entertainment purposes; providing 
temporary use of non-downloadable software for uploading, downloading and reproducing audio and audiovisual works, 
podcasts, music, data, sound, images, photos and graphics and artistic works; design, development, maintenance and 
updating of mobile software applications enabling users to upload, download, share, review, filter, display and reproduce 
sound, digital music, media, data, images, works of art, podcasts, audio and video contents; creation of Web sites 
enabling users to participate in music competitions.

Cl.45;Online social networking services; intellectual property licensing; exploitation of industrial property rights and 
copyrights by licensing.
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Priority claimed from 05/10/2017; Application No. : 4394108 ;France 

3978494    12/02/2018
[International Registration No. : 1428054]
DEVIALET

10 place Vendôme F-75001 PARIS France

Proposed to be Used
IR DIVISION
Cl.9;Loudspeaker cabinets; amplifiers, loudspeakers, smart phones, tablets, computers; software; interfaces [software]; 
apparatus for recording, transmission, reproduction or processing of sound or images; radio apparatus, sound mixers, 
sound data processors and converters, electro-acoustic equipment, microphones, home theater projectors, home theater 
systems, car radios, smart phones, tablets, computers; telecommunication apparatus, magnetic recording media, digital 
recording media, acoustic or optical discs; CD drives, DVD drives, high-fidelity sound systems, televisions, video 
projectors; connection stations for digital players; audio and video equipment (apparatus), apparatus, components and 
accessories (namely microprocessors and electronic power supply) used for the production, processing, measuring, 
analyzing, recording, amplification, improvement, production, reproduction, transmission, storage, checking, testing, 
receiving and playing of audio signals, files and sounds and visual signals, files and images; sound cards; motherboard; 
apparatus and software for the improvement of analog and digital sound for the processing, recording, reproduction, 
streaming, transmission and reception of electronic or digital signals; computer programs, software (recorded programs), 
computer hardware and computer components and other digital devices for use in creating, processing, measuring, 
analyzing, recording, amplifying, enhancing, reproducing, transmitting, controlling, testing, receiving and reading signals, 
audio files and sounds, and signals, visual files and images; computer programs and software for encoding and decoding 
voice and audio signals; computer hardware and software for the processing, recording, reproduction, distribution, 
streaming, transmission and reception of electronic or digital signals; multi-channel sound processors, video processors 
and sound processors; equipment (apparatus) for alignment and testing for audio and video equipment for the 
processing, recording, reproduction, diffusion, streaming, transmission and reception of electronic or digital signals; 
digital signal processing chips; printed circuit boards; graphics cards; graphic processors; magnetic, optical and digital 
recording media; remote controls for loudspeaker cabinets, stereos, televisions and radios; stands for loudspeaker 
cabinets, stands for amplifiers, stands for televisions, stands for portable telephones, stands for photographic apparatus, 
stands for computer equipment, wall brackets for television screens; routers for routing of audio, video and digital 
signals; electronic, optical, electric and telephone connectors; downloadable music and image files; downloadable digital 
music hosted on the Internet; ring tones, graphics and music downloadable via a global computer network and wireless 
devices; software for processing digital music files; software for creating and editing music and sounds; software for 
creating and editing music and sounds; amplifiers for musical instruments; compact disks featuring music; audio 
recordings featuring music; cases for music storage devices, covers for music storage devices, carrying cases for 
portable music players; electric and electronic effects units for musical instruments; docking stations for digital music 
players; scientific apparatus and instruments; nautical apparatus and instruments; surveying apparatus and instruments; 
photographic apparatus and instruments; cinematographic cameras; optical apparatus and instruments; weighing 
apparatus and instruments; measuring apparatus and instruments; signaling apparatus and instruments; checking 
(supervision) apparatus and instruments; teaching apparatus and instruments; image recording apparatus; image 
transmission apparatus; image reproduction apparatus; compact discs (CDs); DVDs; mechanisms for coin-operated 
apparatus; cash registers; calculating machines; data processing equipment; computers; electronic tablets; 
smartphones; electronic book readers; game software; computer peripheral devices; detectors; electric wires; electric 
relays; 3D spectacles; integrated circuit cards [smart cards]; bags designed for laptop computers; smartwatches; electric 
batteries; diagnostic apparatus not for medical use; phonograph; bags for computers, bags for loudspeaker cabinets; 
bags adapted for carrying electronic apparatus, video apparatus, photographic apparatus and equipment, cameras; bags 
and cases for mobile telephones and telephone equipment.

Cl.18;Leather; animal skins; trunks and suitcases; umbrellas and parasols; walking sticks; whips; saddlery; wallets; 
purses (coin purses); credit card cases [wallets]; bags; vanity cases, not fitted; collars for animals; clothing for animals.

Cl.20;Furniture; mirrors; picture frames; works of art made of wood, wax, plaster or plastic materials; coat hangers; 
chests of drawers; cushions; shelves; packaging containers of plastic; armchairs; seats; bedding except linen; 
mattresses; plate racks; boxes of wood or plastic.

Cl.35;Advertising; commercial business management; commercial administration; office functions; dissemination of 
advertising material (leaflets, prospectuses, printed matter, samples); newspaper subscription services (for others); 
arranging subscriptions to telecommunication services for others; presentation of goods on all communication media, for 
retail sale; wholesale and retail sale of audiovisual equipment, computer hardware and sound equipment, computer 
software, clothing, furniture, games, luggage, bags and pouches; online retail store services featuring downloadable 

6366



prerecorded music and video files and downloadable ringtones; business management of wholesale and retail sale 
outlets; management of promotional and incentive sale programs; provision of on-line auction services; organization of 
the sale of products for third parties; obtaining of contracts on the purchase and sale of goods; administrative processing 
and organizing of mail order services; business administration services for the processing of sales made on the Internet; 
business management and organization consultancy; accounting; document reproduction; employment agency services; 
business management for freelance service providers; computer file management; web site traffic optimization; 
organization of exhibitions for commercial or advertising purposes; online advertising on a computer network; rental of 
advertising time on all communication media; publication of advertising texts; rental of advertising space; dissemination 
of advertisements; public relations; company audits (commercial analyses); commercial intermediation services.

Cl.38;Telecommunications; information on telecommunications; communications by computer terminals; 
communications by fiber-optic networks; radio communications; telephone communications; cellular telephone 
communication; provision of user access to global computer networks; provision of on-line forums; provision of access 
to databases; electronic bulletin board services (telecommunication services); connection by telecommunications to a 
global computer network; press agencies; news (information) agencies; rental of telecommunication apparatus; 
broadcasting and transmission of radio and television programs; teleconferencing services; videoconferencing services; 
electronic messaging services; rental of access time to global computer networks.

Cl.41;Education; training; entertainment; sporting and cultural activities; entertainment information; information 
relating to education; vocational retraining; provision of recreational facilities; publication of books; book lending; motion 
picture production; rental of sound recordings; rental of television sets; rental of show scenery; videotape editing; 
photography services; organization of competitions (education or entertainment); organization and conducting of 
colloquiums; organization and conducting of conferences; organization and conducting of congresses; organization of 
exhibitions for cultural or educational purposes; booking of seats for shows; game services provided on-line from a 
computer network; gambling services; electronic publication of books and journals online; electronic desktop publishing.

Cl.42;Technical evaluations concerning design (engineers' services); scientific research; technical research; design of 
computers for others; computer development; software design; software development; research and development of new 
products for others; technical project study services; architecture; design of interior decor; software development 
(design); software installation; software maintenance; updating of software; software rental; programming for computers; 
computer system analysis; computer system design; consultancy in the design and development of computers; 
digitization of documents; software as a service (SaaS); cloud computing; information technology (IT) consultancy; 
hosting of servers; vehicle roadworthiness testing; graphic arts design services; styling (industrial design); 
authentication of works of art; energy auditing; electronic data storage.
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Priority claimed from 16/10/2017; Application No. : 4396821 ;France 

3978615    15/04/2018
[International Registration No. : 1427270]
DECOR WORLD SERVICES

12 rue Bernard Palissy F-45800 SAINT-JEAN-DE-BRAYE France

Proposed to be Used
IR DIVISION
Cl.7;Engraving apparatus used in the manufacture of display panels; engraving machines; laser engraving machines for
working on wood; pantograph-controlled machines for engraving; engraving machines; plasma engraving machines; 
photogravure machines; semiconductor processing machines for etching of substrates; semiconductor processing 
machines for etching of magnetic disks; printing presses for photogravure; printing machines.

Cl.16;Etching needles; engraving sheets; engravings; art engravings; engravings and their reproductions; lithographic 
engravings; engravings (works of art); engraving plates; prints [engravings]; engraving plates; printing products (printed 
matter); printing type; engravings (works of art).

Cl.40;Engraving; etching; engraving of dies; glass engraving; photographic engraving of household articles; 
photographic engraving of printed products; photographic engraving on fabrics; photographic engraving on paper; 
photographic engraving on clothing articles; engraving of sealing stamps; printing of photo-engravings; provision of 
information relating to photogravure services; photogravure; rotogravure; stamp engraving services; engraving of name 
plates; printing house services.
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Priority claimed from 01/02/2018; Application No. : UK00003286926 ;United Kingdom 

3978632    09/04/2018
[International Registration No. : 1427487]
Harviestoun Brewery Limited

Alva Industrial Estate Alva, Clackmannanshire FK12 5DQ United Kingdom

Proposed to be Used
IR DIVISION
Cl.32;Beers; ales, craft ales, black beer; stout; porter; lager; mineral and aerated waters; non-alcoholic drinks; ginger 
beer; flavoured beers; fruit drinks and fruit juices; syrups and preparations for making beverages; shandy, de-alcoholised 
drinks, low alcohol beer; alcohol-free beers; beer-based cocktails.

Cl.43;Hospitality services, namely providing food and drink; corporate hospitality, namely providing food and drink; 
services for providing lunches and dinners at sporting events; services for providing food and drink; catering; 
restaurants, bistros, bars; pubs; takeaway services; arranging of wedding receptions; temporary accommodation; hotel 
services; reservation services relating to hotel, restaurant and accommodation services; rental of chairs, tables, table 
linen and glassware; consultancy, information and advisory services relating to all of the aforesaid services.
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Priority claimed from 26/01/2017; Application No. : 87314472 ;United States of America 

3978639    23/03/2017
[International Registration No. : 1427414]
Lollytogs, Ltd.

100 West 33rd Street, Suite 1012 New York NY 10001 United States of America

Proposed to be Used
IR DIVISION
Cl.25;Clothing, namely, footwear, headgear in the nature of headwear, belts, cloth bibs, blouses, booties, body suits, 
baby bunting, coats, coveralls, creepers, dresses, footwear, hats, gloves, hosiery, jumpers, clothing layettes, jackets, 
leggings, nightshirts, nightgowns, overalls, pajamas, pants, rompers, shorts, sunsuits, socks, sweaters, swimsuits, vests, 
shirts, wind resistant jackets, skirts, shortalls, skorts, polo shirts, t-shirts, cardigans, pullovers, tights, jeggings, 
sweatshirts, sweatpants, and caps.

Cl.26;Hair accessories, namely, hair ties, false hair and hair weaves, hair barrettes, hair nets, hair ribbons, electric hair 
rollers, twisters, bow hair clips, claw clips, snap clips, jaw clips, hair sticks, and hair scrunchies.
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Priority claimed from 15/02/2018; Application No. : 302900 ;Israel 
3978642    08/03/2018
[International Registration No. : 1427630]
TADIRAN CONSUMER AND TECHNOLOGY PRODUCTS LTD

1 Alexander Yanai St., P.O.B. 2603 4912502 Petach Tikva Israel

Proposed to be Used
IR DIVISION
Cl.11;Air-conditioning apparatus; air-conditioning installations; air cooling apparatus; electric fans for air-conditioning; 
fans for air-conditioning apparatus; heat pumps; hot water heating installations; electric radiators; heating boilers; air 
purifying apparatus and machines; heating apparatus; heat exchangers, other than parts of machines; coils as parts of 
heating or cooling installations; pipes for heating boilers.

Cl.35;Marketing, advertising and promotional marketing of air-conditioning apparatus, air-conditioning installations, air 
cooling apparatus, electric fans for air-conditioning, fans for air-conditioning apparatus, heat pumps, hot water heating 
installations, electric radiators, heating boilers, air purifying apparatus and machines, heating apparatus, heat 
exchangers, other than parts of machines, coils as parts of heating or cooling installations, pipes for heating boilers.
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Priority claimed from 27/02/2018; Application No. : 1370745 ;Benelux 

3978651    04/04/2018
[International Registration No. : 1427554]
Adyen B.V.

Simon Carmiggeltstraat 6-50 NL-1011 DJ Amsterdam Netherlands

Proposed to be Used
IR DIVISION
Cl.9;Computer software for processing electronic payments and for transferring funds to and from others; 
authentication software for controlling access to and communications with computers and computer networks; 
magnetically encoded credit cards and payment cards.

Cl.36;Financial services, namely, electronic funds transfer; clearing and reconciling financial transactions; providing a 
wide variety of payment and financial services, namely, credit card services, issuing credit cards and lines of credit, 
processing and transmission of bills and payments thereof, bill payment services with guaranteed payment delivery, and 
brokerage of money market funds, all conducted via a global communications network; credit card and debit card 
transaction processing services; reimbursement of funds for disputed items in the field of electronic payment purchases; 
providing purchase protection insurance for goods and services purchased by others via a global computer network and 
wireless networks; credit card transaction processing services; credit services, namely, providing revolving credit 
account services; bill payment services; providing electronic mobile payment services for others; credit card and 
payment processing services; electronic foreign exchange payment processing; payment processing services, namely, 
providing virtual currency transaction processing services for others.

Cl.42;Providing temporary use of on-line non-downloadable software for processing electronic payments; providing 
temporary use of on-line non-downloadable authentication software for controlling access to and communications with 
computers and computer networks; platform as a service (paas).
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3978652    11/01/2018
[International Registration No. : 1427566]
ACTIVLAB SPÓLKAZ OGRANICZONA ODPOWIEDZIALNOSCIA

Ul. Domaniewska 39a/523 PL-02-672 Warszawa Poland

Proposed to be Used
IR DIVISION
Cl.5;Dietetic and nutritional preparations for medical purposes, dietary supplements for medical purposes, vitamin and 
mineral preparations, restorative supplement included in this class used prophylactically and for convalescents.

Cl.29;Protein milk enriched with vitamins, mineral salts and amino acids included in this class.

Cl.30;Carbohydrate and high energy preparations for food enriched with vitamins, mineral salts and amino acids 
included in this class.

Cl.32;Non-alcoholic beverages enriched with vitamins, mineral salts and amino acids namely, whey beverages, isotonic 
drinks, fruit juice drinks, fruit nectars, protein, carbohydrate and energy drinks.

6373



Trade Marks Journal No: 1873 ,   29/10/2018           Class 99 
 

Priority claimed from 10/10/2017; Application No. : 4395174 ;France 

3978723    15/03/2018
[International Registration No. : 1427764]
CFAO

18 rue Troyon F-92316 SEVRES France

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical products; veterinary products; sanitary products for medicine, disinfecting soaps; medicated soap, 
foodstuffs for babies, dressings, disinfectants, anti-bacterial products for hand washing, sanitary napkins, chemical 
preparations for pharmaceutical use.

Cl.10;Surgical apparatus and instruments; medical apparatus and instruments; suture material; clothing especially for 
operating rooms.
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